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29.8.07 Counsel for the applicant is absent.

Post on 13.9.07 for order.
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Let the case be posted onf 17.9.07.
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SRR None appears for the apphc'

Notlcc"’ o the
upon 10 ﬁle thelr o
200 /o
CoL

. ! b \
‘ “None appears for the Apphcant nor
the Applicant is present On 21 August, 29“"

August 13'h ‘September and 7 September)

When this matter - was hstcd nOne aiso

/

', .

appearcd to prosecute the case.
E .Perused the matenals on record
lssue Not:ce to 'the Respondcnts calhng
upon to il then' Wnttcn ‘Statement /reply
by04122007_;_,,,; , .

Call this matter on 04 12 2007.

. Mrs: Manjula; Das, leamed Addl.,btapd\ing

_Counsel for “the Central Government
-+ undertakes to file -her appearaiiCe' memo in

. . this case to take steps forﬁlingrepljr "

o ‘Send coptes of this order tothe
- Applicant in- lhe address g1ven m the,
Ongmal Apphcauon _ R

wt (Khushiram
Member(A)

(M. R. Mohanty)
Vloe-(‘halrman
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12 . i Sta emcil as filed
Notieo i ovoler &L}ﬁu 2007 No Written Statement has been file
D) eetion Aoy spwtdey

in this case as yet. Mrs. Manjula Das,

 learned  Addi.  Standing  Counsel

'bo resp-mas | L 5 ‘ appearing for the Union of India, seeks
J"gg A &2’78 A [ D f/ogﬁ | more time to file Wﬁtten Statement. Payer

. is aliowed. ‘
WA (D/NO /330 oto XY 4/ Call | this matter on 08.01.2008
1‘43 I :Dila /5 / T /c‘-{- | awaiting Written Statement from the

. Respondents. '
ool dated o]io] OF )f |

| M-l—o CD/CSQ&L‘ o M (M.R.Mohanty)‘
‘Member({A) i i ’

Vice-Chairman
‘VZ/
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/% [ 1= 16 / L / o/~  08.01.2008 Mrs.M.Das, leaned Addl. Standing

(counsel appearing for the Respondents)seeks

@ < , | - more fime to file written statement.
M St ta Reqro . o |
Quoeitast. Call this matter on 22.02.2008 awaiting

' written statement from the Respondents.
ST o "
' Send copies of this order fo the
- Q.63 ~ 'Respondents (in the address given in the O.A.)
',Q,/ D ALesinesd’ | ~ who should file ‘their wiitten statement well

,;?\rm WDS . - before 22 February, 2008

) L
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' 22 02.2008  Heard Mr. - J.Kilita! learned

""" counsel appearing for the. Apchant and
“‘Mrs. M. L)as learned Addl btandmg
Counsel appeanng for the Relspondents’

T No. 1to 4. Counsel for the Applicant wants

SRR

“four weeks time to ﬁle re]omc&er to the

written statement. Prayer is aﬂcwed

L X Lt foh I'i"'" “‘ '_] : '.
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22.07.2008

('V
. Khushiram)

" Member (A)
nkm

0O.A. 218 of 2007

b ol -

nor the Applicant is present. None also

i

represents Respondents.

Call this matter 26.05.2008 for

.hearing.

‘ Send copies of this order to the
Appﬁcant and the Respondents in the

address given in the O.A.

{M.R.Mohanty)
Vice-Chairman

lm.

¥
*

Jearned Counsel appearing

on 22.07.2008.

- ) ;

On the prayer of Mr. B.Sarma, learned
‘counsel appearing for the Applicant, this
matter stands adjourned to be taken up for

hearing on 28 August, 2008.

Member (A)

None appears for the Applicant

On the prayer of Mr H. Thakuria,

‘Applicant, made in presence of Mrs M. Das,
learned Addl. Standing Counsel for the
Union of India, call this matter for hearing

~ (M.R. Mohanty)}
Vice-Chairman |

(M. R.Mohanty)
Vice-Chairman
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+ 28.08.2008

- On the prayer of learned counsel

appearing for the Appiicant, call this matter
on 25.09.2008,

-

25.09.2008.

{Khushiram) (M.R.Mohanty)
Member{A) Vice-Chairman

Mr. B. Sanna, learned counsel
appearing for the Applicant is present. Mrs.
M. Das, learned Addl Standing oounse}

- appearing for the Union of India is however,

absent.

Call this matter on 26.11.2008 for

hearirhg.
=)
(S.N.Shukla) {M.R.Mohanty)
Member(A) Vice-Chairman
Im
26.11.2008 Call this matter on 21st January, 2009

21

for hearing.

(&)
{M.R.Mohanty)

Vice-Chairman
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O.A. No. 2]8/200?
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! . 26022009  , On the proyér of learned counsel for
both the parties, cdll this matter on 24.03.2009.
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" o " {M.R.Mohanty]
. Vice-Chairman
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24.03:2009 Court work suspended due to sad
P ‘e .. demise of Hon’ble Justice Guman Mal Lodha

jkx b . (former Chief Justice of Gauhati High Court)

R < \ ;
Case A s reaty— and, accordingly, call this matter on
v hedrims . , 07.05.2009 for hearing. -

By Order

D /pb/

07.05.2009 Call this matter on 22.06.2009 for -

bearing.

{M.R. anty)

Vice-Chairman
Im

dhe- cage o \Zzgﬂb’ 22.06.2009 Call this matter on 13.08.

Yoy hease : 2009 for hearing.
I
21500, (M.R.Mohanty)
Vice-Chairman

{1m/
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13 08 2009 None ‘appears for the

Apphcant nor the Apphcant 1S
- " preseat. Mis.” M. Das, learned Addl.
Standmg counsel appearing for the
'R_es'pbndents is present. Mrs. Pupobi‘
Daé,‘ ' leaxg;;‘gd counsel representing
the Réspopgsgt No.S is also present.
Call  this matter on

) 15. 10.2009 for hearing.
. Send’ copies of this order to
- the Applicanf who should take steps

for ‘presenting his caseio_n the date

S fixed. /\,P

(M.R Mohanty)
V1ce-Chaeran

g

15.10.2009 | None appears for ihe Apphcon’r
nor- 1he Apphcam is preserﬂ However, -
-~ Mrs.M.Das, learned Sr. Sfandmg counsei
representmg 1he Govt. of indiaiis presen't

L Coll 1h|s mcier on 04 122009 for.
' hearing. o o - '
(M.K.cﬁévedi; . (MR.Mohanty)
- Member (A} i Vce-Chcmmcn
. fbby - S .

TR : Cs EE

'04.12.2009 ‘" . None appears for Applicant, despite

second call. In the interest of justice case is
adjourned to 11.01.2010. ’

(Madan Kur(haturve(m ~ {Mukesh K ar'\%upta)'

. Member(A) R . Member (J)
Il.m_ - ‘
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¢ 11.1.2010.  None - appedrs for ihe

Recived  ow \uub 01)
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Applicant despite secohd ;:oii. On iast
three consecutive dcﬁe“s of hearing
namely; 13 August, 15 October and 4t
December 2009, there was  no
appearance for the Appiicant. Leamned
counsel for the Respondents have pointed .
" out that vide order dated 2ist November
2009 Appiicant has been promoted to the
post of Wildiife inspector purely on adhoc
basis. This could be -one of the reason for

showing no interest in prosecuiing the

present Application. Accordingly, O.A. is____

dismissed for defauit.

Ve 9.2

Madan Kumpar Chaturvedi) (Mukesh Kumar Gupta}

Membher (A} Member ()}
m\’ L_Q\ C"P‘{ on fin/
L \\ Mo . M Das 25.02.2010 Vide order of even date passed in
RN A M.A.19/2010, O.A. was restored to its number
.__.-@Et’ and disposed of for the reasons recorded
8.1

/bb/
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separately.

~

D, b:
{Madan Kimar Chaturvedi} {Mukesh Kumar Gupta}
Member (A} Member {J}
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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH

O.A. No. 218 of 2007

DATE OF DECISION: 25.02.2010

Shri K.K.Sarma

..................................... e L Applicant /s,

Mr.J.Kalita

ettt ettt eee e taeereeateeeet ettt ea b et e ean et eaneeeaeaneaeeas Advocate for the
' Applicant/s.

- Versus -

U.O.l. & Ors

.............................................................................................. Respondent/s

Mrs. M.Das, Sr.C.G.S.C

.......................................................................................... Advocate for the

Respondents

CORAM

THE HON'BLE MR.MUKESH KUMAR GUPTA, MEMBER (J)

THE HON'BLE MR.MADAN KUMAR CHATURVEDI, MEMBER (A)

1. Whether Reporters of local newspapers may be allowed to see pés/No
the Judgment? -
2. Whether to be referred to the Reporter or not? Yefs/No

3. Whether their Lordships wish to see the fair copy

of the Judgmentg ’:/és/&
(J)

Judgment delivered by Hon'ble Member
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O.A.218 of, 2007

4

CENTRAL ADMINISRATIVE TRIBUNAL
GUWAHATI BENCH

Original Application No. 218 of 2007

Date of 'Decisiqn: This, the 25'h day of February, 2010,
HON'BLE SHRI MUKESH KUMAR GUPTA, JUDICIAL MEMBER ’
HON'BLE SHRI MADAN KUMAR CHATURVEDI, ADMINISTRATIVE MEMBER

Shri K.K.Sarma
(Technical Assistant W||d||fe)
C/o Wildlife Sub-Regional Office
Tarun Nagar Main Road
Dispur, Guwahati-5. ,
...Applicant
By Advocate: Mr.J.Kalita

-Versus-

1. The Union of India represented by the Secretary
Ministry of Environment and Forests
Government of India
Paryavaran Bhawan
CGO Complex, Lodhi Road
New Delhi-100 003.

C 2 Additional Director General (Wildlife) &

- Director Wildlife Prevention
Ministry of Environment and Foresfs
Government of India
Paryavaran Bhawan
CGO Complex, Lodhi Road
New Delhi-100 003.

3. Regional Deputy Director Wildlife Prevention
(Eastern Region)
Ministry of Environment and Forests
Govt. of India, Nizam Palace
2nd MSO Building, 6t Floor
234/4, A.J.C. Bose Road
Kolkata-20.

4, Under Secretary
Staff Selection Commission
Department of Personnel & Training
Ministry of Personnel, Public Grievances & Pensions
Block No.12, CGO Complex, Lodhi Road
New Delhi-3.

QT | | . Page | of 3



O.A.218 of 2007

5. Madhivanan. S. (Wlldllfe Inspec’ror) n,
S/o Asupathy S. & S A\
R/o Seru Kovan , ' o
P.O: Elanthanu, Dist: Nogopa’ronom
State: Tamilnadu.
o R .. Respondents’
By Advocate:  Mrs. M.Das, Sr. C.G.S.C. E

ORDER(ORAL)

MUKESH KUMAR GUPTA, MEMBER (J):

Asv_r present O.A has been restored vide order of even datfe
passed in M.A. No.19/2010, we decided to proceed to hear present O.A.

on merits.

2. By present O.A.; applicant seeks two distinct reliefs‘,' namely,
promotion to ﬂje next higher post of Wiidlife Inspector in 20% promotional
quota. He further seeks parity of pay slc;ole and grant of scale of Rs.5000- |
8000/- instead ‘o:f Rs.4500-7000/- in terms of recommendation made by Sth

CPC,

3. In ‘c'>ur considered view, these fwo reliefs are not
consequen.ﬂol'fo eqéh othér thereby hit by Rule 10 of CAT (Procedure)
Rules, 1987. .Th‘.e‘refore, relief claimed in present O.A. is confined to first
relief, namely, :promoﬁori. As such applicant would be at liberty to take
appropriate s*r?p’s in T'erms of rules and law on the subject as far as relief

regarding of pay scale is concerned.

4, It has been.admitted that during pendency of present O.A.,
Applicant had been promoted to said post vide order dated 21.11.2009

on ad-hoc basis. Learned counsel for the Applicant Mr.J.KoIiTo states that

% | ~ Page 2 of 3



N\

0O.A.218 of 2007
he would be satisfied if that nomenclature of "ad-hoc” is converted to
“reguiar" promotion. That being the fact, Applicant shouid rﬁake
appropriate representation before the competent authority highlighting
~ his eligibility, seniority, zone of consideration as well as suitability in terms of
« requirements of the Rules frc::megl for the said post. If such a representation
is submitted within a fortnight from today, the Respondents shall consider
the same and take all appropriate steps by passing reasoned and

speokihg order at the earliest.

5. Accordingly, O.A. is disposed of. No costs.
(MA KUMAR CHATURVEDI) (MUKESH KUMAR'GUPTA}
MEMBER (A) MEMBER (J)

/BB/

Page 3 of 3
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH :: ASSAM

...VS-
Union of India & Ors.

.- -»« Raspondents.

SYNOPSIS

The application is being filed before the Central
Administrative Tribunal praying for issuance of a direc-
tion and/or order of like nature so as to give adequate

relief to the applicant.

The applicant was appointed for the post of Tech-
nical Assistant (Wildlife) dated on 3/9/98 under the
Ministry of Environment and Forest in the scale of Rs.
4500/~ to 7000/- in the Sub-Regional O0Office, Wildlife
Preservation Eastern Region. His service was registered
and confirmed on 3/9/2000. The applicant states that
after long continuation of 8 yvears service in the said
post, the Respondent é;;;;:;;;‘%fﬁtentionally deprived
the applicant from gétting promotion from the post of
Technical Assistant to the post of Wildlife Inspector.

e ——— .
as per notification dated 27/9/2000 (Annexure-4) the

applicant should be promoted to the post of Wildlife
Inspector. Moreover, the applicant has not received the

pay’ scale of Rs. 5000/ - to 58000/~ as per

contd....p/



-

provisions{sanctioned by Fifth central Pay commission

report dated 1/1/96 (ﬁnnexura~1l). The applicant has
;eceived the pay scale of Rs. 450@/» to 7000/~ from the
date of joining to till date (Upto date). Thereafter
the applicant has already approached and filed various
representation before the Concerned Higher authority but
till today the Respondent Authorities have not taken any
steps regarding promotion and to make payment of scale
i.e. 5000/- tO goQ®/~ as per laid down by the Fifth
Central Pay Commission repbrt dated 1/1/96. It is per-—
tinent to mention that regarding oromotion, the Respond-
ent Authorities had already promoted illegally to Re-
spondent No.5. Thereafter, the Hon'ble Tribunal may bea

directed and/or may be pleased to set aside the impugned
selection and promotion of the Respondent NO.H. Hence
this case, the Hon’ble Tribunal should be interfered in
this case and may be pleased to promote the applicant to
the post of Wildlife Inspector and/or to give the scale
of Rupees 5000/~ to 8000/~ as per provision of the Fifth
Central Pay commigsion report dated on 1/1/96 from the
‘date of joining to till date of the applicant. Hence
this application before this Hon’ble Tribunal redressal

of the grievance of the applicant.

Filed by :

=Ty

Hiteswar Thakuria

advocate

contd....p/
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BEFORE

Annexure

Ann—3

Ann-2

ANN-3

Ann-4

Ann~5

'ann»é

ann~-7

THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAMABTI BENCH :: ASEAM

Kishor RKumar Sarma

o A G

Union of India & QOrs.

e RESpONdents.

LIST _OF DATES

Particular

Appointment under orgsar dated
26/8/98.

Saervice confirmation order dated

3/9/2000.

Notification order dated 25/2/90
Notification order dated 27/9/2000
Adoc=-appointment order dated
28/1/1998 passed by the under
Secretary.

Representation dated 23/16/2000.

Advertisament of Staff Selection

Commission dated &/9/05.

contd....n/



le.

il.

1z2.

13.

14.

15.

16.

i7.

ANN=8

Ann=9
ann-9 A

Ann-19

Ann-11

Ann-12.

Ann~13.

Ann-14 series

ANN-15%

Ann-1é

tivplication Rejection order of the
applicant by the Staff Selection

Commission dated 3I0/6/06.

Service book of Respondent No.5.

Representation dated 28/7/06.

Vacancy position order dated

11/7/07.

Fifth Central Pay Commission Report

1/1/96.

Representatioh dated 1/12/04.
Forwarding order of scale dated
23/12/04 passed by the Regional

Deputy Director.

various representation of the

applicant.
Forwarding order dated 20/6/03.

Forwarding order dated 13/5/05

Filed by

=3

Hiteswar Thakuria

Advocate

Contd....p/
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BEFORE _THE CENTRAL ADMINISTRATIVE TRIBUNAL.,

GUWAHATI BENCH, GUWAHATI

0.a. No R /2007

Sri Kishor Kumar Sarma

.... Applicant
—VS-

Union of India & QOrs .
{

..... Respondents.-
{ .

(1)Particulars of applicant

1. Sri Kishor Kumar Sarma (Technical Assistant Wildlife)
C/0 Wildlife Sub-Regional Office
Tarun Nagar Main7Road,

Dispur Guwahati-5.

RIS B 0 B 0 ST AL SR - el o Pt SR,

I. Union of India,
represented by the Secretary
- Ministry of Environment and Forests
Govt. of India,
Parayanvaran Bhaban, CGO Complex,

Lodhi Road, New Delhi-3.

Contd....p
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II.Additional-Diractér General

(Wildlife) & Dirsctor wi}dlife
Preservation, Ministry of Environ
ment and Forests, Govt. of |
India,Parayanvaran Bhawan, CGd

Complex, Lodhi Road, New Delhi-3.

III. Regional Deputy Director,

Wildlife Preservation

(Eastern Region), -

Ministry of Environment of forests,
Govt. of India, Nizam Palace,

2nd MSO 8Building, 6é6th Fioor,

234/4 A.J.C. Booc Road,

Kolkata-20.

IV. Under Secretary,

Staff Selection Commission,
Department of Personnell& Training,
Ministry of Parsonnel Public
Grievance & Pension, Block No.12,
CGO. Complex, todhi Road,

New Delhi-3.

V. Madhivanan.S. (Wildlife Inspector)

S/0 Asupathy.S.
R/6 Seru Kovan
P.0. : Elanthanu
Dist : Nagapatanam

State : Tamilnadu.

contd....p
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3. The Applicant declares that the subject matter of the
order challenged is within the Jjurisdiction of this
Hon’ble Tribunal.
4. That the applicant further declares that the

application is within the limitation period under sec-

tion 21 of the ﬁdministrgtive Tribunal.

5. FACTS OF THE CASE :

5.I. That the applicant being the regsident of Assam,
Guwahati is a citizen of India and as such entitled to
all the rights and ﬁrivilages guaranteed under the

constitution of India.

5.I1I. That the applicant most respaectfully begs to state
that the petitioner was appointed for the post of Tech-
nical -Assistant (Wildlife) in the scale of Rs. 4500/—.to
7000/~ dated on 3/9/1998 in -the sSub-Regional Office,
wildlife Preservation, Eastern Region, Tarun Nagar, main
Road, Guwahati-5. It is pertinent to mention that the
petitioner’s service has already been regularised ‘and
confirmed dated on- 3/9/2000. The appointment létter
along with the service confirmation order dated 3/9/1998
and 3/9/2000 respectively were issded by the Regional
Deputy Director, Wildlife Preservation, Govt. of India,
Eastern Region, Kolkata.
A photocopy of the appointment letter
dated 3/9/1998 and service confirma-
tion order dated 3/5/2@00 are annexed
herewith and marked as ANNEXURE-1 & 2

respectively.

Contd....p
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' S5.III. That the applicant most respectfully begs to

state that regarding recruitment to the post of Wildlife

Inspector Recruitment Rules, 1983 a notification was

published by the Under Secretary to the Govt. of India

in the Department of Environment, Forests and Wildlife
dated on 25/2/199@. In this notification clearly stated
the method of recruitment whether by Direct recruitment
or by promotion or by deputation/transfer and percentage

of the vacancies to be filled by various methods.

In this regard, for promotion to the post of
Wildlife Inspector, 20% through promotion from the Tech-
nical Assistant (Wildlife Preservation) with S yaars
ragular service in the gradg and another 80% percentage
by Direct recruitment. The essential of qualifications
clearly stated below -

Fa

(i) Bachelor Degree in Science with Zoology as a subject

from a recognised University or equivalent.

(ii) Diploma/Certificate in Wildlife Management amended

by the Wildlife Institute of India or equivalent.

A photocopy of notification dated
25/2/1990 is annexed herewith and
marked as ANNEXURE~3Z.

5.1IV. That the applicant states and submits that regard-
ing prior notification dated 25/2/1990, by modifying
this said prior notification, the another notification
was issued by the Under Secretary, Govt. of India,

Ministry of Environment and Forests dated on 27/9/2000

Contd....p

b
é.
i
:

V4

f‘



[5]
under Memo No. F.9-1/98-EF, clearly stated regarding
prémotion from the post of Technical Assistant to Wil~-
~dlife Inspector, 20% by promotion from Technical Assis-
tant (Wildlife Preservation) with five years regular
service in the grade and another 80% by Direct recruit-

ment.

A photocopy of the notification dated
27/9/2000 is annexed herewith and
marked as ANNEXURE-4.

5.v. That the applicant most respectfully begs to state
that the concern higher authority has already promoted
from the post of Technical Assistaﬁt (Wildlife) to the
post of Wildlife Inspector viz. Sri Abhijit Ray Choud-
hury who was promoted to the post of Wildlife Inspector
on ad-hoc promotion basis in 1993 and regularised his
serviece in 1996 and also another candidates viz. Maranko
also promoted on ad-hoc basis under twenty 20% promo-

tional quota.

In this regard another two candidate viz. Sri 8S.V.
sheshadri and also another Mrs. Arati 8ingh were promot-
aed on the basis of ad-hoc promotion to the post of

Wildlife Inspector in Regional Wildlife Office.

A photocopy of the order dated 28/1/97
is annexed herewith and marked as

ANNEXURE-S.

5.vI. That the applicant most respectfully begs to state

_ and submits that regarding promotion on ad-hoc basis to

GContd....p
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ihe post of Wildlife Inspector a representation has
already been filed before the Additional Inspector
General of Forests and Director of Wildlife Preserva-
tion, Lodhi Road, CGO Complex. In this representation
the applicant stated that so far all the technical
assistant (Wildlife) Senior to me were given ad-hoc
promotion to the post of Wildlife Inspector. It is
hereby submits that the petitioner’s name may be consid-
ered for the same post as he has already completed two
years probation period. Thereafter presently the peti-
tioner is the Senior most among all the Technical Assis-
tant (Wildlife) and the petitioner is qualified for the
post of Wildlife Inspector.
Photocopy of the representation dated
23/10/2000 is annexed herewith and
marked as ANNEXURE-6.

5.VII. That the applicant most respactfully begs to
state that regarding appointment for the post of Wil-
dlife Inspector, Wildlife Presaervation (not Northern
Region), Ministry of Environment & Forests, New Delhi
through this advertisement an application were invited
for the post of Wildlife Inspector by the Staff Selec-
tion Committee has required qualification as stated in
the advertisement. Accordingly the pstitioner was ap-
plied for the said post along with other candidates. But
the petitioner’s application was rejected by the Under
Secretary under the Staff Selection Commission dated on
30/6/06 on the ground that the petitioner eligible for
the reason that tha Diploma/Certificate in Wildlife
Management awarded by the Wildlife Institute of India

has not been found.

Contd....p
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A photocopy of the Advertisement dated
8/9/2005 and also another application
reject order dated 30/6/2006 are
annexed herewith and marked as ANNEX-

URE- 7 & B8 respectively.

5.VIII. That the applicant most respectfuliy begs to
state that the two candidates viz. Madhivanan and also
another candidate Balbir Singh Khati both were selected
by the Staff Selection Commission and accordingly they
were appointed through direct recruitment. It is pertin-
ent to mention that both the two said candidates have no
any Diploma/Certificate in Wildlife Management. The
Madhivanan i.e. Respondent No.5 belongs to Schedule
Caste Community but he was appointed against the unre-
served post i.e. Wildlife Inspector. In his service book

clearly stated regarding caste community that belongs to

Schedule Caste and stated his educational qualification

M.Sc.

In this regard the applicant filed a representa-
tion before the Secretary, Staff Selection Commission
dated on 28/7/2006 regarding to consider his application
for selection to recruitment to the post of Wildlifes
Inspector. It is pertinent to mention that the petition-

er has been working Technical Assistant under the Wil-

~dlife Sub Regional Office since his date of joining and

has been served the Department for last eight years. The
petitioner is the in-charge of the said Sub-Regional
Office after Assistant Director post is shifted to New
Delhi and till today there is no any regular Wildlife

Inspector post in the said office from 2004 onwards.

Contd....p
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A photocopy of the service book of the
Respondent No.5 and also representa-
tion of the appiicant dated 28/7/2006
is' annexed herewith and marked as

ANNEXURE-9 & 9(A)

5.IX. That the applicant most respectfully begs to state
that the Head Quarters Office of the Wildlife Crime
Control Bureau and its five regional and three sub-
regional offices etc. sanctioned of the Resident is
hereby accorded to the creation of the following new
post with effect from the dates thare are filed with
designation and pay scale as shown bélow. It is pertin-
ent to mention that there are seven posts of Wildlife
Inspactors ag shown in Sl. No. 6 as per scale of Rs.

6500 to 10,5000/-.

Photocopy of the new post creation
order dated 11/707 is annexed herewith

and marked as ANNEXURE-10.

5.X. That on causing to know as regards, the aforesaid
propnation of the petitioners to the post of Wildlife

Inspector, your petitioner submitted various represanta-

‘tion before the competent authority Ministry of Environ-

ment & Forest, Govt. of India but till date nothing has
been initiated to relief the grievances of the patition-
er. Instead of the authorities are acting in a whimsical
& arbitrary manner & therefbre such action is liable to
be interfered by this Hon’ble Court under Article 22& of

the Constitution of India.

Contd....p
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S.Xi. That the applicant most respectfully begs to state
that the Respondent Authorities have not paid the scale

of Rs. 5000/- - 8000O/- to the paﬁitioners. The petition-

ers hadthis Papartmant as . Technical Aassistant

{(Wildlife) on 3/9/98 in the pay scale of Rs. 4000/- -~

M’
7000/~. After joining the petitioner received the pay
scale of Rs. 4000 - 7000 only till today. Regarding pay

e ————

scale for the post of Techni¢a1 Assistant the fifth

central pay commissioner recommended foK upgradation the
OTRTIesL ke blbihonby

scale to Rs. 5000/- - 8000/-. It is pertinent to mention

that the recéht advertisement ragarding filing of one
post of Technical Assistant (Wildlife) in the Ministry
of Environment and forest the pay scale as Rs. 5000/- to
8000/-. Thereafter it seems that the Ministry has ac-
cepted the recommendation of fifth pay qommissioner.
Moreover regarding pay scale for the post of Technical
Assistant the Regional Deputy Director has already

passed on order dated 23/12/04.

A photocopy of the fifth central pay
commission report dated 1/1/96 & also
representation dated 1/12/04 and also
another forwarding order dated
23/12/04 are annexed herewith and
marked as ANNEXURE-11,12 & 13 respec-

tively.

S.XII. "That the applicant most respectfully begs to
stafa that the petitioners stated that he has been well
acquainted with the work of wild life. Inspector & obtain
the experience for the implementation/enforcement of the

Wildlife Protection Act, Export & iImport- Policy, the

Contd....p
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petitioners has also taken the training for the inspec-
tion/examination of the export & import consignment
after going in Calcutta & Aairport ahd have gained full
knowledge & experiencé of Wildlife Inspector. In this

regard the petitioner filled various reprasentation

" pefore the Higher Authority to the concern Department

for promotion to the post of Wildlife Inspector to the
petitioner. But the Respondent Authorities have not
taken any steps regarding promotion and scale to the

petitioner.

A photocopy of the represantation
dated 20/6/03, 30/12/03, 26/3/04,
4/5/05, 20/12/05, 28/7/06 & also
3/1/07 respectively. and marked as

ANNEXURE-14 series.

5.XI11. That the applicant most respectively begs to
submits that regarding promotion to the post of Wildlife
Inspector of the petitioner has already forwarded to the
concern Higher Authority by the assistant Director
Wildlife Preservation, Eastern Region, Sub. Regional
Office, Tarun Nagar main Road dated on 20/6/03 and
another order was passed by the Regional Deputy Director

Eastern Region dated on 13/5/05.

A photocopy of the order dated 20/6/03
and 13/5/05 respectively are annexed
herewith and marked as ANNEXURE 15 &
16. |

contd....p
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5.XIV. That the appliéant most respectively begs to
astate that the Respondents Authorities have already
berefit the petitioner by vdeﬁying promotion as per
provision of law and also denying the pay scale to the
petitioner specifically mentioned in the fifth central
per commission which is stated for the post of Technical
Assistant (Wildlife) is .the scale of Rs. 5000 - 8000/-.
The Respondents Authorities have not paid the said scale
to the petitioner. The petitioner has already received
the scale of Rs. 4000 - 7000/- from his date of joining.
That the petitidner states and submits that the impugned
actions of the Respondent Authorities in the Govt.
different occasion is utter violation of Article 14 and
16 of the Constitution of India. Your petitioner further

states and submits that the aforesaid actions of the

Respondent ‘Authorities are in total vioclation of the

natural justice and also legitimate expectation of the
petitioner. The state being a model employer ought not
to have acted in the way as has been done in the instant
case. The entire action of the authorities is unheard
of in service jurisdiction. No reasgnable persoﬁ propetr-
ly instructed in law could acted in such manner as

explained hereinabove.

5.XV. That the impugned action of the Respondent Author-
ities have caused irreparable loss and injury to the
petitioner which cannot be adequaﬁely compensated in
terms of money. Therefore, such action on the part of
the Regspondent Authorities call for interference by this
Hon’ble Court in exercise of power of Jjudicial review

under Article 226 of the Constitution of India.

Contd....p
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5.XVI. That the applicant respectively submits that
the impugned actions of the Regspondent Authorities are
unjust, improper, illegal, oppressive, arbitrary and
against all canon of administrative fairness, Jjustice

and squity.

5.VIiI.That there is no other adequate, equally, effica-

cious remedy available to the petitioner and reliefs as
prayed for, and if allowed shall be just proper and

adequate.

'6. Details of the remedies exhausted H

6.I. That in view of the statements made in the para-
graphs above the applicant had not filed any applica-
tion/petition against the impugned action/preparation of

the panel under proceeding of the respondent.

6.TI. That the applicant further declares that he has
not previously filed any application, writ petition or

suit regarding the cause of action that arose now in

respect of this application is made.

7. Reliefs sought for and Grounds

7.1. That the applicant prays for a direction to the
Govt. of India, in the Ministry of Environment & Forest,
that the applicant should be promoted to the post of
Wildlife Inspector from the post of Technical Assistant
(Wildlife), holding the applicant in the said post till

today under the said establishment.

Contd....p .
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7.11. That the applicant states that the Hon’ble Tribun-
al may be directed to the Respondent Authorities to set
aside impugned selection and promotion of the Respondent

No.S5 namely Madhivanan.$. who is holding the post of

"Wildlife Inspector. The applicant states that the Re-

“ spondent No.5 was illegally selectad by the Staff Sslec-

-

Lo

tion Commission and also he has no required gqualifica-

tion to appear before the staff selection commission for
selection.

7.III. And/or to pay the scale of Rs. 5000/~ to

8000/- to the applicant as per provision/sanctioned of

‘“the_Fifth Central pay Commission Report dated 1/1/1996

,fdr.the post of Technical Assistant (Wildlife) under the

Ministry of Environment & Forest.

GROUND

-

8.I. The impugned selection process by the staff

selection commission for recruitment to the post of
Wildlife Inspector under the Department of Ministry of

Environment & Forest, the entire promotional and selec-

tion process of the staff selection commission from the
beginning at the end being vitiated by the participation

of the secretary who had closed relation were also

consider by the selection commission without the assen-
tial qualification of the Respondent No.5 i.e Madhivanan
who had no required qualification. The entire promotién*
al method and selection process has

been wvitiated as

Corum Non-Judis.

Contd.,...p
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8.1II. From that the method of promotion through 20%
promotional quota as per notification dated 25/2/1990
and 6/10/2000 respectively the Respondent Authorities
had already prepared and promoted the other candidate
namely Respondent No.5 i.e. Madhivanan.S. and also other
candidate i.e. Abhijit Roy Choudhury, S.V. Shedshadri
Miss Arati Singh without proper appliéation of mind and
without making any enquiry in regard to the eligibility
criteria laid down by the said notification. The Re-
spondent No.S who is ineligible has already considersd
for selection and promotion the said post i.e. Wildlife
Inspector is states in ground ex-facie proof that the
recommendation of the staff selection dommittee had not
been done fairly, bonafide and without non application
of mind to the relevant factor. The impugned selection
and promotion of the Respondent No.5 for the post of
Wildlife Inspector has already been passed by the Re-
spondent Authorities on the othsr hand Qithout consider-
ation of the applicant who has requisite qualification
and experience and long continuation of ATS service
under the said establishment for the post of Technical
Assistant who is berefit from getting promotion for the
post of Wildlife Inspector is not only bad in law and

also ultra-vires.

8.1I1I. From the point of view, in this regard non
payment of scale to the petitioner as provision / sanc-
tion laid down by the Fifth Central Pay Commission
Report, dated on 1/1/1996 as stated specifically the
scale Rs. 5000/~ to 8006/- for the post of Technical
Assistant (Wildlife ) under the Ministry of Environment
and Fprest.‘Regarding.the scale the Respondent Authori-
ties paid the scale to the applicant as per 4500/- to
7000/- till today, which is not only illegal but also

injustice and unreasonable which violates the Articla

.Contd....p
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14,16 and 300A of the provision of the Constitution of

India.

8.IV. For that the action of the respondents being
unreasonable, unfair and arbitrary in nature and the
performance of statutory duty being in violation of
settled legal principles on the ground of bias, extrane-
ous consideration and fair play in action guaranteed
under Article 14, 16 and 21 of the Constitution of

India.

9. Relief Sought :

9.I. On the facts and circumstances of the case statecd
herein above the applicant prays for a direction to the
court of India, Ministry of Environment and Forest to

peruse and examine the relevant records mentioned above

and on berusal of the same if satisfied that it is a.

b}éar case of bias and bonafide and also of ineligibili-
ty be pleased to set aside the impugned selection and
promotion of the Respondent No. hamely Madhivanan who
has been holding the post of Wildlife Inspector and/r to
give direction to the Respondent Authorities to prc@ote
the applicant by 20% promotional quota under the provi-
sions of laws laid dawn by the Ministry of Environment,
and Forest who has requisite qualificatfon and experi-

ence for the post of Wildlife Inépector.

And/or to make payment of scale of Rs. 5000/- to
8000/- to the applicant for the post of Technical Assis-
tant who has been servicing in the said post since his
date of joining till today in the said establishment. At
bresent, the applicant has received the scale of pay of
Rs. 4500/~ to & 7000/ from his date of joining 1998. The

Respondents Authorities have already violated the provi-

Contd....p
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" gion of Fifth Central Pay commission Report, which 1s

not only illegal but arbitrary action.

and/or to pass any such further order orders as

your Lordships deem fit and proper.

10. INTERIM RELIEF :

i0.1 It is further prayed that the impugned selaction
and promotion of the Respondent No.5 namely MADHIVANAN
a. (wWwildlife Inspector) being liable to be set aside and
quashed the illegal appointment which is ex-facie ille-~
gal and made an extraneous consideration and ineligibil-
ity of the Respondent No.5 the Hon'ble Tribunal may be
pleased to direct the respondents Ministry of Environ-
ment and Forest to promote the petitioner in the rank of
Wwildlife Inspector by 20% promotién quota as per no-
tification and/or pleased to pass further or appropriate
order that may allow adeguate protection to- the peti-
t{oner by giving adequate pay scale Rs.5000/- to 8000/ -
as per - led down by the ‘fifth Central pay commission
r?port 1/1/96 for the post of Technical Assistant Wil-~

dlife under the Ministry of Environment & Forest.

11. Postal order in report of application

'IPO. No. 32 040F44

bate 16/g soc2
Rupees gq/g
Issued by G P2 uuuded .

payable at Guuwbah.

Contd....p
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VERIFICATION

1, Shri Kishor Kumar. Sarma, c/o Wildlife Sub-
Regional Office at presently working as Technical Assis-
tant Tarun Nagar main Road, Dispur, Ghy-5, do hereby
verify that the contents of paragraph _ are
true to my knowledge & those made in paragraph
are true to my information and record and the best are
my humble submission before the Hon’ble Tribunal which
I believe to be true and I had not suppress any material

facts.

And I sign this verification on this 9th of August

2007 at Guwahati.

. SdWM4
WK Lan e
Date : {o. . &0 signature of the Applicant

Place : @iujochdA

Contd....p
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AFFIDAVIT

I, Shri Kishor Kumar. Sarma, C/o Wildlife -Sub-

Regional Office, aged about 35 years, at presently work-

ing as Technical Assistant Tarun Nagar main Road,Dispur

in the district of Kamrup, Assam, do hareby solamnly

affirm and say as follows:-
1. I am the Applicant>in the instant case and as
such I have been acquainted with all the facts and

circumstances of the case.

2. That the statements made in this affidavit and  in

paragraphs 1:2;.3,‘)/6,5{, ;3,"?. .£10. .are true to my knowledge

and those made in paragraphs 5LU}Q5£?L;....... being
matters of the records of the case are true to my Knowl=«
edge and information derived therefrom, which I believe
to true and the rest are-my humble submissions before
this Hon’ble Court.

And I sign this affidavit on this ..JQ.. th day of
August, 2007 at Guwahati.
Identified by

k—‘r“ A pm.aa\ gcu/?‘"?
DEPONENT

Advocate’s olordk.

Contd....p
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Fox B Tol. 247-8698 (0) 337-3251 (1)

ANNE}(UHE;‘@VP. A

ARG QIFIT , B .

GOM'L. OF INDES

) ) . : - HIZAM PALACE,

yafaTy Hi g9 narad ZND MSO BUILDING, 6TH FLOON,

e, o B n Foneats. 234, . . C. DOSE NOAG,

wt-l.ourlz PAESERVATION, EASTEN RETION CALCUTTA.700 020 S -
i, . - Datod, Colcutte, . cooveiieniniirnnnns..

fef. : MEMORANDUNM ‘

The undersigned hereby olTers. SIIRY KISHOR

endiiyn Vidyalaya, Aitloice Station,
Assistant (WL) in the Scule of Rs. 4500-125.
Regional Office, Wildlife ,Preservation. Eastern
Appointee will also be entitled to dhiaw demmess
il subject to the conditions faid down in rules & Order
force fiou lime to time, '

Sanma,

1
“The _tevns of appointient ave as followsy :-
‘ .
-

/

\
1) The appointment is purely tempormy end will

employment. Tie post is sanctioned for the present but is hlkely

2) Ie will be ou probation for g period of two yenms
of the appointing autbority. Dy ing the period of hLis p
time without assigning, ay reason,

J) The appointinent may be thiminated my time
vis., the appointee or the appointing authosity, without
anthority however, reserves the right  of terminating

before the expitation: of the stipuloted period of notic

¢
eqpavalent to the pry & oilow:

1) ‘The uppotstinent canics witle it the labilty to scive in iy
being: Guvvaliati dusing, bis present posting, tor the time bring,

\
3) This sppoinunent is subject to tie epproval of the
the appointment will temninate torthw
Ministiy so advise at any furre date,

G) Other conditions ol service
tine to tine,

The appoinfment will he fuctlier subject to:-

)] Submission of a declaration in the prescribed form
mare tha one wile living ae beinp . tanie
appointment wilt be subject to lis Leing cxen
behalf S

3 N

: l'i,’:iéwcom
(7 L&Dy

KUMAR SARMA S/0 Ambika Cha on,

Dist. Jothat -795008 10 "the post of Lechnicad
TU00/- (subject to fwrther, confismation) in the Sub-
Region, Tanmnagar Main Road, Guwahati-$, the.
& other allowances ot the rntes ‘adiissible under

covering the grant of such allownnces

not“confitnt ¢ any litle to penunnent
to contitme there aller, ‘ ‘

whith inuny be extended nt the discrestion

otbation, his services can be terminnled at ity

1

Ly & month's notice iven by other side

assigning any reasons.The nppointing

the seivice of the nppointee forthwith or i

by muking pavivent to him of a sum

mees for the petiod of nosice or the unicxpired portion thereof,

part ol India. The hemdquuiter is oy

' :
conteeined Minisuy of Gowt. of Indin .

ith without assigning any* reason:t should the concerned

VWil be governed by the televiot rules wnd ordes in force lrom

md in the event of the candidate having ‘

d 1o a preson having -mote than one wile living-the
ted fion the enforcenent of the tequitement in this

A RSt 2y

P

b3
.. i;
I
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ii) Taking of an oath of allepinnce/ aithfiluess to (he constitution of India (or muaking of a

) soletn alfigmation to that effect ) in the presaribed foun,
iif) Froduction'of the follywing otiginal cettilicates (whete these have not been produced - !
- alteady at ic time of selection stapes). _

a) Depree/Diploma certitieate of education amd other technical qualification.
) Certificate ol Age.
) Character Certificate in e prescribed fonmn :

Alested by Distict Mupistuste or Bub-Divisional Mapistiate or ollicy Superior omccts e
the casc of candidate tor class 11 post.

d) Certilicate iq: the presciibed form in suppoit of oandidates claim to beloug to schcduled
castes or ibes, anglo Indian counnumity, ‘
c) Discharge ceptificate inthe presctibed foum of previous cmployrnent,it auy.

3

It may be stated whetlier the candidate is serviilg ot is under obligation to serve another

Central QGovernment Deptt, or a State Govt, or a public Authority.

Ifaiy declaration given or infonmation furpished by the candidate is found to be untrue or

fornd to have Lilly sppressed any matevial inforation, he will be liable to temoval lione seivice &
such other actions as Gowt, may deent necessmy, ’

S
‘/(thc said Sii Kishor Kumar Sanmna accepts the offer on the above terms, he should

conununicale his acceplance & teport to the undersipned al Sub-Rq;jom;l oftice. Guwnhali, 11 no
1eply is 1eceived or if the candidale fiils to report for duty between 1gt September 1998 o 3011y
Scptember, 1998, the offer will be treated 15 cancclicd. ‘

No tavelling allowance will be allowed for jnining the appointment,
;
(S.K. DAS)

‘. Regfona Deputy Dyr. |
o o Wﬂd Lifﬂ P y !

¢ 0y rﬁﬂon‘ﬂon..
50 Kishor Kamar Saima . Govt. of Indig

Clo Ambika Charan Sana . Fantorn Reglon
Kendiiya Vidyslaya Airforce Station, NI

Distsict Joshnt ,
1O R H AT -785005,

Lot B GEOMER) . 739 sre 2 og o8
Copy lorwarded for kind information and necessary aclion to -

1) Addl. IGF (wL) to tlic Goﬂ.ol'lmli_ﬁ' Ministry 0fIExiv.&.Forcsts, New Delhi, -

2) Shii N. I.Shnllacl]:nyya, Unider Secrctary to the o, of Intin, MOEY, New Dehi,
| W( Dircetor, Wl,[“._ 50, Tarun Napar Main Road, Guwaliati, . ﬁ el
A ; ~ ‘.

[ A
: (5.K. DAS
| Reqlonal Deputy Directon
’ C W Lits Freservation
\ .
¢ Cophe Covt. of India
Fantoven Reglon
acma.

iVied 1o be try
Cetiitied
ARTTrrNy T V]

= Advocate
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NIZAM PALACE, )
R tu. i R, LLERR LTS
2ND, MSO, BUILDlNG 6TM FLO=

01 A T WA ; |2t WY, 7. 9. W, W Ve
AY OF ENVIFIONMENT 8 FORESTS o\ 234/4, A, J. C. BOSE ROAD.
NAL DEPUTY DIRECTOR ) , \011 _ wAET o0 030
*E PRESEMVATION, EASTERN REGION S ?;\ u\\U\\ - ‘Kolkata-700 020
......................... ' " Dated, KOWKBIB, iuriusussiinsnsersarsssesenns,
! 4 '
' OEFICEQRDERNO. 2 clf - [7-04- o4 "

)

In pursuance of the Ministry's 1..N0.2-2-2003 WL, d1.17.03.2004 the fulluwml, incumbent of the Sub-Regional Wildlile
Preservation OfTice, Guwahati are hereby declared confirmed in their :cSpccltvc grades from the dates mentioned

against their names: 1

Si.No. Name & Designation Eflective date for confirmation in
" the ginde .
[
1. | Sri Kishore Kumar Sarma, Technlenl Ass(l(wr.) T 03.09.2000 (
2. Sri Parameshwar Das, I'con - 04.05.1996 -
. A . §
/

. (Sr Sulo JFS)
: ' Regional Dy, l)lrccior
E.R,,Kolknia
E-8/77. aq(wr.ul}-do& 470 ccr- 1904 04 |
Copy forwarded for information o ) o
L. SriS.S.Bist,IFSIGF & Director(PE),Ministry of Env.& Forests,I/Bhawan,CGO Complcx l.-le New Dclhl
2. Sri Ascem Srivastav,IFS,DIG(WL),MOEF,New Delhi-110003. ;
3. The Pay & Accounts Officer(F)NMOEF,P/Bhawan,New Delhi-110003. :
4. Sri K.Sarma, Technical Asst.(WL),Guwahati Office R
5. SriP.Das,Pcon,Guwahatl Office {

6. Secrvite Book of Sri Snerma & Sel Das

- (S7Y\(.Solo,IFS)
. : ' Regional Dy.Direclor
\ L B © O ERGKolkata

o VB e ! M g = -
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EETTES SIS P SRR B SR T ORI X R N Bt s bt
TR T ..:.:__,,__,_.._....,amau-u‘-:n e e bt r-‘ S gar TR e e e e i e i B ' oLt ‘A .
i Cae \.\, - N U
'X/ /,"’;-\;'f:‘;:.! ’, o A\‘ - [-l Y1 NIV - . 0 '
GO ;5_\\ > ﬁmfﬁw{,uﬁg« t{ P
WA O v S \ !
Frf 4ny S 05T “IRMERT AT E \
DL \‘l o i " . & \
AN LR i -
(._t-" QGP -(\Q\' o ,)' [ S,
. q. ‘\Q, pr / o ) .. . . U
RS Iﬁfxz,_'/ga-rc & ' .
L o Bevernment of India _ SRR
a0 0l nistry of Enviranment and Feresta e
Paryavaran 8hiwan, CGQ Complex,
Ledi Read, Neu Delhjy, - T ;
Datad,the 27th Septerber, 2008, N
) A ’ '.» \ ; N l
/A Te -,
b * The Nanager, _
Cevertvment ef India Frass,, :
Maya. url, Aing Read, -
Ney D..l.""io -d
i Sukjecti- Wildlife hmgianal Office(Croup 'A' ang '®r) = |
Recruitment Myles, 2808-publicatien af-rag, 5 |
LR B B B R . i
Sir, ‘ ;
. - L3
1 am directed te encloese harowith g cecy each i%
English and Hindi ef the sbeve mentiened Recruitmsnt Rules
te be published in Part 11, Scetien 3 Sub-Section(1) of
the Lazette ef India, Yeu are, therefore requosted.te :
publish thase rules at the esarliest, ) H
. _ _ :
2. It may klndly be snsured that Lhu;hqﬁa and;deelqnafh !
lon af the :ignatary 18 indicated at the end of the {
Netificatiaon te the ancliesud recrultment rules, . Iy {s _ ! i
Furthor requested that ten cocles of the.printed versioh Lo
may please bo 8upplled te the undursigned, . ; ° - : i
v Do
Youre faithfully, |
[ ' tr e Py
', ’ : g ‘:!-]‘
‘ ( NM,oBRIM ACHARYA. ) [
o UNDER SECHETAR  TCLHEGLVT, Ghednnl. | -
S S LT e T Ve laiNo a3 Gl eey -
: , 4 . L e '- r '.'.I‘_ - . N ; 3;
,.Q_{(@ Capy tegother vith a cCepy of the rules faruarcded te:-- ' y
f’fe s 4. Thae Regienal, Dejuty Ofirectar(WLP), Calcutta, Channai 13-
s Mlumbai and New Balhl, 6 ; o e
2. Ministry af Law and Justice(Legislative Dapartment),
Shastrl Bhayan, Neu Dalhi w,r.t: thely U.0.0y Ns, 3
1594/2008 gated 7th July, 2n0s, _ .
- l. L ‘..:‘0._'. 0‘2‘ * & 0o 5-_":‘
Carufied to be iuc Copy
— S~
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| 10 vt 12 13 15
“hwovears 20% by PRGMOTION Group 'B' Depanmental Promoiion Consuiiaticn wiih
for Promoticn Committee for Considering Promoticn/ Union Putlic ,
- direzt failing which by direct Technical Assistant (Wildlife Preservation) with five Confirmation - Sarvice Commission
recruits  _recruitment years regular seivize in the grade. ‘ ‘ ot necessary
- A - : - . 1. Joint Directer (Wildlife), Minisiry of
v 30 %/Tirect = - ——_Environment and Forests-  Chairman. -
recruiment ‘ ‘
Z. Under Secretary (Administration),
Ministry of Environment and Forests -
- : Member.
3. Deputy Direstor (Wildlife Preservation),
- _ . Minisiry of Environment and Forests-
4 Member.
. .
.-;,S,w
\‘"é‘_
The Manager, (N.\ #tac. - va
CGovernment of India Press, Under Secreii} to tne Gover ment of India
Mayapuri Ring Road, : F.No. K,i'-« /88-FE
_ New Dethi i
Csniﬁed to be true Coppe i -
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Tologram : PARYAVAR

NEW DELHI
F.B-S/QG-FE < To!ophono PR S C .~'.-"_.‘ B
E o uz““ﬂ“)‘ ""“ .

REG ISTERED POST ' 7 * 'Telu'(bl-"noual),
! : T vt 3 FAX 3 4360678 ¢

T L T A wnaznﬁnf
. T wuhmqnammn“
R sovenumem OF INDIA 1§ !
.. a o MINISTRY OF:ENVIRONMENT & FORES: S,
o I Wmﬁoﬁhcaﬂom'ﬁ y 3
PARYAVAHAN BHAWAN. CGo COMPLE
! | g, 7 REh - 110003 ;
é . R . LODHI HOAD NEW DELHI 110003 B
Deted, tha 28th January, ?997.-; f% "y
o
To :

I The Ragional Deputy Dlractor ;  5 L }
(vildlire Preaotvatlon), L : " |
RagLOQalcUIIdlifo gffics, .
11, Air Cargo lox ' . "

SAHAR aonanrswa o e
The Ragional Oaputy Ditector. EECLLE B '
(Wildlife Preservation), RS A b G
Northarn Region, : v L Y L
Regional Uildlife Office, -
Bikener Houee, Shohjehan Road, . " : ;
Neu_Delhi, %~ T RN ;
3 WIS 'g" ‘.::'" T é}”’i‘ i;-
. . i t Yy, X TLAE \ n“ﬂ gff
= ubjectr- Ad-hoc promotion to tha poat of ‘U ldllfa In0pactqr #-”
. in Rugional Wildlife ofrlcarreg.pp N iy
. eeee . '.-" .P'r‘f,g
. . = ' 3 . FOMREL
M ' » v. . R lI»'!l' LN
Slt. . , R H ” '_ . . '{.l .u_-,;gsﬁ i
C Boon s Sy
L~ 1 am dlrncted to convaey . the approgul of the’ '3‘W“. ]\
. -~ compotent: authbr&ty in-this Minpistry to"the promotion off
A e “undermentiohed tuo ‘Tachnicel Bseiatanta ta tha post Bf j il

Wildlife 1nepoctor(Rs.1640- ngb—sroum .B»,:-I-Non-ﬁézott d);,
on ad-Hoc-basis for. a perlod of . one yeat or till tha*p
are filled on ragular basis, uhichaver 15 oarliars- L
- 1. shel S. V, Sheshadsth: '

X — t 1' N M ‘vl-
Their promotion ulll bs effective from the day thoy aesd ma

the charge of the post. The pay scale of the post 18 R
‘e .1 640-2900.  The pay of these Wildlife lnapectoramay 7 B
ba Pixed in sccordance with the rules., For; the preaent the ﬁ .
may be retained at thelr Headquarters, Thé ad-hoc promotio BooRr
would not confer any right on the above offgicials for ok
, regular sppolntment l to the ‘grade of Ulldllfe 1n&d e -
: = B e oo W 2 : . TOY
L. - HWo "" .‘.E:____‘_"_ R e E@"@

H"'ﬂ""r"l'\r\
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port to the Shri Dikshit to

X\ . ‘effect. Shri Dyken
\ S

-2 - ' o J Z‘_h; | W

2, Simaltenously Shri v, K, Dikshit, Wildlire Inspoctog: .0 i

, working at ReglonalUlldlifa'Offlca,uaomboy-;a transferred ' L Ji
to Sub=Regional WVildlife Ofrice ot G wohati with-immediate - o b

' it may be relisved immediately on - '3 it
essumption of charge by Shri Sheshadri

e
A,

aa'tharaaro'tUotﬁﬂV“EQ%%%
sanctioned ants of Uildlife Inspectors at Regional Wildlire :diulk
Office, Bombay and the other post ie elready filled., & .\ S
Further Shri Oikehit may be advised to report for duty - R
..+ to Shri m., K. Dev Roy, Aaaiatunt-olrectnr(ULP), Sub= | s
B Regional Wildlire Oﬁricag Guuwehati., . - o '¥§
L 3, 'lf.is'roqﬁestéd.that 8 complience report of these = :%. N
.~ grders may be sent tg the underolgnad, : T
) ' Nk
' i
- N ! ' 13‘5:55
Yours faithfully,*. g:P
. ( N, BH(TTACHARYA ) '-
. UNDER SECRETARY TO THE COVERNMENT OF . INDIA .
Uopy foruarded tos-.''- - - "'1T}'rl;f'? ;

¢ i : L :,'_;;:.',‘_."-".a----
Nizem no Realonal Deputy Director (ULP) (Eastern Region), - :

Nizam Palamce, 2nd MSO Building, 234/4. AJC Bose Road,
Calcutta=700020, , B APRAANE .

B P A aron g
' , PR : t_tf L 'TL .
'\/2./ Shri. M. K. Dev' Roy, Assistant Piractor(ULP), Sub- = i -
' Regional Wildlire Office, Eastern Reglon,“Udalbakra,'Lal,

Canesh, Cuvahasti-781034, You 4

8aTe requested to allow Shrd @w. ;1.3
join duty and send his charge assumption/ ™' = ii%
dersigned, 3. "DIG{UL),.ShtL Klshcta‘ﬂaO.r o o el T s S A
" o 4. us(FE)., ot b -
!
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. : S ‘ From s
;J ' - . KeKeSarma
P Tech JAgstt{WL)
_ wildlife sub-Regional
_ b office, '
. Tarun-Nagar Main Rond
- : s Cuwahati=S,
. To R —

. The Adél; Inapecbor Ganural of Forent
& Dircetor of wWildlife Presgervation
Iodhi Road, CGO Complex e
Paryavarr Bhawan , ‘ ' '
Ney Delhi-110003. : S , !

Amﬁt;xm&__ @ 5. %{;

(Through Proper Channel) )
Sub~ Request for A&mocfptomtion to the. post of Wildlife Ihspector,_

. sir | " : o
S I wish to put forward following few lines for your kind
- Consideration.

1. I joined this Dopartment as Technical Assistant{WL) on 03.09.98
at Bub-Regional offica, Guwahatli. I am M«.5¢ in Zoology and registered as a '
PheD Scholar under Profe P.C.Bhattacharjee, Zoology Deptts Gauhati Univer: it
My work is on wildlife Biology ies "Hair Morrhology of wild Mamm alg" whi-h

- 13 related to the working of the Departments

Previously, I have worked as Junior pxoject Pellow on Anuria:

Amphibians of Arunachal Pradesh Under Dre. S.Ce«Bordoloi Deptt of Zoology,
 Cotton College, Sponsored by G.BsPant Institute of Himalayen Environment :
Development, Kosl Ratarmal, Almorae My Submission 4is that by my qualificr o
& experiencae I am qualified to discharge the duties of wildlif.a Insgpector |

i
i

2 &, far all the Technical Assj.stam:( VL) senior to me wére gi en
adhoc=romotion to the post of wildlife Inspectore I pubmit that my name ! ay
be onsidered for the same yost as I have already completed 2 years

Probation period. Again, presently I am the seniormyst of all the Tadinic 1
Agsigtant{wL) and qualifiﬂd for the post of wildlife mspechor..

I am prepired to perve any wvhere in Indin, though I will
prefer a posting at Guwshati.

Submitted, for kind consicbration and request for a
favourable order please,

Thanking you sir

nt-chy 23 ra Oct/2000 Yours faithfully,

Yep b A
(K.R.Sarma‘
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RECURITMENT TO THE POST OF WILD LIFE
OF ADVT NO.SSC/HQ/3/2003
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ANNEXUﬂLu q@)\

D1, 28.07. ur. =
The Scerctary(NR) o

Staff Selection Commlsslon_ 7 : ,
~ Department Of Personnel & ‘Urnining ‘

Minlstry of Personnel Public Grievances & Pension
Block No-12 ,CGO Complcx
Lodhi Roud, New Delhi-110003

-| Kind attention Shri V.I'.Vohra, Unde- Sccrctnry(Nll)], -

Sub:-Recruitment to the post of Wildlife-Inspector advcrused%ldo CAT No NR-(B)-
5 of ADVT. No. SSC/HQ/3/2005, |

Ref-No-3/5/2005-RNR dt. 30.06.06.
Sir,
Inviting kind alteaiion to the reference cited I submit that Commisslon decislon

not to consider my application may please be reconsider It view of my following submission.

, | : Tag
1) 1 have completed M.Sc. in Zoology & joincd Wildlife Preservation as Technicul
Assistant{WL) on 03.09.98,

2)  Technical Assistant(WL) are in the feeder category for promouon to Wildlife Inspector.

3)  AIll the Technical Assistant(WL) of the Departinent were given either Promotion or
regularize by calling Interview by UPSC [ UPSC Advt.No.3/1998 Ref. No. F-14/20/97-
SW(B)] 1t is to mentioned that neither of them possts the said Diploma. ot

4)

Sir, I have served the Dcpartiment for the last 7 years in the hope lhut i mny ‘become:
Wildlife Ingpector,
5) | am working in Wildlife Sub-Regional Office, MOEF, GOI as dc[’ucto inchargo aler

Assistant Director post is shifted to New Dclln & no regular Wildlife lnspcctor posted
here from 2004 onwards.

I i doing all the rcqulrcd Jobs one Wildlife Inupcclor Is supposed to do,
With such a vivid experience’l think it Is equivaient to Widllfe Diploma .

As such [ fervently request you to lund!y reconsider my case & glve mea chunu. ‘
to appear in the mlcrvncw & oblige.

)
7

. : Yours}nilhluily

- (Kishor Kumar Sarimn)
Technical Assistant (WL)
Wildlife Sub- Reglonal Oflice
MoEF, Govt. of Indin

‘Tarun Nagar Main Road
Dispur, Guwahati-781005

(Kishor Kumar §hrimn)

'l‘cchnicnl Asslstant (W1.))
Wildtife Sub-Reglonal Otfice

CHtu.«ed tv be rae Copye
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i, . Sub :- Upgradation of pay scale from 4600-125-7000 to 5000-150-8000. -:» ¢ -
| , n A0 o A ‘
) | - - o | |

i ' Sir,
1 } : With due respect I am to put the following few lines for your kind

| information - iy

i

i) I joined this department as Technical Assxslant(WL) on 03 09 98 in the pay scale of ¥
4000-125-7000.

ii) The Vth Pay Commission recommended for upgrading this scale to 5000-150 8000. 3"

the Ministry has reflected the pay scale as 5000-150-8000.(Copy enclosed) L
iv) This seems that the Mlmctryi has accepled thc recommendauon of -Vth ».Pa -.;&s""ﬂ;,
" Commission . : * 17 v itpay L R TR

V)If this is the casc the same: may: bc apphcablc to. all the chhmcal Assnslanl(WL)‘
working under the Minisrty. R
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; '
Therefore, 1 request you to consider my case and oblige.

: /
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o To L
‘The Addl, Director General (Forests and Wildlife)
& Dircctor Wildlife Preservation , Govt, Of India
Ministry of Environment & Forests
? ' Paryavaran Bhawan, C.G.Q. Complex
Lodhi Road, New Declhi -1 10003

e

%
(T hmubh Proper Channel)

~ Sub :- A prayer of Shri K K.Sarma, Tech. Assit. (WL) for promotion to the post of
Wildlife Inspector

e

. . ' ‘ [
Sll‘, : ‘ :

With due respect and humble subnuqslon I beg to state that 1 -
have joined in the post of the Tech./ Asstt. (WL) on 03.09.1998. in the O/O Assistant
Dircctor ,Wildlife Preservation Sub- Regional Office, Guwahati and now about five yecars
have bt:en passed working with the Assistant Dircctor/Wildlife Inspector . Thus, I have . R

_ been well acquainted with the work of Wildlife Inspector and obtained the expericrice for '
the implementation / enforcement of The Wildlife Protection Act, Export and Import
Policy, GOI and CITES- Rules & Regulations. | have also taken the training for the
inspection /examination of the export and import consignment afler going in Kolkata
Scaport & Airport and Bave gained full knowledge & ecxperience of the Wildlife
Inspector. o _

' [ would also express you sir, so far I know the post of the four Wildlifc
Inspectors are remaining vacant including all Regional and Sub- Regional Olﬁces and 1
am willing to serve any where in India as Wildlife Inspector.

So, under the circumstances as mentioned above 1 would request you to

kindly consider my case sympathetically for the promotion to the post of the Wildlife - |
Inspector and I assure that I will make you satisfied you discharging my dutics sincerely. !
Thanking You, - ‘ ;

. Your's faithfully ;

: ’ R l-, \c/\_y,“ uA- . \';\

Dated : 20 th June 2003 . P . _ ‘g‘
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To

The Addl. Dircctor General (Forests and Wildlifc)
& Director Wildlife Preservation y Govt, Of Indin
Ministry of Environment & Forests

Paryavaran Bhawan, C.G.0O. Complex

Lodhi Road, New Dbihi -] l(‘)()03

(Through Proper Channe!)

Sub :- Petition of Sri.K.K:Sa,r_n1a. Tech. Asstt. (WL) for promotion to the post
of Wildlife Inspector,

Sir,

' With due respect and humble submission 1 beg to
state that 1 have joined in the post of the Tech./ Asstt. (WL) on 03.09.1998
after completion of M.Sc.in Zoology in the /O Assistant Dircetor JWildlife
Preservation Sub- Regional Office, Guwahati an
passed working with\the Assistant Director/Wildlife Inspector . Thus, 1 have
been well acquainted with the work of Wildlife Inspector and obtained the
experience for the implementation / enforcement of The Wildlife Protection
Act, Export and Import Policy, GOI and CITES- Rules & Regulations. [ have

et . . , . . )
also taken the training for the ispection /examination of the cxport and import

consignment afier gofng in Kolkata Scaport & Airport and have gaincd full
knowledge & experience of the Wildlife Inspector at the time of joining.

I would also express you sir, so far 1 know the post of the

four Wildlife Inspectors are remaining vacant including all Regional and Sub-

Regional Offices and 1 am willing to serve any where in India as Wildlife
Inspector. ' '

So, under the circlunstances as mentioned above | would request

you to kindly-consider my case sympathetically for the promotion to the post

of the Wildlife Inspector and I assure that 1 will make you satisfied you .

discharging my duties sincercly.

Thanking You ,-
Yours failhful]yi

' ‘ ‘

Dated : 30" Dec’ 2003

(K.K.Sarma)
Tech,Asstt.(WL)

WLP Sub-Regional Office
. Guwahati

Cutified to dbe true Copg,
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To . :
The Addl. l)ii'cg'tof'Gcn_crnl_ (Forests and Wildlife)
& Dircctor Wildlife Preservation y Govt. Of India
Ministry of Environment & Forests
Paryavaran Bhawan, C.G.0. Complex
Lodhi Road, New Dellsf —£10003 -

\

(Through Proper Channet) - |

Sub :- Prayer of Sri K.K.Sarma, Tech. Asstt. (WL) for promolioh_ (o the post
of Wildlife Inspector. ' : '

Ref :- My carlier application dated 30.12.03. '
) . o N l-
Sir, o
Coy

. _ With‘duc'rcsp'ect fimd humble submission 1
beg to state that I have joined in the post of the Tech. Assit, (WL) on

03.09.1998 after completion of M.Sc.in Zoology in the O/O Assistant Director |
»Wildlife Preservation Sub- Regional Office, Guwahati - As I have mentioned -

in my carlier application that I am willing to serve any where in India, thus 1

once again request you to grant my prayer and provide me a chance to serve

the country as Wildlifc Inspector '
' Thanking You

!

Dated : 26™ March 2004 Your's faithfully

- Kitbar fo. £n

(K.K.Sarin

chh./\sslt.(WL) ,

" WLP Sub-Regicnal Office

: : Guwahati

Coriified to be prye Coppy
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The Addl. Director Gene
& Director Wildlife Pres
Ministry of Environment & Forests
Paryavaran Bhawgn, C.G.0. Complex
Lodhi Road, New Delhi -1 10003

. .
ral (Forests ang Wildlife)
ervation , Govt, Of India

; (Through Proper Channel)
Sub :- Prayer for promotion to the post of Wildlife Inspector,
Ref:- My carlier application (;ated 26.03.04,
Sir,
With due respect | humlﬂy submit the following few linc;. for
your kind consideration ---- : . S !
i) I have joined ‘in the post of the Tec

Iech, Asstt, (WL) on 03.

M.Sc.in Zoology in the /0 Assist
Office, Guwahatj .

i) Since 14,02.04 1 ay
i) Since April 2004,
iv)  lam willing to se

n looking afler the Office g
Import consignments st
Lve any where in Indiq |
i

Thus Sir, | fervently request you to grang my prayer and providi
chance (o serve (he department g Wildlife Inspector, as this Opportunity was given (o el
Technical Assistants, ' ' '

i

Thanking You,

Dated : 4" May 2005

Cralls Ho E-:ahe-u'(mse/m).rs Ar ylcloy

Cazruiied to be truc Copy.‘

consn, do. 0
sEipeaihe - oo

Advocste

ant Director » Wildlife

09.1998 after completion of
Preservation Syl Regional
defucto in charge. B

arted to come Guwahati, which [ am examining.,

mea
irlicr

-

Yours’ faithfully

: (K;K.Sm'nV/

'l'cch./\_SS}l.(\ L)

* WLP Sub-Regionai Office

Guwahati




Tao '

The Addl. Director General (Forests and Wildlife)

& Director Wildlife Preservation , Govt. OF Indin -
Ministry of Environment & Forests :
Paryavaran Bhawan, C.G.Q. Complex |

Ledhi Road, New Deihi -1 10003

Dt.20.12.05

(Through proper channel)

. . ‘ ' ‘l
Sub :- Application fur the post of Wildlife Inspector.

Sir,

With humble shbmission I 'am to inform you that | have applicd for the post of Wildlifc

; Inspector as per the Adwt, published in Employment News 10 ~146 December 2005. ‘This is for your kind
| information & necessary action, ] l

N £y 50 ./75'%4’5//?0)“ 6o

Your's faithfully

.
: , o ‘ (Kishor Kumar S4rimia)
) : : Tech. Assly WL)

. Wildlife Sub-Regional Office
. Tarun Nagar Main Road

- , - g Dispur, Guwahati 781005 , 1'

Qartified to be trye Copy.

sEhmers ., e on . . ' f r
Advocate, .
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To " . o Dt. 28.07.06-

‘Fhe Additional D_ireétof(?cncrnl of Forests(WL)
& Director Wildlife Preservation -

Ministry of Environmént & Forests
Parysvaran Bhawan ,CGO Complex

" Lodhi Road, New Delhi-110003

(Fhrough Proper Channel) - wnicgd v Odlie .

Sub:- Prayer for promotion to the post of Wildlife Inspéctor.

Sir, g FEE
I beg to submit.the following points fér consideration of my promotion to

the post of Wildlife Insy ector for your kind sympathetic consideration & necessary a%m ,

I'have joined the Department as Technical Assistant(WL) on 03.09.

1 have done M.Sc. in Zoology from :Gauhati University and published
paper(Enclosed). [ have acquired sufficient knowledge & experience while working in }{19.
office.(Experience certificate from RDD enclosed). ' o

During my tcnure as Technical Assistant(WL) 1 have discharge my duty

very cfficiently and detected many offence cases under WLP(A),1972 & Customs Act'and -

provided assistance to Regional Deputy Director, Assistant Director and Wildlife
Inspector. ‘

[ have applied for the post of Wildlife Inspector in response 1o the

Advertisement from SSC, New Delhi.I am expecting a call to interview but to my utmost
surprise SSC has given a regret letter as 1 am short of Essential Qualification (1) i.c.

Diploma/Certificate in, Wildlife Managcmcnt'awmdcg by Wildlife Institute of India or

Equivalent(Copy enclosed).

-

I beg to state that being a departmental candidate 1 have gained'sﬁfﬁcie‘nt“*
experience in the field of wildlife Protection/Prescrvation & Management . I have visited

various PA of the North Egstern Region & assisted senior officers. in CCS, PE,
monitoring and other works as assigned. ‘ s -
As per recruitment rule for Wildlife Inspector Diploma/Certiﬁcale-in

Wildlife Management awarded by Wildlife Institute of India or Equivalent
required for which I have

(Copy enclosed).

I have 7 years of experience as Technical Assistant(W1) as per
qualification & seniority 1 am highly eligible candidate for the post of Wildlife Inspector
and I fulfill all the requirements. The work of Wildlife Inspector can be belter discharged
by me as [ am working in Wildlife Sub-Regional Office, MOEF, GOI as defacto incharge
after Assistant Director post is shifled to New Delhi & no regular Witdlife Inspector
posted here from 2004 onwards. - ) '

Departmental cdndidate may be given \i’éightagc for promotion.

is _
applied earlicr but no response from head of the Department.

Cattified to be true Copy,

*EPTVALS

" bedl sty 45..9

ocate
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. o D S T ST S - b

at
~ the Scale of Rs.4500-125-7000 after being selected by SSC.I have been working in the
capacity of Technical Assistant(WL) at Wildlife Sub-Regional Office, Guwahati, - | -




It is theréfore my case kindly be considered keeping in view the above stated

promotion to Wildlife,Inspector.

All the Technical Assistant(WL) of the Department were given ei_théf
Promotion or regularize by calling interview by UPSC [ UPSC Advi.No.3/1998 Ref. No.
F-14/20/97-SW(B)] It Is to mentioned that neither of them posses the said Diploma, -

-1 shall be highly gratefull if you consider my cse and fcrvenll_\'
request for a sympathetic action & oblige. ‘ ‘

‘ zi.ﬁ‘"’;ﬁ Lafl cd
Yours faithfully
1 ' (Kishor Kumar Sarma)
i Technical Assistant (WL)
" Wildlife Sub-Regional Office

MOoEF, Govt. of India
Tarun Nagar Main Road
Dispur, Guwahati-781005
- / . ' . o . . ) . .
[/G)()\J Ao Ll .‘/,5 ', G eem/ (jmr{u«r Ce“c/\_cltu/ C;’}{)f‘ forr
K-L.'\rol ./L;-»fﬂ ”"‘M‘Aw A f)\-'-Cl,g._(d_y o (‘:Lt.:m/\ , - o

Kithon " Yo Saivn

)
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Catified to be trye Copy.
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& ' DL 03.01.07
dditlon.ll Director General of l‘orests(WL) '

FDirector Wildlife Preservation !
inistry of Environment & Forests
Paryavaran Bhawan ,CGO Complex |
Lodhi Road, New Delhi-110003 . ' .
(Through Proper Chnnncl) .

Sub:- Prayer for prnmotlon to the post «]f \ylldltfe lmpector
Sir,

I bey to submit the_.foll points for con 1der )Y promotion to the post of Wlidllle
Inspector for your kind qympathetic c %ratton & nccciaryg %Pm “’a

1) I have joined the Department as Technical Assistant(WL) on 03.09.98 at the Scale of

Rs.4500-125-7000 after peing selected by SSC.I hdve been working in the capacny of
Technical Asststant(WL) ‘it Wildlife Sub-Regional Office, Guwahati.

2) Undue hardship . is face by Ine. as. recruitment rule is amended after my placement and
Diploma in WlldhfcM nagement is made an Essentinl Qualification, _

3) Althoug,h 1 have applied fto fli¢ department for sending me to do the said diploma as only
inservice candidates nre' lro&d I the courgc my application wns not considered,

4) - That Sir, while the recnutment rule is amended this matter’ ‘for feeder category candldates
were not kept in mind.

5) The Note-1 states that tlns criteria may be relaxed in case of candidates otherwm well
qualified , May invite our kmd altention to this point. _

6) In the previous advertige e? didatyre is tumned down on the onus that l am short of -
Esscntial Quahﬁcauon(il lqt plon?g‘t Tdhfe Management.

7) I have 7 years of expene ce as Technical Assnstant(WL as per qualification & scmonty 1 am
highly eligible candtdate for"the' ‘post ‘of Wildlife' Inépector and 1 fulfill all the requxrcments
The work of Wildlife Ins Jlector can be better dlsbharged by me as [ am workmg in Wildlife
Sub-Regional Office, MOEF, GOI as defacto meharge after Assnstant Director post 1s shtl‘tcd
to New Delhi & no regul thdhfe Inspector postcd here from 2004 onwards.

8) Deptutmental candidate may be given weightage for promotxon

9) It is therefore my case be constder keepmg in view the above stated expenence &
qualification since Tec t&s istaht(w VireM¥n ' the ' feeder category for promotton to
Wildlife Inspector, h‘\hlc ;"nlfnttt ' tosthehing

9) All the Technical ASSlSlaJ t(WL of the Departiient Were given either Promotton or- rcgulnmc

by calling interview by"UPSC [ UPSC ‘Advt.No:3/1998' Ref No. F-14/20/97-SW(B)] It is to
mentioned that ncither of hem posses the said Diploma,

I shall be hlghl

sympathctic action & oblige.

,‘s

i

grateful if you cons:der my case and fervently requcst fm a

t.
e

‘ o L ‘ . Yours fmth_-f'ully
A plovayin “. itan.: A, o e
. ! l‘t e u)u.!!lcw Wl \! o ttﬁl(\\ ] %y,(»,\ '~ Q\N‘)
R A K BN IR (Kishor Kumar Sarina)
Crdr o £ - g‘/qf O?/bul Ck’/fd) lj ildr n-?/,/[f}a ¢ nacharped b :il ’ Technical Assxstant (WL)

] R | Do,
i t ot _

‘v Wlld]lfe Sub- Reglonnl Office
MoEF, Govt. of India
Tarun Nagar Mam Road, Guwahatl 5

Al cAssEmpe W e n 'h

b

-t
- — -
.- T
s .

..:.‘:'r X

b

in'jlnu"ll"lht‘ mnlt‘ il .
o vl l” Moy

t ; : vei

.

%ﬁlﬁw to be true

Copy,
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WILDLIFE PRESERVATION, EASTERN REGION, SUB-REGIONAL | OFFICE
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Guwahati - 781 005

- Q/QK&EKWLEF/M) gL Dated, buwahau ?o ’(;/’) ?

lu _

The Regional Deputy: Dlrcclor

Wildlife Prcscrvatmq([l R. ) ‘ :
Kolkata-20

¥ -
1

Sir,
- Lenclose herewith s prayer of Shri K.K. Sarma, Tech /\wu (Wl )

addm%cd to the Addl. Director General ( Forests & Wnldlxle) Govt of India , New Delhl o
and request you to forward the same with your kind rt.wnnncndmum

| Yoursfalthfully ﬂ
6D

P W S(AMP
4“(/\5513111“ Dlrcctor L

Ceruified to be true Copy,
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an &Tel.: 2247 8698;,(_0)
_ ' 2449-99834R)
e- mall wlperkolkata,- {

, _ o %aa - :
5 o : o %lé{:lm PALAcEsh Y
o ‘ . AL W ‘N’! o7 mw )
GOVT.OF INDIbOL: . , L 2ND, MSG BUILDING STH ELOO: 2 {
miRw OR T e 0 0 ER A
| ' ‘- S 234/4, A. J, C. BOSE.ROAD,

RIS THY OF ENVIFIONMENT 8 FORESTS mmm ’ ) - m\am-uoo OQO g .
EPUTY DIRECTOR : .
?vi?)'l?g; F';F?ESERVATION EASTERN F!EGION g ; : Kolkata-700 020 o ﬂ

NowmnnnNOEA1 /98.2005(WLER)- ~ © Deted, KolKata..ivin-

H

To o

The Addl.Director General ofl'oresls(WL)

Ministry of Environment & Forests,

Paryavaran Bhawan,CGO C umplex ' o )
Lodhi Road,New Dclln 110003 _

Sub:  Forwarding an application of Sri K K.Sarma, l'cchnical assnstanl(WL) for the prou\ouon to lhc
post of Wildlife Inspector. :

Sir, ‘
I am forwarding herewith the representation received from Sri Kislior Kumar Snrma. lcchnlt..ul

Assti(WL),Sub-Regional Wildlife Preservation Office, Guwahati, Assam for your kmd pcrusal and ,
disposal. , il L
f

' Yours faithfully,

' : Regional Dy.Dire'ctof, ¢ -
. E.R.Kolkata - -

/ ’ W ’ ' l *:?'? s ’“E "‘"‘ i‘

Endt.No.E-1/98-2005(WLER)- 422~ Dated, Kolkata 13th May,2005 : s
Copy forwarded for mformahon to Shri K.K. Sarma lcchmcul Asstt, (Wl ) Guwahau Ofﬁc

, > Regional Dy.Director,’
. ‘ ' . + E.R,Kollkata

'/‘//L-/ TP e /V\Md 305 DS

Cariified to be_truc Copy,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL _Q g :2 ST
' GUWAHATI BENCH LC (\%i < S3 o
IN THE MATTER OF: y
0.ANo.218/07 \2
Sri K.X.Sarma
' ...Applicant
-Vs-
Union of India and ors.
~...Respondent.
-AND-
IN THE MATTER OF:

Written statement on behalf of
respondent no.4

(WRITTEN STATEMENT ON BEHALF OF RESPONDENT NO.4 )

1, Sri Nozmul Islam Laskar s/o Jahur Uddin Laskar, presently
working as Regional Director (NER), Staff Selection Commission,
Rukmininagar, Guwahati, do hereby solemnly affirm and state as

follows:-

1. That; I am the Regional Director (NER), Staff Selection
Commission, Rukmininagar, Guwahati. The aforesaid application has
been filed by the applicant where in Staff Selection Commission,
Department of Personnel and Training, Ministry of Personnel and
Public Grievances has made as party respondent no.4. Accordingly a
éopy of the aforesaid application has-been sérved upon him. I being
the Regional Director am conversant with the facts and circumstances
of the case there of and have been authorized by the Commission vide
letter dated 01.01.08 to file this written statement on behalf of the

Commission.

2.  That, I do not admit any of the averments except which are

speciﬁcally admitted hereinafter and the same are deemed as denied.

Hepamud Deleors Lot

[ .
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3. That the Staff Selection Commission (Respondent 1no.4)
hereinafter to be referred as Commission made an advertisement

published on 10.12.05 in-Employment News inviting applications for

" different posts including for 2 nos. of posts of Wildlife Inspector,

_ wildlife Preservation (Northern Region), Ministry of Environment

and Forest, New Delhi.

4. 1In response to the said advertisement the applicant alongwith

" others offered their candidature for appointment to the posts Wild

Life Inspector. The Wildlife Inspector Recruitment Rules
(Amendment), 1990 notified on 25.02.90 provided the method of
Recruitment and qualifications which is as follows:- '
‘ Requisite Essential Qualifications:-

1. Bachelor’s Degree in Science with Zoology as a subject from a

recognized university or equivalent.

I1. Diploma/Certificate in Wildlife Management awarded by the

Wildlife Institute of India or equivalenf.

However there is a provision in the Recruitment Rules i.e.

“qualification are relaxable at a discretion of Staff Selection

Commission in the case of candidates otherwise well qualified”.

5. There are altogether 342 applications received by the
Commission and after scrutiny it is found that only 8 candidates who
satisfy the educational qualifications as per Recruitment Rules and
the said 8 candidates were called for interview held on 11.09.06.
Thereafter the Commission selected two persons out of 8 for
appointment to the post of Wildlife Inspector. The two nominees are
Sri Balbeer Singh Khati and Sri MadhivananA.

6.  That the applicant is in fact was not eligible for the post of Wild
Life Inspector as per the advertisement as well as Recruitment Rules.

He does not have the Essential Qualification no. 2 as prescribed in the

/\[OBW Yl Lertip .
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advertisement or any higher qualification in Wild Life Management.

Accordingly his candidature was rejected on 30.06.06

" 7. Reply to the facts of the case:-
. 7.1 That with regards to the statements made in paragraphs

5.1 to 5.VI of the applications, the humble answering respondent has
nothing to make comment on it as they are being matters of records
of the case. However, he does not admit any statements which are

contrary to records.

7.2. That with regards to the statements made in paragraph
5.VII of the applications, the humble answering respondent begs to
state that the Staff Selection Commission made an advertisement
published in the Employment News dated 10.12.05 inviting
applications for the appointment to the 2 nos. of posts of Wildlife
Inspector, Wildlife Preservation (Northern Region) Ministry of
Environment and Forest, New Delhi. In response to the said

advertisement the applicant alongwith other candidates applied for

the said posts. All together 342 applications were received by the Staff

Selection Commission
As per Recruitment Rules of Wildlife Inspector
(Amendment) 1990, the essential qualification for appointment to the
said advertised post of Wildlife Inspector is prescribed as follows:
Essential Qualifications:-
I. Bachelor’s Degree in Science with Zoology as a subject from a

recoghized university or equivalent.

I1. Diploma/Certificate in Wildlife Management awarded by the

Wildlife Institute of India or equivalent.
Further in pursuance of the rule in the said advertisement it
~ was provided that :
“Qualification are relaxable at a discretion of Staff
Selection Commission in the case of candidates otherwise
well qualified”. | |

x"w
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Accordingly the said 342 applications, thereafter, were
scrutinized by the Commission from the angle of Essential

Qualification no. I and II. Preliminary scrutiny of the applications

" revealed that only two applicants were found eligible from

. educational qualification angle, who were fulfilling both Essential

Qualification no. I and Essential Qualification no. II, which were

insufficient to carry out the Selection Process. It was also revealed .

during the preliminary scrutiny that some of the applicants were
having higher qualification than essential qualification no. iI keeping
Essential Qualification no. I constant. Therefore by invoking the
Relaxation Clause of the Recruitment Rules, Essential Qualification
no. II was relaxed for those candidates who are having higher
qualification than essential qualifications no.II.

* Following is the break-up of candidates who were in possession
of higher Qualification no. II than prescribed in the Recruitment
Rules:-

(a) M.Sc. Forestry, Wild Life and Environment Science-03
candidates. |
(b) M.Sc. Wild Life Botany -02 candidates.
(¢) M.Sc. Wild Life Management -01 candidate.
~ And accordingly aforesaid candidates were also considered
though as per Essential Qualification II, the requirement was
Diploma/ Certificate in Wild Life Management.

Thus, following this procedure six more candidates as

" mentioned above were short listed in addition to 02 candidates who

were satisfying Essential Qualification I and II as per Recruitment
Rules. Therefore in all, 8 candidates were called for interview which
was held on 11.09.2006. As per the recommendations of Interview
Board constituted by Commission, 2 (two) candidates namely Shri
Balbeer Singh Khati and Shri Madhivanan.A. were recommended for
appointment to the post of Wild Life Inspector in Ministry of

Environment and Forest.

/\/ozw Dyl [evie—r0
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It would be pertinent to mention here that the selected

candidates were having Essential Qualifications as follows:-

1. 1 Sri Balbeer Singh Khati,- Roll no.1410098, UR (1) Bachelors
Degree in Science with Zoology as a subject from Kumaun
University, Nainital, (ii) Diploma in Forestry and Wild Life
Management from Kumaun University (Nainital).

o. Shri Madhivanan.A ,- Roll no.1410332, SC (i) Bachelors
Degree in Science with Zoology as a subject from
Bharathidasan University, Tiruchirapalli. (ii) M.Sc. Wild Life
Biology from Bharathidasan University, Tiruchifapalli.

Thus it is crystal clear from the above that the first nominee has
fulfilled the criteria prescribed in advertisement for being appointed
to the post of Wild Life Inspector.

The 2nd  nominee having the requisite qualification,
fulfilled the criteria as per advertisement. He is having the M.Sc Wild
Life Biology which is higher Educational Qualification than the
requisite Essential Qualification quoted in no.2 criteria.

It is further stated, that the applicant is in fact was not
eligible for the post of Wild Life Inspector as per the advertisement as
well as Recruitment Rules. He does not have the Essential
Qualification no. II as prescribed in the advertisement as well as
Recruitment Rules or having any higher qualification in Wild Life

Management. Accordingly his candidature was rejected on 30.06.06.

7.3 That with regards to the statements made in paragraph
5.VIII of the application, the humble answering respondent begs to
state that Sri Balbeer Singh Khati is qualified having the requisite
Essential Qualification no. I and IL. Further, he is possessing diploma
in Forestry and Wild Life Management which is equivalent to
diploma/certificate in Wild Life Management. The 27 nominee Sri
Madhivanan A. is possessing a higher qualification than the

prescribed qualification mentioned in the advertisement. He fulfilled

N 9o o
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the criteria of Essential Qualification. Although he did not possess the
Diploma/ Certificate in the Wild Life Management but he obtained
M.Sc in Wild Life biology. Accordingly as per provision of

' Recruitment Rules and as mentioned in the advertisement, the

, Commission by invoking the relaxation clause in its discretionary

power relaxed the criteria of Essential Qualification no. II as he was
found well qualified.

| Further it is to be stated here that the 274 nominee Sri
Madhi#anan A., an SC Candidate was selected in unreser\}ed

standard.

7.4 That with regards to the statements made in paragraphs
5.IX to 5.XVII of the application, the humble answering respondent
has nothing to make comment on it, as they are being matters of
records of the case. However he does not admit any of the statements

which are contrary to records.

8. Reply to the ground of the case:
8.1. - In response to the statements made in paragraphs 8.1 and

8.2 of the application, the humble answering respondent begs to

submit that the allegation made by the applicant is false and baseless

having no relevancy, further the Commission after due selection
procedure selected two persons namely Balbeer Singh Khati and
Madhivanan A. who fulfilled the eligibility criteria and found to be
suitable. The entire process of selection is made by following the
Recruitment Rules. Hence, there is no illegality or irregularity in the

selection process.

8.2. In response to the statements made in paragraphs 8.3 and
8.4 of the application, the humble answering respondent had nothing

to make comment on it.

9. That the answering respondent begs to submit that the
instant application has no merit at all and is liable to be dismissed.

/
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VERIFICATION.

I, Shri Nozmul Islam Laskar son of Johuy. Uddim. herkan presently
~—~z==] Director (NER), Staff Selection

“1" Y

working as Regional .
Commission, Rukrmmnagar Guwahati aged about .44... . years do
hereby = wverify  that the statements made -in  paragraphs

A and 2 ..are true to my knowledge ; and those made

" in the paragraphs '5‘}" .(?. .’.‘.".‘.D. USRI AR are being matters of

records of the case derived therefrom which I believe to be true and the rests

~ are my humble submission before this Hon’ble Tribunal.

I have not suppressed any material facts.

And [ sign this verification on this 21 %Ana {f@)m at Guwahati.

Novonad Islr Levisa—

(.1 LASKAR)

octor (NER
SIGNETBIRE. < ori o

Govt. of India, Gu\'zahati.
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In the Central Administrative Tribunal

\
o

. S
Guwahati Bench H (_3__
L

In the matter of :

0.A.No.218/07

e S Y o Sri K.K. Sarme
Central Administrativeibunal} Applicant
ﬂ | 97 MAY AL . ~VS- |
: 5 w Union of India & Ors
uwahati Bench ................ Respondents
- _And-

dma'ou\m Koot
Fore 2ha
AppLicomt.
_9.6/ 5/08 -

In the rnatter of :

Written Statement on behalf of the Respondent No.I, I & I1I.

I Sri Rabindra Kr. Samal, son of Sri Karu‘nékar Samal,
aged about 39 years, presently serving as' Regional Deputy Director,
Wildlife Preservation, Eastern Reglon Kolkata do hereby state as

follows

1. | | Thaf I am the Regional Deputy Director (WLP), ER.,
Kolkata. The aforesaid application has been filed by the applicant
'where I have been impleaded party Respondent No.IIl. Accordingly a
copy of the same has been served upon me. I have gone through the-
same and have understood the contents thereof. [ am conve_rsant with
the facts and circumstances of the case thereof. I have been au’éhorized
to file this written statement on behalf of the Respondent No.I and 11

also.

2. That, I do not admit any of the averments except which are

specifically admitted hereinafter and the same aré deemed as denied.

3. That the applicant was éppointed to the post of Technical -

Assistant (Wildlife) under Ministry of Environment & Forests in the

scale of Rs.4500-7000/- | in the Sub-Regional ~Office (Wi'ldlife,



v | A
Preservation), Eaétem ﬁegion_ at Guwahati on 3.9.98 on probation for 2

years. His service was confirmed on 3.9.2000.

4. That the recruitment rules of Wildlife Inspector
(Amendment) 1990 states that 20% posts of Wildlife Inspector shall be
'fillled up by promotion from the Technical Assistants (WL) with 5 yéars
regular service and the remaining 80% by_traasfer on deputation failing
- which by direct recruitment. The essential qualiﬁcation for difect _

recruitment to the post of Wildlife Inspector is as follows-

e erniet” 1) B.Sc. with Zoology as subject of a recognized University

et ' Wmm ‘

b s i
Central Adrmindste

- or equivalent

ii) 3 years experience in Wildlife Management.

| i 9 1 WMAY rue

Desirable qualiﬁcations:

% ‘Efg:fw Bench __ A"-.[rai‘ning in Wildlife Mana‘gement
Further the Rule provides that, “Qualiﬁcations are
relaxable at the discretion of the Union Public Service Commission in
the case of the candidates otherwise well qualified.” |
The consolidated Recruitment Rules notified vide Notification No.F.9-
1/98-FE dated 27.09.2000 (teferred as RR 2000) for Gr.’A’ and Gr. ‘B’
ofﬁcers in “Wlldhfe Regional Office”. by Ministry of Env1ronment And
Forests states that _ ' |
i) 20% of postsvof Wildlife Inspectors shall be filled up by
promotion from Technical Assistants with S(ﬁve) years of
regular service in the grade. | |
ii)  80% of posts to be filled up by direct recruitment. -
The essential qualification for direct recruitment posts of Wildlife
Inspectors is given below —_‘
e Bachelor’s degree in Science vﬁth Zoology as a subject
from recognized University or equivalent.
e Diploma/Certificate in Wildlife Managerhent awarded by
the Wildlife Institute of India or'eqUivaient.
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It also states “qualifications are ‘relaxable at the discretion
of Staff Selection Commission in the case of candidates otherw15e well

qualified”

The consolidated Recruitment Rules 2000 has stated the same
~ conditions for promotions from Technical Assistant to Wildlife
Inspectors as in Recruitment Rules(Amendment)1990. The Vabancy of
20% (out of 10 posts of Wildlife Inspector) i.e. 2 nos. has been filled up
by Shri A. Roy Chowdhury and Shri M. Maranko since, 1996 arid there
is no VaCanc_y_at present.

5. | That, the State Selection Commission, Respondent No.4
invited application for direct recruitment to the two numbers of posts of
Wildlife Inspector in the Northefn Region Office (WLP) under Ministry
of Environment & Forests, New Delhi. In response to the said
advertisement the applicant applied for the said post, however, the
Commission rejected his application as he does not have the Wildlife

Management/Certiﬁcaté awarded by the Wildlife Institute of India.

6. - That, two candidates namely Madhivanan A. and Balbeer
Singh Khati were selected by the State Selection Commission for the
post of Wildlife Inspector and accordingly the Respondent No.V was
appoint:e‘d to the said post of Wildlife Inspector vide order dt.27.4.07
under F.No.8-1/2004-FE, issued by the Under Secretary to the Govt. of

India, Ministry of Environment & Forests.

7. Reply to the facts of the case:-

7.1 That with regard to the statements made in paragraph 5(I)
of thev application the humble answering)Respondent bégs has nothing
to make comment on it.

7.2 That with regard to the statements made in paragraph 5(1I)
of the application the humble answering Respondent begs to state the

applicaht was appointed to the post of Technical Assistant (Wildlife

Les A wwzamﬁr
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Preservation, Guwahati) in the scale of Rs.4500-7000/-. Accordingly he

joined in his service on 3.9.98 by accepting the said scale. |

7.3 That with regard to the statements made in paragraph 5(III)
& 5(IV) of the application the humble answering Respondent begs to

| State that bf accepting the appointment order NO.E-1/98 which has been

annexed by the applicant as annexure-I ,he has accepted the Scale of
4500—7000. A copy of the joining Report is encloséd as ANNEXURE-L
The recommendation of the 5th Pay. Commission was on 1.1.96 but the
offer of appointment was on 26.8.98 and in that case he shouid not have
accepte.d' the Scale.The Recruitment rules of Wildlife In_spectér
(Aﬁendment) 1990 as well as Conso_lidated RR2000 state that- 20%

~'posts of Wildlife Inspector shall be filled up by promotion from the

Techni¢al Assistant(WL) with 5 years regular servicé. And the
remaini'ng 80% by'traﬁsfer on /deputation failing which by direct
recruitment (Amendment RR1990) and by direct recruit_m‘e'nt‘ only
(consolidated RR,2000). The essential ‘qualiﬁcatidn for- direct
recruitment to the post of Wildlife Inspector;(Améndment' Rules,1990)

is as follows —

i) B.Sc. with Zoology as subject of a recognized University

or equivalent

i) 3 years experience in Wildlife Management.

Desirable qualiﬁqations:

Training in Wildlife'Managem‘ent
The RR,2000 states Diploma/Certificate in Wildlife Managefnent as
Essential Qualification.

7 Further the Rule provides that, “Quaiiﬁcat’ions are
relaxable at the discretion of the Union Public Service
Commi_gssion(RR,l990) or by Staff selection Commission(RR,2000) in
the case of the candidates otherwise well qualified.”

Copiés of the recruitment Rules1990 as well as RR,2000 are enclosed

as ANNEXURE-II and ANNEXURE-III
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7.4 That with regard to the statements made in paragraph S(V) —?

of the aiaphcat;on the humble answering Respondent begs to state that X
the prorﬁotion of Sri S.V. Shesadri and Mrs. Arti Singh was made on
ad-hoc bas_is by the Respondent Authority in exigency of service to
meet the urgent work.. This is evident from the notification of foreign
Trade }Sol'icy Designating | Mumbai,Kolkata, Delhi and Kolkata as

Designated ports of Export of plant origin. and the said promotion was

(\lm\ﬁ\—&h Nt e

made as stop gap arrangement. A copy of the Page containing the Ports

is enclosed as ANNEXURE-IV. |

Further in the said ad-hoc promotion order dt.28.1.97
annexed as Annexure-5 to the application it was clearly mentioned that
“the ad-hoc promotion would not confer any right on the above officials

for regular appointment to the grade of Wildlife Inspector.

75 That with regard to the statements made in paragraph

_ S(VI) of the application the humble answering Respondent begs to state

that the ad-hoc promotion is made to meet out the urgency of work and

is a stop gap arrangement. No employee has the right to clairh for being

promoted on ad-hoc basis. It is the Authority to decide as to whether the
ad-hoc arrangement shall be made or not depending the urgency of the

works of the department or organization. The applicant’s representation

_claiming the promotional post on ad-hoc basis is totally unreasonable

and irrelevant.

7.6 That with regard to the statements made in paragraph
5(VII) of the application the humble answering Responde\nt- begs to
state that in pursuance to the advertisement made on 8.9.05 by the Staff
Selection Commission inviting application for appointment to the post
of Wildlife Inspector, Wildlife Preservation, Ministry of Environment
& Forests, New Delhi, the applicant offered his candidature for

appointment to the said post.



the essential qualification for appomtmen-t to the said advert1sed post of

Wildlﬁé Inspector is prescribed as follows:

from a
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As per Recrultment Rules of W,Lémdhte Inspector(RR 2000),

Essential Qualifications:-

Bachelor’s Degree in Science with Zoology as a subject

recognized University or equivalent.
Diploma/Certiﬁca‘te in Wildlife Management awarded by
the Wlldhfe Institute of India or equivalent. |

Further in pursuance of the rule in the said advertlsement it

‘was provided that:

Quahﬁcatmns are relaxable at dlscretlon of Staff

- Selection Commission in the case of candldates otherw13e

well qualified.”

As per recommendations of Interview Board constituted by

The Commission two candidates namely Sri Balbeer Singh Khati and

Sri Madhivanan A. (Respondent No.V)) were recommended for

appointment to the pbst of Wildlife Inspector.

he was not eligible for the post of Wildlife Inspector as per the

The applicant’s candidature was rejected by the Commission as

advertisement as well as Recruitment Rules.

7.7

‘Copies of the advertisement dt.8.9.05 (= === =i

— L. e L . . : ’
= e -\ annexed  herewith and © marked as

ANNEXURE-V, . = - F o

That with regard to the statements made in paragraph

S(VIII) of the application the humble answermg Respondent begs to

state that the Staff Selection Commlsswn selected two candidates

namely Sr1 Balbeer Singh Khati and Sri Madhivanan A. (Respondent‘

No.V) and accordingly they were appointed to the post of Wildlife

{ S ST -Teh 3df8icnivt) -
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“So far the question of eligibility criteria for being appointed to the post
of Wildlife Inspector is concerned the réply is' to be made by the g

Commission and hence the humble answering Respondent in this

matter has nothing to make comment on it.

7.8 That with regard to the statements made in paragraph

MA’\—A \(N\'\

5(IX) of the application the humble answering Respondent begs to state
that Wildlife Crime Control Bureau has been notified as per notification
No.2-1/2007-WL dt.11™ July, 2007 of Ministry of Environmént &
Forests (Annexure-VI)) wherein  7(seven) _new posts  of
Inspectors/Rangers/Customs Superintendehts have been sanctioned.
Howeverlv, the nature of work demands for manning of these posts by
Police Inspectors/Forest Rangers/Custom Superintendents who shall be
looking into the intelligence collection, collation of wildlife crime data
and dissemination to other enforcement agencies and not just doing
inspection of export-import consignments of plant/ammal products as

bemg done by the Wildlife Inspectors.

The scale of pay of these posts is higher Rs.6500-200-
10,500/ than that of Wildlife Inspector i.e.Rs.5500-175-9000/-.
Technical Assistant (Wildlife) is not a feeder post for these posts to be
filled in for Wildlife Crime Control Bureau. |

7.9 That with regard to the statements made in paragraph 5(X)
of the application the humble answering Respondent begs to state that
while promoting the employee to the higher post the Respondenf
Authority has to follow the norms anci procedures of éxisting Rules.
The action of the respondent authority shall has to be in accordance
with law and the respondents who are law abiding officers acted upon
the appointment of the employees to the post of Wildlife Inspector as
per recommendation of the Selection Comm1ttee constltuted by the

Comm1551on
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authority does not confer any right to be promoted. In the instant case, xﬁ

the Respondent Authority never acted in arbitrary, whimsical or
violated any Rules. The allegations made by the applicant hence, are

baseless.

7.10 +  That with regard to the statements made in paragraph
5(XI) of the application thel humble answering Respondent begs to state
that the applicant has claimed for the scale of Rs.5000-8000/-.
However, thek scale of Technical Assistant (WL) has been fixed at 4500-
7000/- gs a replacement scale for the old scale of 1400-2300 and not
5000-8000/- as claimed by the petitioner.A copy of the Pay Scales
acceptea by Govt and Published in Swami’s Publishers is enclosed as

ANNEXURE-VII".

. Further the applicant wrongly stated that the Regioinal
Deputy: Director issued the order dt.23.12.04. It is only a letter to the
Under Sécretary,, Govt. of India, Ministry of Eﬁvironme‘rit and Forests
regardihg the representation.

It is not correct that the humble answering Respondent

passed any order regarding pay scale. He just forwarded a letter to the

~respondent No.I through the Under Secretary FE section enclosing the

represéntation of the applicant.

7.11  That with regard to the statements made in paragraph
5(XII) and 5(XIII) of the application the humble answering Respondent
begs t(_j state that the promotibn of Wildlife Inspéctor is to be madé as
and when vacancy arises and for direct recruitment the case of the
applicént will be forwarded to the Staff Selection Commission and
Commission thereafter will consider the candidature of any candidate
on the basis of merit and experience as per Recruitment; Rules, the
Ministry of Environment & Forests cannot interfere the decision
making process of Staff Selection Commission. Further, the answering

Respondent only forwarded the representation of the applicant. The
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letter dt.13.5.05 is a letter enclosing the representation of the applicant

and it is not an order.

7.12 That with regard to the statements made in paragraph
5(XIV) and 5(XV) of the application the humble answering Respondent
begs to state that the applicant candidature was rejected by the
Commission as he does not have the desirable qualification. The
representations of the applicant are also considered, but his case could

not be acceded due to lack of vacahcy.

8. Reply to the grounds of the Case:

&

| Q\w\»-\»\éh am oy, Lo et

8.1 In response to the statements made in Para 8.1 if the

application, it is submitted that the instant para is related to the

selection process of the promotion to the post of Wildlife Inspector and

the submission would be made by Commission and hence. nothing to

make comment on it.

8.2 In response to the statements made in Para 8.1 if the

application, it is submitted that Sri Sheshadri and Mrs. Arati Singh in

fact to be promoted to the post of Wildlife Inspector on ad-hoc basis

and this is the stop-gap arrangement to meet the urgency of works. The

order of ad-hoc promotion says that ad-hoc promotion would not confer

any right on the said- officer for regular appointment to the grade of

Wildlife Inspector. The claim of the applicant for promotion to the post
of Wildlife Ihspector on ad-hoc basis is not justified at all and cannot

be claimed as a matter of ‘right.

8.3 In response to the statements made in para 8.III if the

application, it is submitted that the scale of Technical Assistant has
been fixed at Rs.4500-7000/- as a replacement scale for the old scale of
Rs.1400-2300/- and not Rs.5000-8000/- as claimed by the petitioner.
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8.4 In response to the statements made in Para 8IV if the

application, it is submitted that the Respondent Authority have not -

acted illegally, irregularly, unréasonably, unfairly and arbitrarily so far
the promotion to the post of Wildlife Inspector is concerned. No
extraneous consideration is enforced. The applicant does not have the
requisite qualification and as such his candidature was rejected on the
other hand the Respondent No.5 has been found to be eligible and
suitable and was selected to-the post of Wildlife Inspector by Staff

" Selection Commission.

9.  That the humble answering respondent begs to state that the
application failed to establish his caée under the law and valid ground
‘and the instant application has no merit at all and is liable to be

dismissed.

VERIFICATION

I Sri Rabindra Kr. Samal, son of Sri Karunakar Safnal,

aged about 39 years, presently serving as Regional Deputy Directot,

Wildlife Preservation, Eastern Region, Kolkata do hereby verify that -

the statements made in paragraphs LATLTETST 970 7"-are true to my

710
knowledge -and those made in paragraphsy"é,Fﬁ‘”"f" are being matters

of records of the case derived thetefrom which I believe to be true and

the rest are my hummble submissions before this Hon’ble Tribunal.

I have not suppressed any material facts.
Moy
And T sign this. verification on L3~ day of 2008 at
-Guwahstt

- EA ;
Regional Deputy Director
qg FERI
GOVT. OF INDIA.

dare e @

g4 "AAS
‘MINISTRY OF ENVIRONMENT & FOREST
- Tfem, @ &
. WILDLIFE PRESERVATION E.R.

KOBKATA

LL-\Y-XW \(-v\ Ay L\‘m.‘.\g
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SCHEDULE

1 2 3 4 5 5 7 . 3’ o s
Widife 10 - General S3500-175 Non- - Not Exceeding 30 ya@’s NO "SSEN'NAL . No. :
inspecior (2000)- Centrai’ 9000 Selecion ) ’
(Wiidlife " Sewics- : {Retaxable for C,ngkw¢ (l) Bachelor's degres in Science
Regianal ' Grup-8 servards uplo five years w:t.h ,_oology as a subject from a
Offices at Nc»—GEzet' : in accordance with . mve:sty or equfva.c-n'
Dethi, - - = " theinstructiions or . = >
Calcutta; . ocders issued by. . Qf)Dlp malCerlrﬁca(e in Wildlife
Mumbai & - the Cenlral.Govemmanl)” -

PP R O

e e e e

. Note:-The crucial date for
determining the age fimit- -
shall be the clositig date
“or receipt.of appiications ..
‘from candidates.in India. -

. {and not the ciosing date |
- ¢ prescribed: for‘lhosem '
o Assam, .deghalaya L
szcram Manrpur

. Dmszor- of J&K State.
anau & S,...tl DAsns
"'an.. Pangi Sup UlVlSIO'\
o Chambs Cicne: ..r -
"-'-ama,c'\a. Pradesh -
Aradaman & Nicobar

\. Scrieduied T

Maﬁagement awdrded by the
\Mkihfe:jmzme of-india of

Nole- Quahf::anors*are»miazaoie

; at the iscretionzof Staff “Sedeclion ..
Ccmn'ns:ucn inthe-case

Q!can:nciats omhenwise .

Note-2 The qual:ﬂcauons«rbga-:m!

Com'mssaoru’cs.l .petem authonty

/t.“*e case of cand SBCY TeOngins:

SiRZ

1o e Sereayize Castet b ine

Troes, i ar any .;acae

- 21 ihe seiection, the St Gelection
Commizsion/compelent wthory

is oTtue opinion that sufficusm =™
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‘Nagatana, Sikkiri Ladak_h" discretion of ine S{aﬁ Selection
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S pUnE - 2 ExrowT POLICY 982
P .—-__——--——-—__—_—_———"47_—————_—_ o .———-——-__—-—-———————.——.—-'—--4—-”.“ - l
NS ‘Fariff ltem | Unit | ltem Description Iixport Pol- Nature of Restriction
Nopq MSCede ) [ UL S S l
] | (€) In case of unbagged inddinn Basmati Paddy i
' - beinig, exported in bufk or in bags of 50 Kps. or
‘ ‘ above, the exports of emply printed prnny hags
i . i with Mirkings indicaling, the product heing o=
; dian Basthali Paddy , in whatever manner, shall
C T also be permitted to the extent of actual require- I
. | menls considering the total quantity of the con-
, : sigmerit and the sizes of the emply bags being,
: l exported.
{li vOA i 100 Kp, | Wheat and meslin | Prohibited Not perniitted to e expurted.
i SRTIRARL] Ky, Durum wheat: Prohibited - . | Not permitted to be exported. )
i. w1010 | Ky | Of seed qu;{:iw . Pro.lx_ibitéd"v: Not permiited to be expotted. m
oot 1o | Kg o | Other _Proliibiic;d. ) Noi perinitted to be exported. Centra:'mmi]
1001 90 Kp | Other: . Prohibited, - - Not permitted (o be exporled.
0019010 | Kg | Wheat of seeds Prohibifed; ; Not permitted o be exported.
IE quality o I el R o 2 7
i . DTN - .
! oo 20 | Ky Other wheat Prohibited Not permitied to be exported.
4 N N
1 o0t 90 3 Kg | Meslin: Prohibited Not permitied to be exported. q
' Of seed quality , uwail»
ot 9039 | Kg | Other Prohibited Not permitted to e exported. e I
R S e l_____f__—-—— - 1_—_——‘——-—-’——~———~—-—"”—-—-'-~-——— IR
qub-heading Note : The term “durum wheat” means wheat of the Triticum durum species and he | Iybrids

¢ the same nuimber

(28) of chromosomes as thiit

Jderived from the inle

s-specific cross

ing of Triticuin

durum which hav

species 1 .
— - v —— i ——— ~ ’_______.,__————P’_-_- -—.—-——-—-»——._—.-....v,-.._. T
!?]4(,15 1045 _‘ Maize{corn) /T ,
l 1005 1000 Kp | Seed State Export permitted through () STC, (i) MM, (iti)
l Trading PEC Lid. and (iv) NAFED.
| _ Enterprise '
i 1O05 va o Kg Qtlter State Export pcrmittcd through (i) SYC, (i) MMTC, (i)
} Trading PEC . and (iv) NAFED] |
§ Cnterprise , 3
! et o e __._____--,_____,___.—'--—-—- . ___________L—————__..___,._.“_-..._. - .
: {
Chapter12. '
A i ! .
Qils Seeds and QOleginous Frivits; Miscellaneous Grains, Seeds a..ndnlfi'g‘lit; Industrial or Medicinal Plants; Straw
. . and Epdder; - '
Mote Geods of all fnrcs}lry'spcci(“.s includihg'Nmé'Vomica , Red Sanders, Rubber , Russa Grass and tufls,
Sapdalivoad and seeds of tufts, Gandalivood and seeds of ornamental wild varicty plants stand
restricted for expory and shal! be allowed under licence and also shall be regulated accotding to the
rules riolified under Biological Diversity Act, 200Z. '
[ : o A -
Pos Tariff [lem l Unit Item Description Export Policy Nature of Restriction
ll N 1S Code —_—’-_—__‘_________ S
N =T . : ___*_____.._——-A_______——»_________-_...____._“_,A. T
j47 !(mm 0o 0t Kg |Seeds and planting materials [ Free Declaration in the form of an affidavit
i 0602 00 00 other than those in the re- from the Fxporlcr that the secd beiby,
1211 00 00 stricted category exported is not Breeder or Foundation
! or Wild varicty seeds with indicition
1 i : the source of procurcmcnl
| , L — |the source L POttt " 2 e
|
b Inserted (WY 31-12-207) by MC. & 1.(DC) Nutification No. 44 {RE - 2()_06)/2()(i4-2(1()9, dated  9-2-2007, However, the transitional ar- i ‘
rangements wider Para 1.5 of the Foreign ‘Trade Policy, 2004-2009 (updated as on 7.4-2006) shall not be applicable for export of fhe afore- ] |
waid items, : |
1 inserted fora period of six months by M.C. & I (D.C) Notification No. 52 (RE - 2006)/ 2004-2009, dated 7-3-2007. Flowever, transitiona) ,
arranpement wnder para 15 of the Foreign Trade Policy, 2004-2009 as amended from time {0 time shail not be applicable for export of
afinesaid Hems, :
H
. !
i
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5 I, Natification No. 36

Exror1 POLICY

Unit Item Description

Export Palicy

q83

Nalure ol Restriction

Groumdnuts  (Peanuts) and
their products, expotted to
Furopean Unidn. o

I'ree

Compulsory repistration of condracts
with APEDA, alungwith controlbed
Aflatoxin level certiticale pived by
ngencics/labnralm’ics noininated - by
APEDA]

KE— Wheat seeds (wild-variely)”
Kg. |Paddy seetts {wild va‘rxg'ty)
Ky, Cashaw scedr and plafits i s

Kg |Lgyptian clover  (Barseem)
‘Trifolium alaxtum sceds

Kp [Ouion Seeds

Kg |Peppes cublings or tonted
culings of ptpper ’

Restricted
Restricted
Restricted:

Restricted

Réstricted
Restricted :

3

well as those specified below
at Expori Licensing Note 1

from the wild. .« were

Ky |Secds of all fofestiy species - Restticled
Kg |Saffron secds or corms Restricted
Ky |Neem seeds Restiicted
Ky |Nux vomica/bark/leaves/ Restricled
rools powder thereof
Kg" Seeds of all frees (excluding | Fiee
sceds of ali forestry specics),
hecdpes, ofnamental  plants
and flowers and vegetable
sceds other than onion seeds
T i piontportons, (Pronned
their derivalives and cxtracls '
as specified in Appendix |
and Appendix II'of CITES as

below and -orchids obtained

(L) Plants, plant portions,
their derivatives and, extracts
included in (1) above and
obtained from culliva-
tion/artificinl propagation of
sites inside forests,

free

(¢) Plauts, plant  portions,
their derivatives and extracls
wol covered under (a) above
and obtained from foresls.

(1) Plants, Plant Portions,
{heir detivatives and extracts
obtained from cullivation /

arlificial propagation at sites.|

Free

A Exporls pcrmillcd under licenye -

-.| Exporls pcrmillcd under licen

Exports permillcd under livens

Exports pcnnillcd under liveney i

v s sa e

Exports permitted wnder Tivend
Lxports permitied undet ficenge

Lixporls permitted wnder licent

~

.
i
'
i
1

o

Exparts permitied under liceny

Exports permitted under licun}:

"

s |
=mrdts

uwahati Bench

i e

Centklal'Adminlstmﬂve Tribuna

Lxports pcrmillc‘.d under livenee

Lxports permilted subject to a declara-
tion in the form of an affidavit from’
the exporier that the semd beiog, ex-
porled is nol Breeder or Foundation oy
Wild varicly secds and indicating thw
f procuarement. .

source

Not permitted 1o be exported. Special
exemption can be granted for the pur-!
pose of research, cducation and lil'._u
saving Jdrugs on case by case bisis by
PGEFI on e reconnmendation af Min-
istry of Fivironment & larests.

""""" it

Subject 1o obtaining o transit Tass
from the concerned DFQ.

Subject Lo prmlm'linn of Purchase Ine
voice by Lixporler clearly indicaling;
the name of Scier and panme of item:
being exporled.

Subject to oblaining a Certif
cultivation from Districl _t\z;rig-ullu'n:|
Officer or District Horticdllure ()fl'iu:m"I

(220057 2004-2009, dated 9-1-2006.

JUNIEE T I

=T




N '1 003 40 00
Lappaen 1
o3 a0 12
‘ | winago 13
' A3 90 14
00390 15

\ a004 90 1

200490 12
| 3004 90 13
‘ 004 90 14

o, 1S Code
B e

‘ 3004 90 15
162 1121220 10

ExrOnT roucy

—
flem Description

qulside the forests.
Jo

Forinulations of any Plant, | Free
plant porlions, their derivates
and exiracts

"pzmnqn*-

1

i 12122090

Er?)wn sea weeds and Agro-|!
phytes excludihg G-edulis of
Tamil Nadu caist origin ih

proccsscd form .

Export Licensing Note 1

1.
7.

138
\7.
18,

20.
PAR
22.
23
24

Baddemes cycad {Cycas Leddomei).

Rlug vandd (Vaida coerulea).

Gaussurcd costus.

Ladics slipper orcid (i’nphiopcdilium specics)-
pitcher plant (Nepen\hes Khasiana).

Red vanda (l{cnanlhcra imschuot‘inna).

Rauvalifia serpentind (S;\rl):\gaixdl\a). '-:

Corupegid specics. i

Frerea indica (Shindal Mankundi)-

I'uduiﬂ\yllum lexandurm (cmodi) (indian Piodophyllum.)
NP RPN LERTIS .

Cyntheaceac specits (Tree Fefs):” 2
Cycndnccd s'pt:ci{fs (Cﬂf‘cz‘\ds) S
Dinscorca deltpideda (Elcphéni's foot).
Euphorbia speties (Euphorblas).
Orehidaceac species (Orch‘ids).
Prerocarpus gantalinus (Rcdsmidcrs).‘
Taxus wallichiana (Comimon Yew onl’ Bir

Aquilaria malaceensis (Agatwood):

'

mi Ledves).

Aconitum specics.

Coplis teetd- .
Coscinitin fenestrum (C:\iumba wood)

l)nrlylorhiia hatagited-
Genliand Kurrao (Kurti, Kutki).

Gnetum specics.

A e
R Exporls pcrlnnllcd under licence.

e

Exporls all—owca <ul)|c—t.l\n &ill:;llli!n-
live ceilings a8 may be notified by
PCFT from time lo time

! WP ——s -

et

Central Administrative Tribunal

2 7 MﬂY lfl_gjo.

=7 ﬁ . —~—

uwahati Bench




Sernury -2 Exronrt PoLicy
25 Kampheria Galenga.
2. Nardostachys grandiflora.
Manax pseudoginseng.
ok, Picrorhiza kutrooa.
20, Swerlia chirata (Charayalah).
lapost Licensing Note 2, SR
. (i owever,in respect of CITES species, a'CITES permil of export shall be
(i), Exports allowed only through the Ports of Nlumb'ail,
\ i \/ corin, Amritsar, Calicytand Thiruvananthapdram.
iy Eseept for the documents prcscrlbcd above, No a
quired o be furnished by the Exporler Lo any authorily of St
Iyport Licensing Note 3
< The term “formulation” used here shall include produ
(he prohibited list but only in unrecopnizable and physically insep

shall also include vilue adued formulatibns as.well as Ierbal ayurvedic
~ehatsacver shall be required for theit export! S

Chapler 13

o TR LN TR

a7

(_}entral‘Admini

Y8h

27 MAY -

strative Tribunal

DI D)

Guwahati éench

]

rc_(!uircc[. )

Nhava Sheva, Kolkata, Cochin, Delhi, Chenndi, Tuti-

—_—

dditional infommiions/ NOC/docuiients shall b res
ate or Central Government.

cts which may contain portions/extracts of planls on
arabje form. Further the term
,and no certificate from any authorilies

“ formulation”

_lLag, Gums, Resing atid Olllcfvgélgbic Sapsand Extracts ...

: I —|1|>| [ﬁjvvl‘:]:rw’_l]n,il Iter [Jéscriptioh l:ii("pm Nature of | estriction
| . 1S Code ‘ ' ‘ poliey
R 1301 40 10 Ky | Shellac and all forms of lac § Free Registrition with Tribal Cooperative Markut- !
13011020 ‘ ing Development Federntion of tdin Lid or |
: 101 1030 Shellac Export Promotion guuu‘il o |
: ) 100 1040 Prodyction of qualily certificate fram Shetlac
. ; N ’ Exporl Promolion Council H
| 1301 10 58 !
. RV 1
! 1011070 |
| 1307 10 8¢ ‘ . l
Lo s 9o b o i
| 1301 90 16 Kg | Gum Karaya Export through {he Tribal Cooperative Mar- .
: i{(cting Federation of India Limited (TRIFED),
! New Delhi !

. Chatptt:

) ‘ 14
.\./?H.‘:[ﬂ!’l“ Plaiting Materials Ve cl:ible‘Prod

dets not elsewhere s

“ET adf tem | Unit Item Description’ - Export Policy
Nu. 1S Code ’ o e !
' Talll Damboo (Melocarina | 1(Eree’ till 31-3-
bacilera ) “| 2008] '

oo 11401 1000 ‘ u

- e

i
Chapter i5
i Animal or Vegelable Fats and Oils aiid their Cl¢avage I'ro
: Animal or Vegetable Waxes
i Tariff llem | Export Palicy
l.{ 1S Code
|

pecified orincluded __ .
Nature of Restriction ‘
|
I

Subject to observance of Transil
Rules of the concerned  Slate
Foresl Departments mnder -
dian Jorest Act, 1927 -

ducts; Prepared Edible Fats;

Nature o—f»]as—lnclm'n
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Food & Public Distribution (Dlrectorate aof Vanaspati, Vegetab!e Qils & ats),

e: Not ‘exceeding 30 years.

; r(f-?etaurz.-xble for Government servants upto five years in accordance with the instructions or
orders issued by the Central Government. However, this relaxation is admxssuble only to
Civilian Goyt. Servants and not to Amed.Forces Personnel). .

The Grucial date for de!ermmmg the age limit shall be the closing d:ne tor receipt of

: Assam Meghalaya. Arunachal Pradesh, Mizaram, Manipur, Nagaland, Tripura, Sikkim,
{ Laddakh’ division of Jammu and Kashmir State, Lahaul and Spiti District and Pangi Sub-
division of. Chramba district. of. Himachal, Pradesh and Andaman and Nicobar Islands or

Lakshadweep). -

FFats or Degree in Oif. Technology from & recogmsed University or Institute or equivalent;
OB~

(b)(s} Degree m Science followed by Dxploma in O:l Technoicgy ola recogmzed Unlversny :
or lmmute, sies v e .

Vntamms

caSe of.candidates otherwise well quaiitied, -
iP; l\ew Delhi (with AISL). , ‘ _
1JR: The Chemlst needs to work-in sethng u;: expenmentf and ccnduchng vaﬂous tests to
ascenain the physical, chemical and. other properties of samples couecled under . the .
Vegetable ‘Oils Product Regulatory Order.and Solvent Extracted Qil, De- o:led Meal and
Edib!e Flour {Control) QOrder, 1967. The Chemists are engaged in analysns of Vanaspatl <
and o*he.t edxble pils by conventronaf melhods of- -dnalysis-and as wellas by using. modern .
sophnstuceted instruments. Besides, performing work-of routine chamcter likg preparatlon .

N e

unfonnatIog and making techmcal reports

] Pubbc Distribution, Deptt. of Food & Public Distribution-(Directorate of Vanaspah Vegetable
‘Oils & Fats), New Delhi. .
Pay;Scale = Rs: 4500-125-7000/- {General Central Servnce Group ‘B’ Non Gazeﬂed Non
Ministerial) ) o .
Vacancy.. 01-UR
Agé + Between 18-25 years. . .
(Helaxable for Government servants upto: hve years in accordance wnh the motructa'ons or
rﬁgsg« 3 sy
Servams and noi- to Armed Forc

~:-. Rt
applicatlons from candidates in India{olher than those of Andaman and Nluobar Istands

& Lakshadweep).

EQ : (i) Degree in Scuence w:th Chem«stry as one .of the subjects.
4. LAY R TS I T

| £ At omne comne

% /éf ﬁ-/ APPLICATIONS ARE WV’ TE FOR THE I‘OLL.D‘V‘!E‘E\?& BOSTS {
-(B)73 : Chemist, Ministry of Consumer Affairs, Food & Public Distribution,

apphcahons from candidates in india(and not the closing daie prescribod for thosg in -
EQ (a)'rs‘iaster‘s Degree in Chemustry or Apphed Chermstry vith specralrzaLon m OIIS &

(i), Tv?o defS pmchm! expcnenw n tha analys:s of Qils and Fa! al)d;_esnmatnon of. -

of réagents; conducting standardized tests‘and calcbrauon etc. and collection of scnemulsc\z e
: +; " applications from candidales. in India (arid not the closmg date prescnbed for those in

- Cat, No. NR—(B)-Z Assistant. Chem:st(Vanaspatl) Mnmstny ot Consumer Affairs, Food &'j " .. Assam, Meghalaya, Arunachal Pradesh, Mizoram, Manipur, Nagalang, Tripura, Sikkim, |

Dt

o ,'The cmcral date for determlmng the'age limit shall be the closmg date for recelpt of

'&NNEMME—S[

& camu:u,__zé

| \ ] "\ FNQ. 379/2005-8HO

SRR AR
Agjo : Mol exeeoding 30 years.

(Rolaxable for Governmant servants upto feve years rn accr.»rdance with the instructions-or

orders issued by the Central Govermnment. However, fhis relaxation is admissible only 1o |
Civilian Gowt. Servants and not to Armed. Forces Personnei). (F(e!exable to OBC by 3

years).

The crucial date for delermmmg the age limit shall be the clos:ng date for recexp! of
applications from candidates in India (and not the closing date prescribed for those in
Assam, Meghalaya, Arunachal Pradesh, Mizoram, Manipur, Nagaland, Tripura, Sikkim,

Laddakh division of Jammu and Kashmir State, Lahaul and Spiti District and Pafigi Sub- |

division of Chamba district of Himachal Pradesh and Andaman and Nscobar Isfands of
Lrlkt-hddweep)

EQ : 1. Masters’ Degree in Hindi or Sanskrit with Hindi as elective subjecl at Degree level
frormv a recognised University or equivalent and should have studied qul;sh as a
Compulsoryloptlonal subject at Degrea level,

DQ.: Certificate/ Drploma from a recogmsed institution-in Translat:on or app!ied hngwshcs

cr functional Hindi.
" fiote 1 : Qualifications are relaxable at the discretion of !he Staff Sele"t:on Comm-ss:on in

case of candidales -otherwise well qualified.

Mote 2 : Selected candidates will have to complele a deparimental traxn.ng programme

during their proliation.

1P : New Dethi.

JR': Implementation of Schemes relatmg to propaganon and development of Hindi,
reparation of bilingual, trilingual and multi-lingual dictionaries etc.

nvironment & Forests, New-Delhi, - -
Pay Sceie : Rs. 550&175 90060/- (General Cen'ral Serwce Group ‘8’ Non Gazetzed Non
Minjsterial) . - . ) )
Vacancy : 02 (UR) .‘\s
Age': Not exceeding 30 years. .. L
(Relaxable for Govemnment servants uplo five years.in accordance wuh the instructions or

f PN
DQ; NIL ' o}
Note Qua.llf mtnons are relaxable at the descreuon of the Staff Se!ec!ron CO'nml sion jn %No NR-(B)-5 : Wildiife Inspector, Wildiife Preservation (Northern Regzcr) Ministry of

" orderstissued By the Central-Govemment. Howeéver, this relaxation is adm:ssmle oniy'to’

Civilian Govt. Servants and-not-to. Ammed Forces Personnel), .-
The cructal date for deterrmmng the, age limit shall be the closmg date for receipt of

Laddakh division of Jammu-and Kashmir State, Lahaul ana Spiti District and.Pangi Sub-

division of Chamba district of Himachal Pradesh and Andaman and Nicobar islands or

l,.akshadweep)
= (1) Bachelors Degree in Sc;ence with Zoology as a 5ubject from a recogmsed

unnversrty or equivalent,
{2) Diploma/Certificate in wild-Life Managemenl awarded by the W:Idhfe lnsmute ot lnn a ]

or equivalent.

DG NIL r
Note: Qualnircahons~are reiaxab]e at the discretion of the Staﬁ Selec!non Commrssxon in

case of candidales otherwise weil qualified.
IP New Delhi with AISL.

: {1) Enforcements and smplemematron of provisions of CITES, Wlfdlrfe(z ; Act and

EX!M Policy;

o e Lo o -

g , alAYak 3 YO e
‘-"iw""»;,mx 33@]55@5@&” "‘L“ LWM Fhrmy o
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" No.2-172007-WL
Governmént of Indin
Miiistry of Envirenment and Forests

Parvavaran Bhasan,
CCO Compley,
Todhi Road:

New Dethi-110003,

' .tuly 11,2007,

d
83 dated 6™ June, 2007 hink wmum:cd the:
Contrbl Bureau to bo known ng ihe Wildlifc
II"'bé  héaded by 1he Director (Wildlitx

urrwie of 1he

ml“;"“‘_":'r ’\’r)l"«ﬂllv 2:(2::11‘ Hwen of the
ond Kolkuta and Ulu threa Sub Reglanal
would Le the part of the Crime Cantrol
Jabalpur, Modhyu Pradesh, waoiild alva .
¢ five existing sensliive barder vustams -
posts st Ramanat ‘ oteh in Manipur, Motihari in Hiha,
CGioiakhpur in Uttar, Prag ss in Sikkiin would also be provided suppurt

for control of lramckmg of wxldhf‘ prodiléé mld its derivatives,

“:urﬂnu el \nl L
Ministry l.e. at N
Offices at Amntinl‘;
Butddd. In addjtlon,
be catablished under

For mannlhg Uwhcadqunucrs ofﬁoo of lho Wildlife Crime Control Buicau and
its five Regional.and throe Sub Regional Omcew etc., sanction of the President is ey
accorded to the creation of ihe followirig, neyw pu-ts wxlh effect from the date(s) theen ae
filled, with designations and pay scales as shovm below :- :

TUE el gt "ia-,;l‘u,~

Dcslgﬁatloh of thé'PdsM

Na. of

l’(mlx

;anlo of Pay

s No.

T 18400-500-22400

I .
2 _Jomm.rcccorﬂ- RTFRE ﬁw@v 450-20000, | ¥
37 [ Deputy. Dueetdfr /Q:Pﬁ_nu K$:12000-375- I ]
e '“‘{{g “"L A TROlYRS. 14300-400- 18300
_ 4. | Assistant Difee 'R&8000-275-13500 |7
5 ~ [Public I’rosec {R¥:8000-275-13500 )
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..y

‘ Jnspculo:rslilullgch/Cuslohl‘ R8.6500-200-10500 7]

_ Superiitgndent
i | PASSteno Ks.5500-175-9000 0 I
W |uoC Rs.4000-7000 A
“Constabley/Guatds ' Rs.3050-75-3950 80-4590 25 "J
Peons N RsZSSO 3200 N

f\li lhc cmnng Hustg: Sof, W|ldhfeﬁl(cmnal
ARl B rghu.hcnc‘eforthl

'me to State

Offices and Sub Regionnd Qffices

u'i' au-womﬂd i)c 2 t‘ollmvé -

REéitel ad to orgnni:vcd wildlife crime

and olhcr

;i -5 dbﬂ ﬂo e 10" appr“hcnd “the
nmma]s and to cstﬁbhsh a conlrahzcd tvildlife crime dat

a bank:

s officets, State Governments wnd

(i) coordmﬂ[on ofno(lonl b Vurio
- other * authorities ia ._connectlon wlth the onforceme

. _prov:smns nf th,_
. border umts set up

10 Burcnu
",':lmplcm:mnllon of
-.Convonlloni md protatmll thm aro in

(i)
T R b ratlfied ot acc éd to by India in fulire;

o

fiv)” as'stance o L.unwmcd duthoritlos 1 foreign
.. 52 ooncerncd intcmntionm-orgaﬂimtlom to facilitate coondi

L "unlvursul aollon for wlldllfa wiime conltol;

V). develop lnfrastruct

.SU l:ésﬂn ‘prosceutions related

fia on_issues relating 1

and lawa,from time ¢

owcrs* maybe de
8)1b gection 50 and seotion 55 of th

ag may be proscn ibed.

The Burcr\u will éxereise:s
(1) f scction 3, sub sccdons (l) 4
(Motection) Act, 1972 and SUch o

The above- mcnhoncd posls hhv
Wildlife Crime: Contlol Burcau unde

oy Con suham.lcs mr :".‘-‘udl ‘I'ax}és i -

FEA

Central Admmistmﬁve Tt’ibuna T

nt ol the

o, cither directly or through regiondl and

lluauons undon l]m vanoux intesnaticonal
foros ul proapnl or which

wries and
nation and

ure’ nnd anprcity building for scientilic and
cuUQa lOn “into’ wildlife crimes and assist Sfate

1o wildfile

o wildlife

, ahonal ramifications, and sugpest

y e

legated to it under sub-section

¢ Wildlife

beeﬁ"crcaled fo give effect for functioning ol
¢ Schemc of“S(reng(hcmng of Wl|dllfc Division
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The oxpendituré involved will be debited to Demand No.30, Budget Head 24116
02 110.11 (Plan), Ministry of Environivient niid Forests.

i

2.
3.

of

6. AII Mlnlctflen bt‘ Oovammant of.(ndla lncludmg Planning Commlssion, Prime

Minister's ‘bﬁ‘ce Pms:dcnt s Scclr Vice President’s Scett,, Parliament

Sccrclarmt, Dcpartment of Parlm licntary "Alfairs, National AfToréstation ane
. 5 1 .

o -
7. ’
8' ' o Central Administretive Tribunal
IF:,f.lr.! i

927 MAY v
v S

uwahati Bench




]

On the recommendations of the:Fifth Centtal Pay Commission, the Scales
of Pay (Col. 3) existing from 1 ’
‘(Col. 4) with effect fro
Rules, 1997. These'do not¢GVeET cases where higher pay scales bave been given
in respect of certain posts as recommended.by. _

[ Swamy’s —

1. Standard Pay ,.mmﬁ._mm..isz.

il

—~r

Pay

ST SAARL M 1=
o °h 33

¥

entrat bn.:.:ﬁ.ﬁ?@ 4.,%,.9.;J

% 7

.

T radiy
uwahatj ,mm:o:

ey

CCS (Revised Pay) Rules, 1997 ]

-1-1986 have been‘teplaced by the Scales of Pay
er the Central Civil Services (Revised Pay)

the. Commission.

Sl vmm: - ) wniuﬂn Scales
No.| Grade =, (From 1-1-1996) ~ ° -
M| @ SN OO T
L|S1 | 750-12-870- : e - 2,550-55:2,660-60-3,200
2l sa | msnsnadSeEEE B 9 610603,15065
3| S-2-A'| 775:12-8714% R0 0 2,610-602,910-65
Feoo Lo
4083 | 800-15 e ‘ ,000;
5. 84 -|:825:15- i 3,800575%,400
6.1.85 . | 950-20- 3,950-80-4,590
© | 9%0%20-1,150- L
.. 1 L150-25-1,500 =
7. 8-6 | 975:25-1,150-30:1°540"
| 973-25-1,150-30:1:66 CEE e A e
8| S7 | 1,200-30-1,440-305T'800" 3 4,000-100-6,000 - .
1,000-30-1,560:40-2;04 S
1,320-30-1,560-40-2:040. R :
P9 'S8 11350-30-1,43040-15800- 4,500-125-7,000
! 562200 - i e
e 1£1,400-40-1,800-50-2,300 L
10. | S-9  T.1,500-40-1,600-50-2,300- 5,000-150-8,000
66-2,600 L
1 600-50-2,300-60-2,660 -
11, | $10 | 1540-60-2,600-75-2,900 5,500-175-9,000
121 S-11 | 2900-60-2,120 6,500-200-6,900

._ - . ! R
Posi/ Existing Scales ’ + ' 4 Revised Scales
Grade (From 1-1-1986) Awwoa.el._ooov
@ (3) @

§-12 2.000-60-2,300-75-3,200 6,500-200-10,500
" 2,000-60-2,300-75-3,200-100- .
3,500 .
S13 | 2,375-75-3;200-100-3,500 - 7.450-225-11,500
2,375-75-3,200-100-3,500 . -
125-3,750 . ... : “

2,630-75-2,780-

3000-1253,625 -« i

2,500-4,000 (Proposed new
pre-revised scale)
2,200-75-2,800-100-4,000"
2,300-100-2,800- _
2,630 FIXED:: |

3,150-10

’

000-100-3,500-125-4,500 -

65 100-15057

5:100-150-6:150..

4 45

4,500-150-5,700-200-7,300
5,900-200-6:760 )
5,900-200-7,300
7,300-100-7,600
7,300-200-7,500-25(-8,000
7,600 FIXED

100-150:8;7005200-6,300 7 -

- 5,100+150-6;300-200-6,700" .

kY

+ *7,500-250:12,000
8,000-275:13,500

9,000 FIXED

S 9,000-275-9,550.

/10,325-325:10,975

10,000-325:15,200

" 16,400-450-20,980 "
*14,300-450-27400
18,400-500:227400 .
22,400-525:24,500
22,400-600-26:000 °
24,030-630-26,000

7,600-100-8,000 :
§,000 FIXED 26,000 FIXED
9,000 TIXED j 3,000 FIXED
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL ﬁ/
GUWAHATI BENCH \\)\
Centralﬁdmi\nlstratwe Tﬂb‘-‘“a" In O.A no. 218/07
Sri K.K.Sarma |
- ¢ AUG cuuB ...Applicant. _
_ . s-
o e 7/ Union of India & ors.
uwahati Bench ...Respondents.
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| Wild Life Inspector.
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"IN THE CENTRAL ADM]NISTRATIVE TRIBNAL
| GUWAHATI BENCH AT GUWAHATI

' ORIGINAL APPLICATION NO. 218 OF 2007

' ] SRI K1 SHOR KUMAR SARN[A eieeeee Appllcant (..-.ao\’r
(:en';‘ral'ﬂdmi.‘“S“"’ﬂ"'sT'wm.nas - X
- 4 [\Ur 2003 } o -+ -Versus- _
] @ 'UNION OF INDIA & ORS. "~ ........... Respondents.
ywahati Bench ’ - ' ' T

" IN THE MATTER OF :

| | | Affidavit - in - Reply of Madhivanan
J(J\ o A, -Wildlif_e Inspector, Wildlife
| preservation, Mumbai, on behalf of .

Q}/Q\jz‘? o R : _tlte Respon‘dentNo.S to the a_bove B

OA.

T, SRI MADH]VANAN A., aged about-' " years Wlld]lfe Inspector o
.Wﬂdhfe Preservatlon Mmlstry of Enwronment and Forests Mumba1
havmg Office at Al.l' Cargo Complex, Sahar Mumba1-—400099 for and on
| beha]f of the Respondent No.5 abovenamed do hereby solemniy affirm and’ _

state as under - |

1. Thatit is\humbly a's,t;;*:ed that I am fully 'conversant‘ with the facts
~ to the case and am competent to depose to the said facts’ from the

. S records avallable w1th me. I am authorized and competent to file this

1 behalf of the Resp Aderlt No.5 abo named.

NIV
-Aur.;v

~I!

, Contd,....p/Z“: That

'zJ* .
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L " (q\ o ~Central,Admlnlstraﬂwmbunal,

. That it is humbly suiskated that this-deponent has read a copy of the
above Original Application alongwith the Annexures therein and its

contents. I have also p'erused the'records' cdncerning the subject |

gathered therefrom [ am. ﬁ]mg this Affidavit — in - reply on behalf

- of the Respondent No.5 abovenamed for the. 11m1ted purpose of

opposing the relief’s sought by the Applrcant herein in the above
Orlgmal Appncauon It is rurtner sam that since I am filing: this

Aiﬁdavrt for'the limited- purpose any omrssmn on my part in dealmg

‘matter of the above Original App]rcatlon and on information

.
WO

(Gl

wrth ‘and/or . denymg any allegation, contention and averment'

specifically and singly, should not be deemed to have been adr_mtted'

by me. I however, crave leave to file a.detailed Affidavit, if so

~ required, for adjudication and ends of justice.

That for the sake ‘of brevity nieti_cnlous denial of. each-and e_very

aliegation/staterbnent' made 1n _'th'e application has ‘been avoided.

' wacvcr the answc‘ring Respondent No‘l' 5 confined his replies to

found relevant for enabhng a proper decision-on the matter

That the Respondent No.5,, the Deponent in t_his- Affidavit, he_g' to

.those pomts/alleoabons/avennents of the apphcatron which are ~

state that_for want of th,e‘valid canse of action ‘for the Applicant the

application is patently misconceived and devoid of any merits and is

liable -te be dismissed.

understandmg of the basic principles followed i in the matter as w111

be clear and candrd from the staternents made hereunder

' That it is .. " stated that this’ Deponent after graduatmg in B Sc.-

Zoo]ogy, chosen the Master Degree M.Sc. in erdllfe Blology,

.The apphcatlon suffers from wrong representatlon and ]ack of =

Contd....p/.? very

L.



3 T 4AU[’ ? 8.
m‘ﬂE
- : ' N yweahatt Bench -

- very rare course in India and it deals purely. 'about wildlife in which

. ' following subjects such‘ as M.Sc. LW_iId]ife Biology were"studjed. ,

52 FIRST SEMESTER (FIRST YEAR)

i ICHTHYOLOGY AND HERPETOLOGY

Study about fishes; Amphlblans (Frogs) and Reptlles (Snakes

A Lizards and Turtle) and its taxonomy.

i ORNITHOLOGY

Study about BirdsATaxonoriiy and migration - "

iii. MAMMALOGY

T btuay about, Mammais mclualng marine mammais and 1ts '

‘ Taxonomy.

iv. . WILDLIFE ECOLOGY. . -

Study about animal and plant Ecology aﬁd_ adaptation. |

TV, Practlcal I

Usmg vanous methods to monitor the w11d animal and plants

'

SECON]) SEMESTER (F IRST YEAR)

I3

vi. FORESTYANDSYLVICULTURE :
' Study about forest and - using forest: for plantatlon for,

A
economu: purpose ’

Vil PHYSIOLOGY AND HEALTH CARE OF WILDLIFE
| Study about physmiogy of ammal and dlﬁ"erent dlsease and

" cunng methods.

" viii. FOREST ENDOMOLY

‘ Study "about Insect s various pest com:rol methods and_

 Contd....p/ .. BIOMETRY' '
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ix. 'BIOMETRY AND COMPUTER APPLICATION |
Study about statistics and using computér.
x. - PRACTICAL-IL .
THIRD SEMESTER (SECOND YEAR).
xi.” ~ WILDLIFE MANAGEMENT TECHNIQUES
A‘Study about .management of wﬂd animal and plants in m-sult '
| and ex-suit, and Wildlife Protection Act, 1972, E R .Q’
 xii. - MANAGEMENT  OF . ZOOS, SANCTURY AND Qn“ '
. NATIONAL PARKS ~
XHL ETHOLOGY OF. WILDLIFE
Smdy about Ammal Behavmur and various Methods of
“Communication. '
xiv., RESEARCH METHODOLOGY @ =
. Study about. various methods to: analy31s the samples paper
‘writing and thesis wntmg '
 PRACTICAL Il

XV.

: Ana1y51s scat sample and other techmques

FOURTH SEMESTER (FIRST YEAR).,

Xvi.

: PROJECT AND VIVA VOICE
| J“J:'IOJect work on Amphlbla.ns (STUDIES ON AMPI—EBIAI\J.

FAUNA OF MUDUMALAL WILDLIFE SANCTUARY 00Ty, -

: ‘WHESTERN GHAT, TAM]LNADU Duratlon from December-
. 2000 to Apnl 2001)

N -Contci...p/.i - Aﬁer

- e e
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After the thesis submission Viva Voice came by month 'of May,

2001, arter mat tme aeponent nad OpporunIty from mdia’s one ortme
well known ‘pioneer institution INDIAN INSTITUTE - OF
SCIENCE, BANGALORE, where joined by June-ZOOl as pro;ect,

» tramees and  was domg vanous research on larger Mammals and

Elephants
~ After studying from the IISC, Bangalore few months got the
opportunity from SACON, (Salim Ali Centre for Omithology and

Natureal History)' Central Govemment Undet‘taking, Coimbatore, . - QF\
Tamilnadu, where the Deponent joiried as a Junior research fellow *ﬁt\

by Feb 2006 and since then he'was doing 1esearch on Rentlles at @9‘9

Theni F_orest Division, Theni Dist. Tamllnadu and got opportunity to\ |

do Ph.D. in the project. h _l .
Photocopies of above are’ annexed ' as

Annexures ... Sexies

- That it is . stated that durmg the month of Dec., 2005 there was an
advertlsement came through Employment news paper declarmg two .
vacancies in Northem Region, Delhj for the. post of Wﬂdhfe
Insp_ector. In the sad Employment Notice two essentlal.

- qualiﬁcations Were mentioned, such aa 'B.Sc., Zoology' and
quahﬁcatlon in Dlp]oma/Certlﬁcate in Wlldllfe Management

‘ awarded by the Wildlife Institute of India or equwalent

~

| Photocopy " of above .are amnexed as

That though as. per 'second essential qualiﬁcation the deponent is not _
havmg Dlploma or Certificate Course which-is one year course but
havmg two year Master Degree m Wlldhfe Blology in which the

w11dl1fe management as a paper and lot more about wildlife, the

Contd.....p/6 ... detarl;
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details of Wh]Ch were mentioned in the foregomg para, are taught

the Staff Selectlon called this Deponent for an interview in Delhi.

That havmg found the Deponent fully qualified and fit for the post of
skonﬂuf'erl $or mtenview

' _W]ldllfe Inspector the .staff selection’ committee pnov‘uoml{y for the

: Photot:opy of above are annexed as

Annéxures .. 3...........

. That after the interview this Deponent had been eagerly wamng for .
- tne result from SSC and after some days received message from SSC -
that Shri Madhivanan. - A, Roli No. 1410332. Rank No.51-01 was \\(‘ . .

recommended for appomtment to the post of wildlife Inspector in the :
O/o the Wildlife Preservatlon, Blkaner House Barrack No 4, New
~ Delhi as SC candidate (Qualified as UR Standard) he is hkely to get -
offer of the appomtment within next 2 months.
' s
Copy of above is annexed as Annex'ure'

1

" That _after‘.t‘wo r'nonth_s the deponent received a letter from the
Department - for the Medical Fitness test to the Chief Mediea] 4
"Ofﬁcer Nagapattmam District Tannlnadu and as per the Department
est had gone thrn"gh all the medlc& check up and sent fitness
certificates to th_e Under Secretaw to the Gowt. .of India, New_De1h1 '
and'eventually '1_"eceived oﬁfe‘r of appointmenf to the post of Wild]ife_ |
I‘nspeetoﬁ ' | | | )

Copy of above is annexed as Annexur'e

Contd.....p/7.... That, '
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That after havmg the eppornnnent letter.the Deponent_subrrljtted the

Joining Report to the Under‘Secretary to the Government of India\ .'

'and Deputy Drrector (NR) New Delhi ﬁnally directed to report to

the Deputy Drrector for duty.

That w1th referencc to paras No 1,2, 3 4,551 & 511 and SIII SIV'

the sa1d paras do not require any comments from the Respondent

No 5 and their acceptance 1s admrtted to the extent of therr

adrmssrbrhty of records

That ‘with reference to para SVII of the O.A. 1t is submitted that

Ald D\PPD"\M .
after the se]ectwn two candidates were selected ,for the post of

Wlldllfe Inspector namely, Mr. Madhrvanan A. Respondent No 5
vide oadcll M. 4. 3. 0%

and Mr. Balbir Singh Khati, It 1s admitted that this Deponent is

. havmg M. Sc hut niot plain M.Sc., but Master Degree w1th Wildlife -

Copy - of he appom'fmcn'f on.o’elt a(.t 9. -'\" ot s amne.xg& :
- heneto ond manked os Annexone ~ € e

: That wrth reference to para 5IX of the O: A itis Lo s-tated that it was

&5Vt tne Ongmai’ Apphcatlon it 15 submrttea that the contents of |

for the Appornung Autnonty to decide creation of new requlrement ;

and appolnt the fit and qualrﬁed candidate for the: post. The deponent ;

'7 was found fit for the said post for having his sufﬁcrent qua]rﬁcatlon

- and requrrements “for the adverttsed post and was appomted :

Norms

| accordmgly It was with full fmrp]ay o‘f actions of the Apporntmg :
'Authonty and there were no uregu]anty or flouting of Rules and

Conrd....p/B.._._V.."Ihat K
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That with reference to the averments /aliegation made under paras
5IX to II the Respondent No.5 offers 110 cominents; for, these are the

jurisdiction of the Appointing and other Authorities made parties in

“this case. But at the same time it 1s humbly submitted that the

. Respondent No.5 was appointéd in the said post .of Wildlife

Inspector on the basis of his merits and requisite qualifications for
ﬂ_lf: post and not for any other considefatidﬁ, albeit being a reserved
quota candidate he secured the matrix of standard marks of UR and
can boast of his competing for the -poét émidst others. The
appointment of the Respondent- No.S. was fully éonéruqus to
Employment Notification, Rule and Norms and, hence, there was no
injustice or miscarriage of justice caused to the appl'iv‘cant of any

other candidate applied and/or interviewed for the said post.

That it is humbly submitted that the present O.A. is for the multiple
Rule 10 of the Administrative

R

issues and, hence, it attracts the

6o

P ats]

Tyerda ol Mennads
1livuilal (11Ul

That it is submitted that the App]icaﬁ.t 1$ not certain about his claim;
as in one hand he:?asking for the promotional posi of - Wildiife
Inspector and on thc.othcr hand i:c asks for the scalc of his present
1 o the earlier Pay Commissions recommendations.

This invites a barrier for the present O.A. and Penceal it 1s not tenable

That the Respondent No.5 is also senior to the Applicant. The

service of the applicant according to his statement in.the O.A., was - '

regularized on 03/09/2000 whereas the date of appointment of the

Respondent No.5 was 26/08/ ]99:8, in addition to having his higher

qualification and proﬁcién,cy for the post advertised than that of the

Applicant.

Contd.....p/9 ... That
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13. . That'the stdtements made in this. paragraph and also péragraphé

| f’}"fxg-’-m"('z’z .......................... “are ftrue to Iﬁy
knowledég and those made in péragraphs 5.2 k58 and
...... 7bemg matter of records are "trv_ue to my information
derived therefrom which I beli_ef to be true and the rest are my \
humble -submission' before tl'ﬁs, Hon’ble Tribunal and I have not

“suppressed any material facts.

And T sign this Affidavit on this.. ¢/ day of .45.}!/.5.1‘ 2008 at Guadhat,

‘/_Lmﬁo Y =

DEPONENT | - o

Identiﬁed bv me:

- Ao st Vorburm - ~ Solemnly affirmed and declared

| lg \'03 ) , ~ before me by the '_Dcpoﬂent who is
ADVOCATE, GUWARATI ) E identified by Nim/&kkmvm\ﬂu%
' ' . Advocate, Guwahati on this LS{“LNQ- o

. \\ ) . ’
day of %3008 at Guwabati .

}m |

ADVOCATE, GUWAHATI
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f W wip i {' h 1]9 f FOLIO NO. ) AV\Y\@(UNL é:’%
o, (.'B[;ara fidusan Wniversity, [ oo | A D
INE / L B.Sen g Uil APRIL 1998 ' L %/ oL
! SRR / o Degree Examination : , P
B ; CONSOLIDAT!:DSTATEMENT OF 'VIARKS . {SEMESTER SYSTEM) QV
L #\'I-MMEOFCANDIDATE . REGISTERNO, CENTREl CODE NO.) ’ ' ‘ V’
t ! . H .
' HADHIVANAN A -] SUSS 3600367 11 9113
FART-1 ) . 'PART-I! ' = PART-II-MAJOR . . ‘ %'ﬁamaﬁ
TTAMIL -ENGLISH . 7o0L06Y . , o _ Centramdmmistraﬁva“rnbunal
| ;
PUOMPUHAR COLLEGE " MELAIYUR 609 107 - 4 AUG 2008
”~ 7.( - T .
(igan] . ; SCBIECT a1 e ‘ m
v ;x;n" » . T]TLE OF SUBJECT . SODE ;'H?;\-} | ) uwahatf 85nch
L1 {TRKALA ILAKKIAN (CHEYY'JL snuxwu (PUTHTNAK) NOY 95 | Rl 1a0 | 55 [ pass
i) 2 JENGLISH FOR CORMUMIGATION MY S5 [RAULA 1100 | 5 |rasy
Li 3 |IRVERIEBRATA- I(PROIUZOA w ANNEUDA) MOV 95 1 RuiL 100 1 52 |Pass)
I 3°IBOTANY-1 oo B MOV.95 [RUVO3A | 100 | 57 |PASS
201 [IDAIKKALA mkxmnuu. rmon AHUH . APR 96, | RMY T 100 | 60 [PASS
2 7 |PROSE FOR CONMUMICATION . NOV 96 [RX1Z>a 1100 | 43 |pass
2| 3 |INVERTEBRATA- H(ARTHROPGDA 10 Esnmoufﬁumm . AR 96 [ RuM2 100 | 57 |Pass
2 3[soTany-11r . HO¥ 96 | K5YO3C | 100 | 46 |PASS
2| 3 PRACTICAL-] mvemesm - APRO6 {RuE“T 1100 1 75 [PASS |
2| 3*|BOTANY-11 (PRACTICAL) - APR 96 | RV 03BP| 100 | 80 |PASS]
3| L [PAHDAYA LAKKIANUN, Uwuwmun CONOV 96 [ RE3 100 | 50 {PASS
3 Z [POETRY AND DRAMA .- . <. MW |RE:IA 1100 | 54 |PASS : . |
3] 3 |CHORDATA- I (PRICHORDATES. m ANPHIBIAL. .. . NOV.96 [RuBD 100 | 55 |PASS |
332 CHENISTRY-T . - . . CWOV 96 YRLYOAA | 100 | 55 | PASS
| A1 {PANITHTHERVUP. vavamnum THANIZH APRO7 | RETAT {100 | 41 {PASS
| 4 2 |ENGLISH FOR CONPETIYIVE: EXAMINATIONS. . . .- NOV 97 |R¥rd4A (100 .45 [PASS
| Al 3 |CHORDATA-IT (REPTILES-TD-MAWMALSY. . . AR 9T |Rziid 100 | 53 |prass
A 3UCHENISTRY-TIT . - ., L AR ST [ RuVEAC {108 | 40 | PASS
4 3 [PRACTICAL-1I CHORDAI: - - o CAPR A1 | R 106 | 81 |PASS
| 4] 3*|CHENISTRY-]1 -(PRACTIAL) ' 4PR_97 .urmw 100 . 48 |PASS
| P SI 3 CELLBIOLOBY ... .. . NV 97 I REHT lug | 40 ;PASS '
| S 3 |ANIMAL PHYSIOLOGY [ - . . . SNV 9T [RAe6 . L1Q0 | 45 | PASS
‘ 5|3 J6ENETICS ‘ ‘ NOv 97 F:’“(j e 100 | 56 |PASS
| 5| 34[BI10-TECHNOL 06Y . NV 9T | R=ET:L {100 ! 60 [pass
| 6| 3 |ENVIRONNENTAL BIOLOI Y. ‘ . APR 98 .r\',m 100 [ 70 [PASS
6] 3 |DEVELOPNENTAL 8I0LOI Y - - I 100 ¢ 51 |PASS|
6] 3 |EVOLUTION o MR8 [RSHIO 1100 : 57 [PASS
61 341 AQUATIC BIOLOGY - . ' APR 984 RSKIO:13 | Jre o 4G | PASS )
61 3 (PRACTICAL-TIT - APRSE JRLEP3 1100 | 82 {PASS , ;
6 3 [PRACTICAL-IV o APR O | RLEPA T 1100 0 80 [PASS. N
L END % .
1
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‘AVC COL'—EGE (AUTONOM&JS MANNAMPANDAL]-?& exunt

CONSOLIDATED STATEMENT OF-MARKS - 6’) 1023!.&%
" M.Se. DEGREE ., EXAMINATIONS APR 2001 =
L - REGISTER NO. ) " NAME OF THE CANDIDATE ' . ] DATE OF BIRTH -BRANCH —!
. P99 7705  |{MADHIVANAN A. S T |- eg/@s5/76 ' WILDLIFE BIOLOGY
L . > LN . ‘
’ . MAX. MARKS . MARKS SECURED
SEM |- PAPER PART TITLE OF THE PAPER o T
C NO. . CODE | ) - CiA ESE Cia | ESE | TOTAL
1 PHL 101 ICHTHYOLOGY AND HERPETOLOGY | 4e 60 32 |37 | &9
11 PRl 102 ORNITHOLOGY" : ol 4@ &0 | 25 38 55 -
LW B PHL 103 " | MAMMALOGY : : 4@ 40 22 | 35 | 57 ' NOY 19995
1 |PHL- 104 [WILDLIFE ECOLOGY ] 40 60 28 34 62 NOV 1999
! ) .
I  |PHLP1G1 IPRACTICAL I 4@ 60 30 48 . 708 NOV 1999
C j2  [puL 205 FORESTRY AND SYLVICULTURE 48 | 68 | 31 | 38 | &9 APR 2320 .
T : ' i : ﬁ
2 |PuL 204 PHYSIOLOGY & HEALTH CARE OF WILDLIFE 40 60 3a 38 | 68 | aPRr zc0a
- | ) ‘ . : .
2 |puL 287 | FGREST ENTOMOLOGY i 40 6@ | 30 45 75 . APR 2038 .
L {2 |PuL 208 BIOMETRY. AND COMPUTER APPLICATIONS 40 40 26 39 | &5 APR z20@ |
C 2 PuULPZ@Z2 PRACTICAL 11 ’ 48 &0 32 41 73 APR 2300 |
3 |PWL 389 HILDLIFE MANAGEMENT TECHNIQUE 60 | 3 42 | 72 NOY 26%}
- : T o .
L3 _ 31@ _ HANAGEMENT OF Z008S, SAN(‘TUARIES AND T 60 26 397 &3 - | Nov 2::0@[!
I NATIONAL PARKS - 1. - I
o I |PuL 311 ETHOLOGY. OF WILDLIVFE &0 32 42} 74 NOV 2zaa|f
3 lPuL 312 RESEARCH METHODOLOGY R 40 | 40 | 30 40 | 70 NOV 200@ |
& {3 |puLpaaz | PRACTICAL III , 4Q &0 32 0 42 74 | NOvV z2o@ |
o 4 lPULPr 4 | PROJECT AND VIVA VOCE » 1120 7180 |1e@ |170 |27e | aer zcmg
| ~~~A~END OF STATEMENT~~~nh l
©
©
c ! had . ~ -
PART | l PART - g PART i1 PART tv !
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Fax: +91-80-23602280 (Direct)

Tel: +91-80-23500382 (DI rect) . )
+91-80-23601428 (Office)

+91-80-22933102 (Office) -

E-mail: rsuku@ces.iisc.ernét in

Prof. R. Sukumar
Chalrman

* ) R o : September 4, 2006

To whom it may concern

This is to certify that Mr A I\/Iadhlvanan worked as Project Trainee between June 2001 .
and November 2003, ‘and as Project Assistant between December 2003 and August
2005 at the Centre for Ecological Sciences, Indian Institute of Science, Bangalore.

Mr. Madhivanan's work was entirely field based. He initially worked on estimating large -
mammal populations using line transects at Mudumalai Wildlife Sanctuary (Tamilnadu).
He later worked on radio-tracking elephants in the Buxa Tiger Reserve (West Bengal),
during which time he also gathered data on human-elephant conflict, elephant corridors
and population structure. Madhivanan’s inputs to these projects are appreciated.

yﬁaawr\

Central Ad'mnlstraﬁm Tﬂbunal

: W«Ngm/ | ol gl e

R. Sukumar g

“Guwahati Bench
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‘"" - (An autonomous centre aided by the Ministry of Environient & Forests, Government of India) -
C e ' - . ' N
ACON ' | |
Dr. S. Bhupathy

Senior Scientist _
Conservation Ecology Division

£

- Ref. No. 113/8B/2006
' ‘ 6 September 2006

10 WHOM IT MAY CONCERN

This is to certity that Mr. A. Madhivanan is working as a Junior Research Fellow in a -
Research project, “A study on the Herpetofaunal communities of Upper Vaigai Piateau, -
-Western Ghats, India” since February 2006. SACON does not have any objection in Mr.-
Madhivanan applying/ attending interview for any position with Government/ Non-
Government institutions. - ' :
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r. S. IE}hupath}yo »
Principal Investigator

Herpetofauna Projects
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| Telegram: SACON u-:-*Phon‘e:."Qf! (422) 2657103, 2657104, 2657105 - Fax: 91 (422) 2657088
| Directar’'s Qffice: 91 (422) 2657101, 2657102 - Email; salimali@vsnt.com and sacon@vsni.ocom’
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TO WHOM IT MAY CONCERN ‘

This is to certify that Mr. A. Madhivanan was working as a Junior Research
Fellow in the Research Project, “A study on the Herpetofaunal communities of
Upper Vaigai Plateau, Western Ghats, India” from February 2006 to May 2007.
Dunng the tenure with SACON, we found Mr Madhivanan hardworklng and
sincere in the work assigned to him.

[ wisk Mr, Madhivanan ali success in his future endeavors.

AN
. Bt upathy |

i »  Anaikatty P.O., Coimbatore - 641 108, INDIA
: Telegram: SACON : Phone: G (02)%57102 2657104, 2657105 « Fax 91 (422) 2657088
‘Director's Office: 91 (AZZJ 2857101, 2657102 - Emall s ”ilw i@vsnd £OM ana sacon@vsn| com
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- L.PROJECT 4: MONITORING OF LARGE MAMMAL POPULATIONS (1988- 1 N

2002) |

yugh 1 18

2. AUTHORS: C. Arivazhagan, A. Madhivanan AND R. Sukumar
uce the '

3. SUMMARY:

3ing local : _ - . , -
? .. We have estimated the population densities of four large herbivores - Chital or spotted

: . deer (dus axis), Sambar (Cervus unicolor), Gaur (Bos gaurus) and Asian Elephant
%)S "+ . (Elephas maximus) in the deciduous forests of Mudumalai Sanctuary using line transect
iy sampling method. In total 480 km of transects were covered during the survey from

January to December 2001 within a 127 km? area of the sanctuary. The estimated
densities of the study spectes were 29.1 chital km', 4.1 sambar km?, 2.2 gaur km and
2.2 elephant km Our results on large herbivore density indicate that Mudumalai
supports healthy large herbivore population densities.

4, OBYECTIVE:

The study continued our long-term monitoring of trends in the large herbivore population
in Mudumalai Sanctuary.

5. METHODS:

Study area: ‘ '

The study was carried out m Mudumalai Wildlife Sanctuary, situated in the northern
slopes of the Nilgiri District. The Sanctuary covers an area of 321 Km? and lies between
the latitudes 11° 13' N to 11 ° 39' N and the longitudes 76 ° 27" E to 76 ° 43' E. The
altitude varies from 485 m to 1266 m above sea level, with a general elevation of 900-
1000m. A distmct rainfall gradient resuits in a variation in vegetation type from tropical
semi-evergreen forest and moist deciduous forest through dry deciduous forest to dry

- thom forest (Sukumar et al 1992). An area of 127 km? comprising deciduous forest and

. dry thorn forest was selected for this study. The dominant herbivore species are chital,
ok sambar, gaur and elephant

Field Methods:

We sampled the large herbivore populations systematically through the year, using
permanently marked foot transects to determine ecological densities. The line transect
method developed by Burnham et al (1980) and Buckland et al (2001) was applied
because its basic assumption seems to be satisfied (Karanth 1988). This method also has
mary advantages in terms of its ability to deal with practical field problems such as non-
detection of some animals in the sampled area because of dense cover, varyng detection
conditions between sampling efforts and non-random animal distribution (Burnham et al
1980). :

The length of the transects varied from 2 to 4 km. These transects are walked twice a
month (once in the morning between 0630 and 0900 hrs, and once in the evening between

13
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1600 and 1830_hrs) and from opposite ends every alternate month. For every sighting: -

time, species, and number of animals, sighting angle and sighting distance were recorded.’

Sighting angle and sighting distance were obtained using field compass and range fmder-;.

(range 19 - 400m) respectively.

Data Analysis:

Data were sorted according to species and the perpendicular distance was calculated from
the sighting angle and sighting distance. For each species, perpendicular distance, number’
of animals sighted, length of transects walked and area under study were collected and: -
computed. From this the individual. density, SE (Standard Errer), CV (Coefficient of
Variation) and MGS (mean group size) were estimated for each species using the
programme Distance (Buckland et al 2001, version 4, Beta-1). A general form of the.

density estimator is given by
n £{0)

D= o

2L

Where D is the density of the object, n is the number of objects detected, L is the length.
of the transect line, and f (0) is the probability density function of perpendicular distance -
- evaluated at zero. For the analysis sighting were categorized into 20-m distance class’

intervals (from 20 m to 180 m).

From this programme we analyzed the data using four statistical modeis (Uniform cosine,
Negative exponential cosine, Hazard rate cosine and Half-normal cosine). Of these four

models, the programme uses a default option to select the best fit based on the minimum
Aikaike Information Criteria,

6. RESULTS:

Density of large herbivores estimated for the year of 2001 in Mudumalai Wildlife: -
- Sanctuary is given in Table 1. Density estimates for the entire study area, shows the: ~
chital is the most abundant herbivore followed by sambar, gaur, and elephant. Density of
chital was 29.05/km’, the density of sambar was 4. 10/km?, the dens1ty of gaur was'

2.24/km? and etephant 2.22/km’

7. DISCUSSION:

The results of larger mammal densities indicate that Mudumalai supports a healthy
herbivore population. Density of large herbivores may change between years due to: - :
variation in climatic condition, resource (food, water and shade) availability and disease
etc. For example the density of chital has shown an overall increasing trend over the past- .
decade indicating favourable environmental conditions for this species. The population of .
sambar, on the other hand , has been on the decline since 1996 and the reasons for this-
have to be investigated. Inter-annual differences in the densities of elephant and gaw, = -
probably reflect short-term changes in habitat utilization and movement rather than a‘;"‘ s

e population size itself.
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¥ every sighting: | - 8. TABLES AND CHARTS: / | ‘
ce were recorded. {- . T

-and range finder(.. -~ “Table 1. Density of large mammals in Mudumalai Wildlife Sanctuary.

- | Species | km | Sample |[M.G| S.E | 1D |SE| CV | 95%C!
1 calculated from Size :
distance, numbery. Chital | 480 191 6.3 1051|2905 ! 47 | 16.3| 21.1-39.9

ere collected and}:

" (Coefficient oft. - - Sambar | 480 | 55 2.Q7 0.3 | 410 | 11 | 266 | 24-6.8
pecies hsing thei: | 2w | 480 | 41 | 39| 05 | 224 |05 | 244 | 13- 36
neral fom of thel: - | Elephant | 480 | 35 | 3.4 | 04 | 222 | 0.6 | 28.8 | 1.2--3.9

~ Where:
; :  M.G = Mean Group Size
. -~ .~ S.E = Standard Error
xd, L 1s the | S .
, L is the length,. G.D = Group Density/ sq.km

N 5
endicular distancet. - . .
-m distance class C.I = Confidence interval

. C.V = Coefficient of variation
- - 1.D = Individual Density/sq.km
s (Uniform cosine,|; - - - : . ——
ne). Of these four Density of Large mammal poputations in Mudumatai Wildlife
1 on the minimum Sanctuary during 2001.
40
e3s{ .
- < T
idumala; Wildlife N 30
toyares, s w 251
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8. RECOMMENDATIONS:

The present monitoring provides the baseline information for plaming long-term
conservation for large herbivores populations in Mudumalai Wildlife Sanctuary. We do
not have any specific management recommendations at this time. The decline in sambar
densities has to be mvestigated.

9. PUBLICATIONS: o~
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BY SPEED POST
No.3/5/2005--RNR
Government of India
4 Staff Selection Commission
Northern Regional Office
Block No. 12, CGO Complex,
Lodi Road, New Delhi -110003

' ] Dated: August 9, 2006
To, o
Roll 1410332 WW!*
M-/Ms  MADHIVANAN A %émmdmmi WTnbunal'
C/a  ASUPATHY S Centra
SERUKOVANGUDT .
ELANTHANGUDL PO ‘ ‘ - ¢ AU,

MAYILADUTHURAL TK
NAGAPATTINAM DT
Pin 609401

uwahatn Bench

Subject: Recruitment to the‘bost of WILD LIFE INSPECTOR advertised
vide Cat.No.NR-(B)-5 of Advt. No. SSC/HQ/3/2005.

Sir / _Madam,

With reference to your candidature for the post of Wild
Life Inspector, I am inform yci that on the basis of the criteria
fixed in the Commission, yor have bee~ shortlisted provisionally
for being called for intervier /pursina.lt Fohrstl Beearvdinoaly, vou
are requested to present your:elf for the interview/ nerconality
test as per following program e:

Interview Date : 11.09.2006
Reporting Time : 9.00 AM
Venue : Staff Selection Commission

Block No.,12, CGO Complex,
New Delhi - 110003

2. The Essential Qualifications for the post is as under ;-

Bachelor's Dugree in Scicooe wilh Zoology as a subjoct
from a recognised University or ecujvalent.

In case, on. actual verification from original documents

you are found not fulfilling this qualification, you will not be
allowed to attend the interview.

contd..... 2
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You should bring this Cali Letter (in original) alongwith the following ddcuments, in original, and also the

copies thereol, duly atlested by a Gazetted Officer, for verification and record respectively :-

Matriculation/High School/Higher Secondary School/ equivalent cerllhca!e issued by the State/Central
Zducation Board and not_by the Principal/Headmaster of the School/lnstitution where studied, showing your

date of birth (in Christian Era).

All other certlftcates (degree & diplomas_etc) support of your edumtloml/techmcaI/prof@ siona!

m,n,;,“,“h(;ng and :‘_uh;p(\?r‘ (|li(“0r‘| at vy oveicn anet mark vhnnit‘ nerts um'm t nlt the vaars of aach

course indicating the sul);ccls studied in cach year, as clhumed in your application or e bio- (I ata sheet.

n case condidate is appearing as Departinental candidite agains! Departmental Post, necessary certificate
with reference to qualitying period of service from Departimental concerned also be turnished.

Certificates/documents (issued by the Competent Authorities and in the tormat as prescribed in the Notice of
Examinations in support ot your claim ot being 3C/ST/OBC/Ex-serviceman/Physically Handicapped.

Complete Discharge Cerlificate in support of your claim of being in Ex-serviceman Categorty (if applicable). .

Certilicate from the Department (in case you are a Cenlral Gov!. Departinental candidate) in support of your
clalm that you hava completed three years regular sarvice on the prescribed dato and also the Departméntal
endorsemant/certificate with particulars, duly verified by your office, in case age relaxation has been sought
or claimed accordingly {Pleasa note that you wiit not b aligible for heing reated as a Departmental candidala,

if you have ceased to be in Government service).

In case vou are a disabled Defence/BSF porsonnel, necessa. v Disability Certificate from tha Competant
Authority.

(,ertlftcales in support of your claim regarding paticipation in estra-currictilar acl ivitie -/games/sports eic.

4 Copins of tho onclosaed Personal Bio-data s;hcr;l, (5 in cnne of SC/ST candidatas) duy fillnd in, with rocont
Passport size photograph aftixed and signud by you.

Cortificate in support of claim regarding experience, it any, indicating the nature of duties performed and the .

functions of the organization where such xpenence wis gained.

in case you are already in Governmant service/Depariment and  vour application has not nezn forwarded
through proper channel, a “No Objection Certificate’ from your present employer to this eflect, should also be
produced, :
If_you_do_not_produce_any. ot the above mentioned duguments in original (along with 1heir altested
copies) which are required {or determining < lia'bilily for the interview in queslion, except the documents
mentioned against Nos. (viil) to {x) will nut be admitted for the interview under any circumstances whatsoever
and no turther opportunity will iz aceoniad to ke the inerview, However, the docaments a gmmt No. {viil) &
(x} are raquired 10 ba produced in support of yeur claim mentioned therein, lailing which your claim will not he
laken intg account.



- 8. Your cardidature is Provisiona!, You must, therefore, ensurae that you fulfil all the condlitions of ’elldibfifﬁf‘

3, Pl.éasa‘noto that g_ggg,_t_fmg_gy_mmv,gngg_gf_jmgr,glg“w_ly_ip_gl ana no request for change wilt be ehtertained.
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5. No traveling or.other expenses will be paid by the Commission for attending the interview. However,

eligible SC/ST candidates attending the interview will be re-imbursed to and fro lind class Railway fare or

bus fare chargeable by the shortest route, provided that the fare of the first 30 kms. in both cases, is borne
by the candidate. No extra charges, if any, incurred for reserving seats, sleeping berths in the train, wili,
however, be reimbursed to the candidate. The candidate must furnish details like distance on traveling,
mode of travel, ticket number actual fare paid by the candidate etc. SC/ST candidate in service and under
the Central/Stats Government, Corporation, Public Sector Undertakings, local Government institutions/
. panchayat will hol.however, be eligible for reimbursement. ' '
8. _Any__ghangg_iu‘_yg;[[_p'r_ﬁgm\pg”s_t,g_l_ggmj@s should be communicated to this office at once showing your
Roll No., name of the examination and the post applied for and tho changed address.

7. You have the option to converse either in Hindi or English in the interview.

The interview/personality test is structured in such a manner that the candidates'interest, knowledge, various
traits, aptitude, suilability etc. are probed, among other thing, throug h academic qualifications, extra-curricular
activities, general awareness/knowledge, dapth of khowfedge of the subject studied (10+2 onwards),
communicative skil| and personality etc. |

! “laid down in the'advertlsentent/nctice of the Examination. If at any stage it is found that you do not fulfil anyl‘

of the conditions of eligibility, your candidature will be cancelled \nd.no appeal against sisch cancellation - e
‘ ' MILM@MQ_ The fact that you have been ¢alled for inter\ iew does not confer any right to be treated ‘ i
C7Y as eligible in all aspacts for appointment or to be considered for  tterview. To avoid any disappoiniment at a -
later stage, you are advised to recheck whether you meet all th. eligibility criteria laid down on the cruclal
date prescribed for the post/examination in question. I

AR

In case you fail to attend the interviow, it will be presumed that you are not interested In the post and your”lf’:

‘ candidature will be treated as ‘cancelled.’ No further correspondence will be entertained in this regard, .-
e i

1

10, ' The Commission will not be responsible for late/mot receipt of this letter due to delay in postal transit.

11, Convassing in any form will result in canceliation of your candidature.

AN A TR A
L e

wt el e [ ibi




—

‘ﬁ; )

No. 3/5/2005-RNR
STAFF SELECTION COMMISSION
NORTHERN REGIONAL OFFICE
Block No.12, CGO Complex,
New Delhi - 110003
Dated: ﬁﬂ‘) 2006
2L

MEMORANDUM

Subject : Recruitment to the post of Wildlife Inspector advertised
vide Cat. No. NR-(13)-5 o Advi. SSC/AHOMI/2008,

ok o ok ook

The un(luslwul is directed o informe (hat on the basis 1
the: [LSllll‘s ol the . above mentioned recruitment,  Shri Madhivanan. A
Roll No. 1410332 Rank No. SL-01 has been recommended  for

~appointment to the post of Wildlife Inspector  in the O/o the Wildlife

Preservation, Bikaner House Barrack No 4, Shahjahan Road, New Delhi as
SC candidate (Qualified as UR Standard). He is likely to pet offer of
appointment within next 2 months. In case he does not get offer within 2
montns, he/she may contact that office failing which Staff Selection
Commission may be approached in the matter.

2. He is further informed that his / her nomination to the above
maendioned aitice i provisional subicet o (ulfillment by bim 7 hier of )
clipibiity conditions, viz. Catepory. Ape. LEducational qualifications, ctc,

%Bﬁntrékir,—f”’

(Binod Kumar )
Assistant Director (RNR)

Roll No.1410332 |

- Mr. Madhivanan. A

Clo Asupathy.S
Scerukovangudi PO
Elanthangudi TK
NAGAPATTINAM DT

TAMILNADU

PIN-6£9401

NG Ty e e syt

4 AL /wid
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BY REGISTERED POST

F. No.8-1/2004-FE
Government of India
Ministry of Environmest-&¥Fe
Freh AR U1

Ce:‘trau'Adminnstratwe Trbunal

Paryavaran Bhawan,

_ ! New Delhi-11003.
{ - 4 AGL /008 Pated the  ¢H.,December, 2006

[a R N4

Mayiladuthurai TK, Nagafaltinas —CFamiinacu)-o0

Subi- Appointment of the candidates to the post of Wildlife Inspector (Rs. 5500-175-9000,
Group-B Non-Gazetted) in Wildlife Regional Office (NR), New Dethi, by Direct
Recruitment - Regarding

Str,

Lam directed 1o say that you have been nominated to the post of Wildlife Inspector in
Wildlife Regional Office (NR), New Delhi, by Direct Recruitment Wildlife Regional Office
- (NR), New Delhi, consequent upon your qualifying in the Interview to the post of Wildlife
Inspector held by the Staff Selection Commission for appointment as Wildlife Inspector.

P

)

'CGO Complex, Lodhi Road, - |

2. You are requested to fill in the enclosed proforma regarding 11edical fitness cxamination

which is to be produced before the Medical Authority while reportin 1 for the purpose. You are -

also requested to report for Medical Fitness test to The Chief Mec ical Officer, Nagapattinam
District, Tamilnadu' and hand over the copy endorsed to The Chief Medical Officer sent
herewith.

3. You are also requested to fill in the proforma (in duplicate) bearing heading " Attestation-
Form" sent herewith. '

4. On completion of these formalities, you are requested to submit the ngﬁdica] fitness report
as well as Attestation Forms to the undersigned immediately not later thann,‘ ecember, 2006.

(L.

Yours faithfully,

(B. C. Bokefd) -+

Under Sccretary to the Govt. of Tndia -

Copy to: The Chief Medical Officer, Nagapattinam District, Tamitnadu with request to
examine Shri Madhivanan A. who has been directed to report to you and to furnish a medical .

fitness certificate in this regard to the undersigned in the enclosed proforma,




\/ Shri Madhivanan A, Wildlife Inspector :
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( TO BE PUBLISHED IN PART 1l SUB SIEC'I“ION (i1) OF SECTION 3 o
OF THE GAZETTE OF INDIA ) %, \,{)

No.2-4/2000- W1,
Government of India
Minmistry of Environment and Forests,
(Wildlife I Section)

Paryvaran Bhavan, CGO Complex,
Lodi Road, Mew Delln
9July, 2007
NOTIFICATION

No0.2-4/2000-WL () On the recommendation of the StalT Seclection Commission the
following Officers are appointed as Wildlife Inpsector (Group ‘B’ Non-Gazetied) in the pay
scale of (Rs.SSOO — 9000/-) in the Ministry of Environment and Forests w.e.l 14" May,
2007(F.N.): '

1. Shri Madhivanan A. e T

. . . - . K5 'I:;ti‘-t“l{
apt o 1Y H - b g .ot .
2. Shri Balbeer Singh Khati W‘Wﬁﬁ%’ﬁm‘ﬂ“bunm
entral Ad

© - 4 UL et
&

Lwahati Bench @/
ORI (PRAKIOD KRISHNAN)

JOINT DIRECTOR (WILDLIFE)

n

To
The Manager
Government of India
Faridabad, (Haryana) — alogwith Hindi Version.

Distribution:- :

The Pay & Accounts Qfficer, MoEF, New Delhi.

Regional Deputy Director( WR), Mumbai

Regional Deputy Director(NR), New Delhi.

Staff Selection Commission ( K.IX. Lamba, Regional Director), CGO Complex, Lodni
Road, New Delhi-110003 w.r.t. letter No.3/5/2005-RNR dated 15.03.2005.

AP'.JJ!\’.*I

0. Shri Balbeer Singh Khati, Wildlile Inspector.




DISTRICT : KAMRUP

BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL % =&
.GUWAHATI BENCH 3&
QQ

IN THE MATTER OF :-
Q.A. No. 218/2007

Sri K. K. Sarma
.... Applicant
- Vg -

Union of Incia & Ors.
| .... Respondents

- AND -

IN THE MATTER OF -
Reply of the applicant against

the written statement filed by
respondent no. 1, 2 & 3.

REPLY OF THE WRITTEN STATEMENT :

I, Sri Kishore Kumar Sarma, C/o. Wildlife
Sub Regional Off'ice, aged ab611t 35 years, at presently
working as T echnical Assistant Tarun Nagar Main Road, |
Dispur, in the District of Kamrup, Assam do hereby

solemnly affirm and declare as follows --

1. That | am the instant applicant in this case

* and I have already received a copy of the written statement

Contd...
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filed by the respondent No. 1, 2 & 3 rPspectlvely before
the Hon'’ble Tribunal through the standing counsel of
the Central Govt. I have gone through the same and

understood the contents thereof

2. That save and except those statement that are
specifically admitted herein below, all other statement
made in the written statement are also denied and the

respondents are put to strict proof thereof.

3, That the deponent states that the statement
made in para 2 of the written statement which is
specifically denied,

\

4, That with regard to the statement made in
para 3 of the written statement filed by the respondent
no. 1, 2 & 3 respectively, the deponent of the 1nstant

applmatlon has no any comment.

5. That with regard to the statement made in para
4 of the written statement filed by respondent no.1, 2 & 3

the deponent categorically denied the correctness

regarding “qualifications are relaxable at the discretion of

the Union Public Service Commission ih the case of the

candidates otherwise well qualified”- as well as stated “the

Contd...
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qualifications are relaxable at the discretion of staf
selection commission in the case of candidates otherwise
well qualified.” It is pertinent to mention that the Wildlife

Management and Wildlife Biology are not the same. The

educational qualification (II) from recruitment rule 1990

‘may be.quashed and promotion qubta, may be raised to

100 %. Moreover the requirement of technical assistant

- (W.L.) requires desirable q_ualifiéation of M.Sc, but

surprisingly there is no such desirable qualification for

wildlife Inspectors.

6. | That with regard to the statement made in para
5 ;)f rthe written statement filed by the res;_)ondént nc; .1; 2
& 3 respectively, the deponent categorically den.ied the
correctness that initially all the Wildlife Inspectors in the

Department were taken on deputation from Z8I as the

works need specialisation in identification of flora and

fauna. Thereafter subsequently all are regularised. Later

on technical assistant (W.L.) were appointed and after

having five years experienée the incumbents are promoted
as Wildlife Inspectors. ;I‘Ile technical assistant (W.L.) are
m the fleeder category. Therefore how the staff selection
cémmiss;ion rejected his application and stated that in

para 5,the applicant does not have requisite qualification,

Contd...



so the applicant did not agree regarding this statement -

{
because he is M.Sc. in Zoology. It is pertinent to mention
that the present Wildlife Inspectors and the technical | i
assistants (W.L.) in the Department are M.Sc. Therefore it i
does not possess any diploma/certificate in Wildlife R
" Management awarded by the Wildlife Institute of India

g
‘or equivalent. . ' | AV

7. " That with regard t‘o the st«:itement made in -
para 6 of the written statement filed by respondent no.1, 2
& 3, the deponent in tl:le instant application categorically
denied the correctness regarding selection to two
candidates viz. MADHIVA.NAN A li.e. respondent no.D
and Balbir Singh Khati whlo' ':vere selected by the staff
selection commission for the post of Wildlife Inspectér and
. éccordingly the respondent no.5 was appointed to the said |
post, which has illega_lly selected the respondent no.5 by
the staff selection commission through .reléxing educ;fttional
qualification (3 1I). It is bertiﬁent to mention that Sri
Madhiva:nan A possess higher qualiﬁcation than required,
so how can he be sélected by the staff selécf..ion commis-
sion. So the action of the respondent no.4 i.e. the Staff
Selection Commission was acted not only illegally but also

unreasonable, injustice, arbitrary and malafide action.

i : | - Contd...
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8. REPLY OF THE FACTS OF THE CASE :
8.1.  That with regard to the statement made in

* para 7.1 of the written atatemenf, the applicant has no

. any comment.

8.2. That with regard to the statement made in para

7.2 of the written statement filed by the respbndent no.l1,

2 & 3, the deponent in the instant application has no any

commiernt.

8.3. That with regard to the statement made in para
7.3 of the written statement ﬁled by the respondent no. 1,
283 respeotively, the depohent of the instant application

categorically denied the correctness, because as per

notification dated 25.2.20 and 27.9.2000 clearly stated by

modjﬁrjng this said prior notification, another notification

dated 27.9.2000 was issued by-the Under Secretary, Govt.

of India, Ministry of Environment and Forest clearly stated

regarding'pfomotion from. the post of technical assistant to
Wwildlife Inspector, 20 % by promotion from technical
assistant (Wildlife preservation) with hfivé years regular
service in the grade and another 30% by direct

recruitment. | |
A copy of the notification dated
25.2.90 and also another notifi-
cation dated 27.9.2000 respec-

tively are annexed herewith and .

marked as ANNEXURE -1 & 2.
Contd...
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8.4. The depenent most respectfully submits and
categorically denied the correctness of the statement made
in para 7.4 of the written statement the answering respdn—
dent as stated in the said paragraph regarding promotion
~ of 8ri 8.V. Sheshadri and Mrs. Arati Singh were prb’moted
on ad-hoc basis by the respondent authorities in exigency
of service to meet the urgent work. It is pertinent .to
mention that the respondent no.3 stated that the said
ad-hoc promotion was given due to depending upon the
exigency of work. If there is no work why the ministry has
given the permission of inspection (non-Wildlife items) to
a U.D.C. It is pertinent to mention that Mr. Ashok Kumar,
Wildlife Regional Office (Northern Ofﬁce) New Delhi being
a non-technical person, so the action of the respondent
authorities regarding promotion is not only illegal but
also unreasonable and injustice.
\ . .

8.5. That with regard to the statement made in para
7.5 of the written statement filed by the respondent no.1, 2
& 3 respectively the deponent categorically denied the
correctness regarding the statement, because the
applicant stated that so far all the technical assistant
(Wildlife) who was senior than me had already given
ad-hoc promotion to the post of Wildlife Inspector.

Therefore the petitioner may be promoted to the said post

| Contd...
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as because the applicant has already completed two years
prebation period. Therefore, presently the petitioner is
the semor most among all the technical assistant. So the

| petitioner is quahﬁed for the post of Wildlife Inspeetor

- 8.6. That with regard to the statement made in
paragraph 7.6 the written statement filed by the
respondent no. 1,2&3 respeetively the deponent through

this reply categorlcally denied the correctnese because

" though the staff selection commission pubhshed an .
advertisement made on 8.9.05 through m\ntmg apphca— ‘

tion for appointment to the: post of Wildlife Inspector, as -

per due procedure the deponent filed an apphcatlon but

the said commission had already rejected the application

due to lake of diploma/ cer’uﬁcate n ‘Wildlife management |
which was awarded by the Wildlife Institute of India. It is

pertinent to mention that as per advertlsement dated

8.9.09, the deponent is illegible for the said post.
Moreover the staff selection eommissioh has invoke the

discriminatory power for educational qualification. But

from the receipt of application it is clear that most of the

" candidates haying higher qualification than requirement.
But through invoking discriminatory power by Staff
Selection Commission Sri Madhivanan A was selected i

llegally. It is pertinent to mention that M.Sc, in Wildlife

Ciamtd
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Biology is higher than diploma in Wildlife Management. -

80, the degree is always higher than a diploma. But

management is a different aspect. Therefore as per adver-

tisement the deponent is illegible for the said post.

A copy of the advertisement
" dated 8.9.05 is annexed herewith
and marked as ANNEXURE - 3.

8.7. That with regard to the statement made in

paragraph 7.7 of the written statement filed by respondent

n-o.‘tl, 2 & 3 respectively the deponent in the instant

application stated that there is no any comment.

8.8. That with regard to the statement made in para
7.8 of the written statement filelby respondent no.1, 2 8 3
respectively the deponent in the instant application
categorically denied the correctness regarding scale of pay

of Rs.4,500/- - Rs5,000/- and also scale of pay for the

post of Wildlife Inspector is Rs.5,500/- - Rs.9,000/-. It is.

pertinent to mention that in the same Ministry there can
not be separate play scale for the same post. As per
qualification and nature of jobs for both technical
assistant (Wildlife} working in the Ministry and in
Regional/ Sub-Regiona.l offices are same. So the different

pay scale for the same category of post is unjust, improper,

" Contd...
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natural justice.

1

8.9. That the statement made in paragraph 7.9 of
the written statement filed by respondent no.1, 2 & 3

respectively the deponent categorically denied the correct-

ness of the statement which is against the provision of law.

8.10.  That with regard to the statement made in para
7.10 of the written statement the deponent in the instant

application t.hrough reply categorically denied the correct-

' ness regafding pay scale for the post of technical assistant |

the fifth central pay commission recommended for

upgradation-the scale of Rs.5,000 - Rs.8,000. It is

pertinent to mention that the recent advertisement

regarding filing of oﬁe post of technical assistant (Wildlife) |
in the Ministry of Environment and Forest i:he pay scale as
Rs.5000 - Rs.8,000. Thereafter it seems that the Ministry
has .accepted the recommendation of fifth pay
commissioner./ Moreover regarding pay scale for the post
of technical assistant the Regional Deputy Director has
already passed an order dated 23.12.2004.

Photocopies of the fifth central pay
commissioner report dated 1.1.96

and also representation dated

Contd...
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forwarding order dated 23.12. 7‘1;!@':1':;3%

annexed herewith and marked as
ANNEXURE - 4, 5 & 6 respectively.

!

8.11. That with regard to the statement made in para
7 11. of the written statement filed by respondent no.1, 2
& 3 the deponent of the ‘instaflt application through

replying this statement categorically denied the correct-

ness and submits that the petitioner has also taken the -

training for the inspection/examination of the eprrt and
import consignment after going in Kolkata and Airport
have gained full knowledge and experience of Wildlife
Inspector. Regarding;prombtion of the applicant to the post
of Wildlife Inspector an order has already been passed by

the Assistant Director Wildlife Preservation Eastern Region,

Sub-Regional Office Tarun Nagar, Main Road dated on

20.6.2003 and another order was passed by the regional
Deputy Director, Eastern Region dated on 13.5.05.

A copy of the order dated 20.6.03

and 13.5.05 respectively are
annexed herewith and marked
as ANNEXURE - 7 & 8.

8.12. That with regard to the statement made in para

7.12 of the written statement the deponent of the instant

Contd...
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denied the correctness regarding the desirable qualifica-
tion, because as per -advért.isement dated 8.9.05 the
question of desirable qualification does not varié.e. Beoaﬁse
- as per advertisement the category of desirable qﬁaliﬁca-
tion clearly stated nil. The respo_nde'nt authorities has
already admitted in their written statement at para 7.12
clearly lstated that the representation of the applicant afe

also considered in this regard.

8.13. ‘That with regard to the statement made ill’pafa
8.1 of the written statement filed by respondent no. 1, 2 &
3 the déponent categorically denied the dorrectness through
replying this statement that the entire selection and
prc.\\motionaf process of the staff selection oommission
from the beginning at the end being vitiated by the partici-
pation of the secretary who had closed relation were also
considered by the 'selection commission without the |
essential qualification of the respondent no.S+i.e.
Madhivanan A who had no required qualification. The
entire pronibtional method and selection process has

been vitiated as comym non judice.

8.14.  That with regard to the statement made in para

8.2 of the written statement the deponent categorically

| Coﬁtd..._




denied the correctness. Because the method of promotion ! .
through 20% promotional quota as per notification dated

25.2.1990 and 6.10.2000 respectively, the Respondent

Authorities ha‘s' aLlready prepared and promoted the other

candidaté namely Respondernt No.5 j.c. Madhivanan 8.

and also other candidate i.e. Abhijit_' Roy Choudhury, 8.V,
Shedshadri, Miss Araﬁ Singh without proper application
of mind and without making any enquiry in regard.to the
eligibility criteria laid down by the said notiﬁéation. The
Respondent/No.S who is ineligl:ble has already considered
for selection and promotion »‘the said post i.e. Wildlife
Inspector is states in ground ex-facie proof that the
recommendation of the staff selection committee had nof

been done fairly, bonafide and without non application of

mind to the relevant factor. The irhpugned selection and -

promotion of the Respondent No.5 for the post of Wildlife

Inspector has already been passed by the Respondent
Authorities.On the other hand without consideration of
the applicant who has reqﬁisite qualification and

» ‘-h. ) . . : [
expeeience and long continuation of ATS service under

the said 'estabﬁsliil}ent for the post' of Technical Assistant .

who is bemefit from ‘getting promotion for the post of
Wildlife ‘Inspector is not only bad in law and also

ultra-vires.

Contd...
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- BAS, That with regard to the stateni®nt made in para;

- ~=~%'Lf{i‘f by
8.3 of the written statement filed by the respondents thé\%\*wf{;

deponent in the instant application categorically denied
the correctness and also submits that the non payment of
scale to the petitioner as provision/sanction laid down by

the Fifth Central Pay Commission Report dated 1.1.1996

as stated speciﬁéally the scale, Rs.5000/- to 8000/~ for the

post of Technical Assistant (Wildlife) under the Ministry
of Environment and Forest. - Regarding the scale the

respondent Authorities paid the scale to the applicant as

per 4500/- to 7000/- till.'today, which ia not onlyl illégal

but also injustice and unreasonable which violates the
Article 14,16 and 300A of the provision of the Constitution

of India of the provision of the Constitution of India.

8.4 of the written statement filed by respondent no. 1, 2 &

3 the deponent categorically denied the correctness

" through replying this statement.¥he deponent it is hereby

submitted that the .respondent authority have acted .

ilegally, irregularly, unreasonably, unfairly and arbitrarily

'so far the promotion to the post of Wildlife Inspector is

concerned. It is pertinent to mention that the question of
requisite qualification of the applicant does not arise

because the applicant has the requisite qualification as

Contd...
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dent no.5 who was selected to the post of Wildlife Inspector
by the Staff Selection Committee was not only unqualified

but also ineligiblé for the said pos't‘

8.17. That the appliéant most respectfully states and
submits that he has been well acquainted with the work of
Wildlife Inspector and obtained the experience for the

implementation/enforcement of the Wildlife Protection Act,

- Export and Impbrt'poli_cy. The petitioner has also taken

the training for the inspection/examination of the export
and import consignment after going in Kolkata and Airport
and have gained full knowledge and experience of Wildlife

Inspector. In this regard the petitioner filed various repre-

sentation before the higher authority to the concerned

Deptt. for promotion to the post of Wildlife Inspector to the

‘petitioner. But the respondent authorities have not taken

any steps regarding promotiofi and scale to the petitioner.

Photocopies of the representa-

tion dated 20.6.03, 30.12.03,

26.3.04, 4.5.05, 20.12.05,

28.7.06 and also 8.1.07 respec-
tively are annexed herewith and

marked as ANNEXURE - 9 series.

Contd...
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8.18. That the deponent most réspect ﬁﬂy:e,

and submits that the instant application from the above .

point of view it is a fit case for the épplicant and also the
applicant prays for a direction of the Hon’ble Tribunal to
the Govt. of India, Ministry of‘ Environment and Forest to |

peruse and examine the relevant records mentioned above

‘and on perusal of the same if satisfied that it is a clear

case of bias and bc}nai:ide and also rof ineligibility be
pleased to set aside the impugned selection and promotion-
of the respondent No.5 viz. Madhuvanan A who has been
hoiding the post of Wiidlife Inspectorl and/or to given
direction to the respondent authorities to promote the
applicant .bsr 20% promotional .quota under the »'provisions
of law layed down by the Ministry of Environment and
Forest who has requisite qualification and experience for

the post of Wildlife Inspector.

And/or to make Apé.yment of scale of Rs.5000/-
to 8000/- to the applicant for the post of Technical
Assistant who has been servieing in the said post. 8ince
his date of joining till today in the said éstablishment. At
present, the applicant has received the scale of pay of
Rs.4500/- to 7000/- from his date of joining 1998. The
Respondent Authorities have already violated the

provision of Fifth Central Pay Commission Report, which -

"is not only illegal but arbitrary action.

Contd...




VERIFICATION

I, Sri Kishore Kumar Sarma, C/o. Wildlife Sub
Regional Office, aged about 35 years, at presently working
as technical assistant Tarun Nagar Main Road, Dispur in
the District of Kamrup, Assam so hereby verify that the
contents of paragraph 4= %,a;ng,:.gz 2?8 I:u-g J.1:"I'uaei?:o my
knowledge and those made in paragraph .8.-.‘3,,%;:.,.8;1.9,.8.-11,%-1?- \
are true to my information and record and the rest are
‘my humble submission before this Hon’ble Tribunal
which‘l believe to be true and I had not suppress any

-~

material facts.

And I sign this verification on this zqﬁ' day of
November, 2008 at Guwahati.

Date : 2%/11 /08 Signature of the Applicant - \

Place | GUWAHATI .
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o b AR B WEmEmEesTs e o P
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,\M%/{xsﬁ:\tw No,'ssc.o ﬂg\b) -2 W - C\CL\OO\ . F.NO.8/9/2005-RHQ
A c&{(é e\/ . APPLICATIONS ARE INVITED FO OWING POSTS bt 29 bd\ ANNEKURE- 3.

Altairs, Food & Public Distribution, A 1g 30 years.

7 No.NR-{B)-1 : Chemist, Mirgely of Gonsumer . _ _
#ptt. of Food & Public _Disuibution' (Directorate of yanaspali. Vegetable Qils & Fats), ¢k - emment servants uplo five yearsin accordance with the instructions ot
’ o ) ‘ orders issued by the Central Gavenment. However, this relaxation is admissible only to

Jew Dethi. ) L L.

Pay Scale.: Rs. 5500-175-2000/- (General'Cenlral Service Group "B Non Ministarial) . Civilian Govt. Servants and not to Armed Forces Personnel). (Re‘ixab’e to OBC by 37 )
| vacaney : 01-UR _ _ T : . .. years). - . - ) U - N
-Age : Not exceeding 30 years. e : - - . Thecrucial date for determining the age limit shalt be the closing date.for receipt of
{Rataxable for Goverament servanis upto five years i applications frem candidates in Ingia {and nol ihe closing date prescribed- for those in
orders issued by the Ceniral Govermnment. However, nal Pradesh, Mizoram, Manipur, Nagalahd, Fripura, Sikiim,
Civilian Govt. Servants and nol to-Armed Forces Personnel). . ' .

The crucial date for detarmining the age limit shall be the closing date for receipt of
a(and not the closing date prescribed for those in Lakshadwegep).-

n accordance with the instructions or o L :
apphcations, from candidates in india L o _ . - ) e L
ur, Nagaland, Trpura, Sikkim, - EQ: . Masters' Degree in Hindi or Sanskrit with Hindi as elective subject at Degree level ¥
hould have studied English as a _ g ' ¥

this retaxation is admissible only 10 * - Assam, Maghelaya, Arunac
-7+ Laddakh division of Jammu and Kashmir State, tahaul and Spiti District and Parigi Sub-

© division of Chamba district of Himachal Pradesh and Andaman and Nicobar, Islands of

Assam, Meghalaya, \Arehachal Pradesh, Mizoram, Manip! _
d Spiti District and Pangi Sub- from a recognised Universily or equivalent and s

L agdakh division of Jammu and Kashmir State, Lahaul an _
division of Chamba district of Himachal Pragesh and Andaman and Nicobar Islands or Compulsory/aptional subject at Degree tevel. S )
' L L ' ' pa : Cenificate/ Diploma from a recognised institution in Translaﬁon or applied lingusstics

‘Lakshadweep). - o L .

£Q : {a) Maslers Degree in Chemistry of Applied Chemistry with specialization in Oils & or functional Hindi. 3 .

Fats or Degree in Qil Technology trom a recognised University of Instilute or equivaient; - Note 1 :Qualii'icalions are relaxable at the discretion of the Saft Salection Commission nin
OR ‘ o ’ ' case of candidates othenvise well quatified. ' o :

(b){i) Degree in Sci Note 2 ; Selected candidates will have to complete a departmental training programme
of Institute; . . ’ o ; RS

ence lollowed by Dipioma in Oii Technology of a recognized University -
: C during their probation.

I experieﬁce in the énalySis'ot Oils and Fats and éstiméﬁon of 1P :‘Neque,thi.- . ) . : I
. ‘ ion of Schemes relating -lo propagation and deveIOpmeni ‘of Hindi,

|

(i) Two years’ practica

vitamins. | - o ~ JR: Implémentati

DQ : NIL, ] ’ ' ) ‘g4 pre raton of bitingual, trilingual and multi-fingual dictionanes eic. ) -

Note : Qualifications are reiaxable al the discretion of the Staft Selection Commission in ﬁ{a NR-(B)-5 1 Wildlife inspectos, wildlife Preservalion (Northem Region), Ministry of )

case of candidates otherwise weli quafified. . ’ o irgnment & Forests, New Delhi. - L e :

1P : New Delhi (with AISL). S - ) Pay Scale : fis, 5500-175-5000/- (General Central Service Group ‘B’ Non Gazetted, Non ,

JR : The Chemist needs (0 work in setting up experiments and conducting various tasts to Ministerial)  “~ - B ' . . '
i ampie$ collected under the Vacancy : 02 (UR - ‘»~.§<, ‘

ascenain the, physicat, chemical and other propertes of s
{ vegetable Oils Product Regqulatory Order and Solvent Extracted Oll, De-ciled Meal and Age : Not exceeding 30 years. T ST
~ |‘Edible Flour{Control} Order. 1967. The Chemists are engaged in analysis of Vanaspati .~ (Relaxable for Govemment servants upto five years in accordance with the instructions of
} and other edible oils by conventional methods of analysis and as well as by using modem: orders issued by the Central Governement. However, this relaxation is admissible only 1o
sophisticated instruments, -Besides.pedomﬂ\g work of routine character like preparation Civilian Govt. Servanis and not to Armed Farces Personnel). T
1 of reagents, conducting standardized 1ests and calibration etc. and collection of scientific . . . The crucial date for Jelermining the age fimit shall-be the dosing date for receipt of
| irdormationt and making technical yeports. .+ : o e “aopiications_from candicates in ind=a (andnot te -‘q!o‘sing»datapmﬁcﬁbed for those in
*} cat: No. NR{B}-2 . Assiszant-Chemist(Vanaspat), Ministry of Consumer Affairs, Food & ;
| 5v.piic Disiribution, Deptt. &t Food &Pubjic:Diﬁ;rj@gj_ljén (gi_re;c:ora:e_o:Vanaspaﬁ,.Vegg_tapngf; '
Oils & Fats). New Delri. ~ ST T TR O
| Pay. Scale : Bs. 4500-125-7000/- (G
1 1tinisterial) e
1 Vacancy :‘01-U|R ) .
_Age : Between 1B-25 ye2rs. - o 121 Oyloma/Certificate in
1 Aelaxable for Government servants upio five years in accordance wilh the instructions of - o equvalent. '
. | oxders,issued by the Cemral Govemment However, this relaxation is.admissible only 1o . - "TDQ R Ll o ‘ - ‘ ) )
" | Givitian Gavi-Servanis and not 1o Armed Farces personnef). - i 2T T Note Gualifications are relaxabie at the discretion of ‘the Staff Salection Commission in
. The crucial date for, catermining the age limit shall be the closing date for feceipt of * case ¢t candidates ‘otherwise well gualified. ; S
{ zoplications from cangiczies in indialother than those of Ancaman and Nicobar Islands 1P - New Delfj with AISL. '
i Lakshad-.veep).? e — e - ' -~ ~———JR :‘(':)'Enlorcemenrs an
£0 : (i) Degree in Scienc2 with Chemisiry as one of the subjects. © EXIM Policy:
{4) About one year expenence in the analysis of Oiis & Fats. 2 }'Fse-shipmentlpre-clearance: - ‘ ) ,
pQ : Diploma in Ol Tecanology froma secognized institute. ‘ ) Detertis opling.gf pfience cases under Wild Life #) Act & attending court
siote : Qualifications 22 -siaxable at the discretion of the Stait S i afy fnlermaron Assisian. Pater Citice. dinisiry cf Comimgics 2

appi
seghalaya. Arunachal Pradesh, ‘Mizoram, Manipur, ‘Naga_l_and,-mdpura,-‘sfmm.
# ivision of Jammu and Kashmir State, Lanaul anc Spiti District and Pangi Sub-
. ST _ X : y m,C.'hamba di_stﬁcx‘o[iHimd Pradesh and Andaman and ‘Nicobar islanas o
eneral Cem(ai,Se'r_vi_pe‘Group"B"Non Gazetted, Non /Laksm@eep').' T T me e e ' S
- o , S EQ

. (1) Bachelor's Degree in Scence with Zoology as a subject from & fedognised |
. university of equivalent. . SR

witd Liie Management awarded by the Wildife Institute of ingia

’ o ifnmementalj’dn of provision cf CITEST Widie(Py At a3 |
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To , ‘ e
The Regional Depraty i) L_rlf;_l’t«fl_f:'f
Wildlife Preservaition( ER.)

Sub :- Upgradation of pay scale from {Q()O-IZS-']O(JO to 5000-150-800¢/
: : ] )

. ——— +

Sir,

4 - With due respect 1 to put the following few lines tor your Kind
information — o ‘
i) 1 joined this ~ depart

4000-125-7000. |
ii) The Vth Pay Cominission recomune
i) The recent advertisement re,

nféni_l, as '_I‘fcch'ni'cul Assistant(WL) on 03.09.98 in the pay senle of -

nded for upgradihg this scale to 5000.1 5‘-(_)‘-78(’)"(')"('),".“'-"-;‘:»:. L
i garding filling of one post of Technical. Assistant(WL) .
the Ministry hag reflected the pay scale as 5000-150-8000.(Copy enclosed) -

iv) This seems that the :Mfinislr‘y has accepted the recommendalion of Vih Pay
Commission . ' : IR

VI this is the case l‘luﬁ same may be applicable to al} the Technical Assistant(WIL)
working under the Minisrty. ' | o

Therefore, I request you to consider my case and oblige.

| ' A Thanking You,

o Yo—rlr"'.s'"l‘hii..th. Iv‘u‘ll'.y )
: o . 3 'K.;:(,l\.(g/& r)&‘“ 'EZ | - :
» /) R ; . T (K]SHOR» _I(IJMAIQ: SA {MA)
v ’(_»_; -2/ v (C)‘-(, L ;:';/_.;.‘:/J"-;,“’ . e ' L Tech. /_\SS[L(WL)
/ - // CJ . ,/ L ;?‘,) -6 /o Wildlife Sub-Regional Office
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Rel. No. 472 /..’?,fﬁ({/,,’.,.(,,‘fil..!i.z.‘f./ -
To :
The Regional l)cput) l):ru.tor
Wildlife Prescrva wion(E.R.)
Kolkata-20 - . T

v

Sir,

t

| ‘ |
4 : } enclose herewith a prayer of bhrl KK Sarma, Teeh L Assit (Wl )
“addressed 1o thc Addl Director General ( Forests & Wildlife), Govl of India , Néw DLHN :"
g dnd rgquu,l you o lorw‘ud llm sanme with your kind rgcommcnd.xlmn '

1] - . e

; Your's fmthiully : Q

o (,\J\J'”'
,]L fP,\\] o ,')Q-\r(.
U(Asmsianl Dnrcctor o

. \-'\: I ,
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: . . Fox & Tol, 2247-m;un (L)
;z-t(sf(m ' 2449-9983 (1)
/J S e-mail : wtperkolkaln vsnln-

S . . P g
[ ' : NIZAM PALACE,
S f R0y . g, A, wan v

C2ND, MSO BUlLDING, 6TH Fro
"' ' . Ullifl R 3y, T ot A, A Aw
BPEED LOBY 23414, A. J. C. BOSE ROAD, g
Ky

MaAET—s00 030 |
Kolkata-700 020

 § :Thc Addl Duéclur General of F orcqts(Wl )

Mmlslry of Envnronmcnl & Forests,

: ’;}il aryavardu Bhawun,CGO Complex,
i s*fLuulu Roud, Nuv Dethi-110003.

o

s

I am forwarding herewith the representation received from Sri Kishor Kumar Sarmn, Technical

. Assll(WL) Sub -Regional Wildlifc Preservation Office, Guwahali, Assam for your kind perusal and
‘ disposal.
. > " Yours faithfully,
g ‘ .’ 1
‘." ! . : v : Regional Dy.Director, ’
o ) E.R.,Kolkala

.‘ %No E-1/98-2005(WLER)- 422- Datcd Kolkata 13th May,2005. ‘
Copy ﬁ)rwmd(.d for information to Shri K.K.Sarma, lcchnl(.ul Assit. (W1, ) Gusvahati Qffice,

PN LKA 208 087
/' Regional Dy.Director,
* E.R.Kollkata

j o
-
Ql
/ .
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ANNEXUHE- 9:‘;?

1§}
The Addl Director General (Forests and Wildlife)
& Director Wildlife Prescivation Govt. Of Indin
Ministiy of Environment & Fovests
Paryavaran Bhawan, C.G.0O. Complex
Lx':d\ﬁ Road, New Delhi =110003

1

(Through Proper Channel)

n , . . o : - ey 3y Pha 4
Sub - Afprayer of Shui ® K. Sarmia, Tech, Asslt (WL) for promotion 1o ‘thc_\m\sjhof
Wwildlife Inspector. : ~— /

\

. . 3
Sir, .

With duc respect and humble submission ] beg to state thal 1
have joined in the post of the ‘Tech/ Asstt. (WL) on 03.09.1998. in the Q7O Assistant '
Director  Wildlife Preservation Sub- Regional Office, Guwahati and now about {ive ycars
have been passed working with the Assistant Director/Wildlife Inspector . Thus, 1 have |
been well acquainied with the work of Wildlife Inspector and obtained the experience for !
the implementation / enforecement of The Wildlife Protection Act, Export and Import
Policy, GOl and CITES- Rules & Regulations: 1 have ‘also taken the training for the
inspcction /examination of the export and import consignment alter going in Kolkata
Scaport & Airport and have gained full knowlcdge & expericnce of the Wildlife:
Inspector. ' - :
[ would also express you sir, S0 far 1 know the post of the four Witdlife
Inspectors are remaining vacant including all Regional and Sub- Regional Offices and'l
am willing to serve any'.where' in India as Wildlife Inspector. . |
So, under the circumstances as mentioned above I would request you 1o,

kindly consider my cas¢ sympathetically for the promotion to the post of the Wildlife|

Inspector and 1 assure that | will make you satisficd you discharging my dutics sincerely. o o
Thanking You, - _ o
Your's faithfully :
S 2N > IR
Pated : 20 th June 2003 . /"‘—/’f\p/\‘ : 3
: . (K.K.Sarma) !
O Tech.Asstt.(WL) - o
' WLP Sub-Regional Office
Guwahati

|
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The Addl Director General (Forests and Wildlife)
& Dircctor Wildlife Preservation , Govt, Of Indina

Paryavaran Bhawan, C.G.O. Complex
Lodhi Joad, New DElhi —1 16003
]

iy
#]

. g
Sub :- Petition of Sri KK Sarma, Tech. Asstt. (WL) for promo‘tmuﬁio%l

(Through Proper Channel) s e K‘w \ 7o
o

he } osL,
Y

Ay

of Wildlife Inspector. B
Sit,i

‘ ' With due respeet and humble submission I beg to
state that I have joined in the post of the Tech/ Asstt. (WL) on 03.09.1998
after completion of M.Sc.in Zoology in the O/O Assistant Director ,Wildlife
Preservation Sub- Regional Office, Guwahati and now five ycars have been
passcd working with:the Assistant Director/Wildlife Inspector . ‘Thus, 1 have
been well acquainted with the work of Wildlife Inspector and obtained the
experience for the implementation / enforcement of The Wildlife Protection
Act, Export and Impart Policy, GOl and CITES- Rules & Regulations. 1 have
also taken the training for the inspection /examination of the export and import
consignment afler going in Kolkata Scaport & Airport and have gained full
knowledge & experience of the Wildlife Inspector at the time of joining,.

1 would also express you sir, so far 1 know the post of the
four Wildlife Inspectors are remaining vacant including all Regional andd Sub-
Regional Offices and 1 am willing to scrve any where in India us Wildlife
Inspeclor. ’

So, under the-circumstances as mentioned above 1 would request
you to kindly consider my casc sympathetically for the promotion to the post
of the Wildlife ‘Inspector and 1 assure that I will make you satisfied you
discharging my duties sincerely. .

Thanking You ,”
Yours [aithfully

Dated ¢ 30" Dee’ 2003 .
. ! , ‘-}6&-‘.’

(K.K.Sarma)
Tech.Asstt.(WL)

WLP Sub-Regional Office
Suwahati
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The AddL Dircctor General (Forests and Wildlife) o
& Dircctor Wildlife Preservation , Govt, Of India *{;}-‘

Ministry of Jinvironment & Forests
Paryavaran Bhawan, C.G.0. Complex
Lodhi Road, New Delhi =110003

3

T
g '-%}ﬁs»-. B

AR

(Through Proper Channel) s

Sub - Prayer of Sri K.K.Sarma, Tech. Asst. (WL) for promotion to the \ﬁb‘st@\'ﬁ/
of Wildlife Inspector. S

Ref :- My earlier application dated 30.12.03.

Sir, ' '

: With duc respeet and humble submission |
beg lo state that I have joined in the post of the Tech. Asstt. (WL) on
03.09.1998 after completion of M.Sc.in Zoology in the 0/0 Assistant Dircctor
JWildlife Prescrvation Sub- Regional Oftice, Guwahati . As 1 have mentioned
in my carlicr application that I am willing to serve any where in India , thus 1
once again request you to grant my prayer and provide me a chance to serve

the country as Wildlile Inspector '
Thanking You, ‘ ' : \
: !

Dated : 26" March 2004 Your’s faithlully

SR ‘ Wigbar Ko S
(K.K.Sarmf

_ Tech. Asstt.(WL)

“WLP Sub-Regional Office
. ‘. Guwahati . ;
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The AddL Director General (Forests and Wildlife)
& Director Wildlife Preservation , Govt. Of India
Ministry of Environment & Forests

Paryavaran Bhawan, C.G.O. Complex

{.0dhi Road, New Delhi =110003

1 B ‘(Through Proper Channel)

Sub i~ Prayer for promotion to the post of Wildlife Inspector.

Itef ;- My carlier application dated 26.03.04.

Lar,

! _ With due respect 1 humbly submit the following few lines for
vour kind consideration ---- !
!

i) | have joined in the post of the Tech. AsstL. (WL) on 03.09.1998 after compl#liun ol
M.Sc.in Zoology in the Q/O Assistant Dircctor ,Wildlife Prescrvation Sub- Regionnd
Office, Guwahati . ,

1) Since 14.02.04 1 am looking after the Office as defacto in charge.

i) Since April 2004, Import consignments startcd to come Guwahati, which Tam examining.
| iv) I am willing to sexrve any where in India . ' _ i

. ThusSir, lfervently request you to grant my prayer and provide me 2

whance o serve lln‘:l‘dcpi\rlmcm as Wildlife Inspector, as this opportunily was given (@ cartier

i

e

i Technical Assistants. _ : ! ﬁ;
! ‘ i ) L) ; %}q ; SO
Thanking You, B Do

Dated - 4™ May 2005 Yours' faithfully f |

| . L '(K.K.Sunn:/

| . : Tech. Asstt(\Wyla - L
“ p ofss) 1S Ar wiclos - | WLP Sub-Regional Ottice At
Crslles Ho e-alat ;°~5 (weE ’ ‘ | Guwahati boE

t

t = ‘ . !
. !

!

;
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7 & Director Wildlife Preservation ; Govt. Of India

2o D1.20.12.05
T he Addl Director General (l‘urcqtq anil Wildlifc)

Ministry of Environment & Forests
Paryavaran Bhawan, C.G.O. Complcx
Lodhi Road, New Delbi -110003 -

(Through propee channel)

Sub - Application fur the post of Wi‘ldlifc’ lnsp'cchr.

Sir,
d for the post of Wildlile

With humble subm:ssnon 1 am to mform you that 1 lmvc nppllc
This is for your kind

Inspector as per the Advt, publtshed in- Employment News 10 =16 December 2005,
information & ncccsv\ly ncllon : ' : N

| | -
HTE - //7(?"—— (”5///%/44 0) (/C‘ -  Your's fajthfull
. " : |
o , |

SR ‘ T - W(M >~ 5
I - - - o | (Kishor Kumatg Y.(mn)
| : ‘ ' ' Tech. Assit{W1,)
' Wildlife Sub-Regional Otticy

L ' . T_aruhNa‘gar Main Road
- Dispur, Guwahati 7TRI00%
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t. 28.07.06

To -
- The Additional Director General of Forests(WL)
& Director Wildlife Preservation
_ Ministry of Environmént & Forests
Paryavaran Bhawan ,CGO Complex
Lodhi Road, New Delhi-110003
(Through Proper Channel) - s ii2¥ SN
H

Sub:- Prayer for promation to the post of Wildlife Inspector.

Sir,

S . . } . ‘30%2?
1 beg to submit the following points for consideration of m p@@}-} n o
the post of Wildlife Insﬁcctor for your kind sympathetic consideration & necessar wg&gn.

] have joined the Departiment as Technica) Assistunt(WL) on 03.09 vt
the Scah: of R5.4500-125-7000 afler being selected by SSC.I have been working in the
capacily of Technical Assistant(WL) at Wildlife Sub-Regional Office, Guwahati.

: | have done M.Sc. in Zoology from :Gavhati University and published
paper(Enclosed). | have acquired sufficient knowledge & experience while working in the
office.(Experience certificate from RDD enclosed).

‘During my tcnure as Technical Assistant(WL) 1 have discharge my duty
very efficiently and delecled many offence cases under WLP(A),1972 & Customs Acland
provided assislance 1o Regional Deputy Director, Assistant Director and Wildlife
Inspeclor. ‘

1 have applied for the post of Wwildlife Inspeclor in response to the
Advertisement from SSC, New Delhil am expecting a call to interview but to iy utmost
surprise SSC has given a regret letter as I am short of Essential Qualification (lI) i.c.
Diploma/Certificate in, Wildlife Management awarded by Wildlife Institute of India or
Equivaleni(Copy enclosed). - o . .

I beg to stale that being a departmental candidate 1 have gained sufficient
cxperience in the ficld of wildlife Protection/Preservation & Management . 1 have visited
various PA of the North Eastern Region & assistcd senior olficers in CCS, PL,
monitoring and other works as assigned. ' -

" As per recruitment rule for Wildlife lnspeclor Diploma/Certificate in
Wildlife Management awarded by Wildlife Institute of India or Equivalent is
required {or whichl have applicd carlier but no response from head of the Department. -
(Copy enclosed). '

] have 7 ycars of experience as Technical Assistant(WL) as per
qualification & seniority 1 am highly cligible candidate for the post of Wildlife luspector
and 1 fulfill all the requirements. The work of Wildlife Inspector can be better discharged
by me as 1am working in Wildlife Sub-Regional Office, MOEF, GOl as defacto incharpc

after Assistant Director post is shifled to New Delhi. & no regular Wildlife Inspector
posted here from 2004 onwards. ' -

Departmental cdandidate may be given weightage for promotion.
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lf itis thcré:[ém my case kindly be considered keeping in view the above stated . 7
experience & qualifdation singe ephplinl AERIKCWID del it 196 Negddr entspony for

promotion (o Wildlife,Inspector.
| ‘All the Technical Assistant(WL) of the Department were given cither

_ Promotion or regularize by calling interview by UPSC [ UPSC Advi.No0.3/1998 Ref. No.
F-14/20/97-SW(3)] It Is to mentioned that neither of them posses the satd Diploma,

- | 1 shall be highly gratefull if you consider my case and fervently
request for a sympathetic nction & oblige. :

i .
. o

t -
, o ‘,_;32?
o~ - -

g1 S =
L g T e
e

“!hl—ﬁz .
f‘g’?;“gg%_ J% .
1 ; Tﬁb“ﬁaj/w Ly ) 'Cc\‘" Iy
f e B Kishor Kumar Sarimn)
Technical Assistant (WL)

]

Yours faithfully

Tam, ' Wildlife Sub-Regional Office
Vaha, p’??‘tﬁB- / MoEF, Govt. of Indlia
T~%cph T'arun Nagar Main Road

Dispur, Guwahati-781005

— . . f - | ‘ . '
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...dc})lmn‘ll Director Ccnt.ml of Forcsts(WL) .

: rector Wildlife Preservation 1 ‘ '
nistry of Enviconment & Forests

aryavaran Bhawan ,CGO Complex |

Lodhi Road, New Delhi-110003 -

DL 03.01.07

>
e v A A m——

Sub:- Prayer for promotlon to the post c‘f Wlldhfe lnspeclor
Sir, -

Inspector for your Kind sympathetic conSidération & necessary actlon

1}

2

3)

ey
~—

3y

6)

7)

8)
9)

{Through Proper Channel)

I bc;, o submxt thc foll mly points for qqnssdc.mﬂ% TWildlite

11 have joined the Department as Technical Assnstmu(WL) on - 03 09. 8 at the Scale of
1/ R8.4500-125-7000 alter Pcmg selected by SSC.UI have been working in the mmuity of
« ‘Technical /\ssmt'mt(WL) it Wildlife Sub-Regional Office, Guwahati.
{jerndue hardship is fa?e by me as recruitment rule. is amended aller my plc\cuncnt and
- Diploma in Wildlife Man gcfuent is made an Essential Qualification.

- Although [ have appllcdi\ {.he department for sending me to  do the said diploma as only
© inscrvice candidatés ard efirolled i the course my application was not considered,

- That Sir, while the rccnmmem rule lS amended this matter ifor feeder category cundsd ales

were not kept in mind.
~ The Note-1: states that this criteria may be rclaxed in case of candidates otherwise wall
“..qualified . May 1 1nv1te your kind attention to this point.

In the previous advem cx t my candxdnt re.is turped down on the onus tlml 1 am short of
© Issential Qualification(J1 9131 0| Diplom:ﬂn ‘Wildiife Managcmcnt j

I have 7 years of cxpcncx ce as Technical Assistant(WL) as per qualification & qcnuPnl) Lam

highly cligible candidafe for’ ‘the post of Wildlifg! Ix’iépcctor and 1 fulfill all the lL(]ll\lL‘mcnt'-.

The work of Wildlife Insbcctor can be bcttg:r d:schargcd by me as | am working i m Wildlife

Sub-Regional Office, MOEF, GOI as defacto mcharge aller Assistant Director pObl!Ib shifted

to New Delhi & no regulax Wildlife Inspector posted here from 2004 onwards.

Dc.p.u tmental candidate may be given weightage for promohon |

It is therefore my case tmdlt be consxderecli keepmg in view the above stated CXlelLllCL &

qualification since Technjca )&ssxsuim (w aie"fn the feeder category for promotion {o
‘!"qk;"nlfm'l S0oacnidg

Wildlife Inspector, -+
All the Technical Ass:stanl(WL) ‘of the Dcparhncnf‘u/erc given cither Promotion orjregularize
by calling interview by UPsC [ UPSC Advt.No:3/1998' Ref. No. F-14/20/97- SW(B)] It is o
mentioned that neither of them posses the sa1d Diploma.

I shall be hlghl&’ g,rateful if )ou consider my case and fervently rcqucsl foc o

Sy mlhchc acuon & oblige.

LLJV

e

. ' . . Yours faithfully
l e in Wikl 9y |
! :\

|

V

uu'zlm'nnul \I ...r{u\\ L Y«b(w’\ i _(,}u\
SRR s o (Kishor Kumar Sarma)
' lJ' "16(:‘” 21’(/0’}- ¢ acharped + “‘ Technical Assistant (W1.)
B ‘ Y “Wildlife Sub-Regional Olfice
o e ‘Mol:F, Govt. of lndia

" “Tarun Nagar Main Road, Guwahati-5
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BEFORE THE CENTRAL HDMNISTRATIVE TRIBUNAL

~ O.A. No. 218/2007

.. GUWAHATI BENCH \

IN THE MATTER QF :-

Sri K. K. Sarma | .
| .... Applicant
_ Vg -

Union of Indla &- C)le ,
.. Respondents

- AND -

 IN THE MATTER OF -

Reply -of the apphoant against
the written statemen}t.ﬁled by
Respondent No. 4.

'REPLY OF THE WRITTEN STATEMENT :

_L_Sri Kishore Kumar Sarma; C/_e, Wildlife |

Sub Regional' Office, aged about 35 years, at'preeently

working as Techmcal Aesmtant Tarun Nagar Ma_m Road,

Dispur, m the ﬂ1str1c't of Kamrup, Aesam do hereby

o ‘eolemnly afhrm and declare as follows --

1.

and I have already received a copy of the written

_' That I am the instant applicant iﬁ-this.case :

Contd...
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Tubunal thmugh the stand}_ng ccxunsel of the Centzal

Govt. 1 have gone through the same and undm stczod the

contents the: eof,

2. That save and except those statement that are

S‘“‘ﬁ?lfl(‘all‘y admltted herem belew all other statement
made m the Wmtten statementvars also denied and the

reépandents are put to strict proof thereof.

3. Thai‘ the deponent states and submits that the

statement made in para 2 of the written statement Wth‘h

s spec-lﬁcally denied.

4, That with regard to the statement made in
 para 3 of the written statement filed ﬁy the 1’@3}])0114:16111:
ne. f’%‘i.& t.he Staff Selection Commission, Rukmim Nagia.r,‘

Guwahati, the deponent of the‘ihstan_t application has no

any comment,

5. That Wlth regard to the statement made in

pma 4 of the written statement filed by respendent no.4,

ﬂlﬁ‘ deponent i in the instant application through this reply

eiéarly stéi:fed that regarding advertisement as well as the

Wildlhife Enépeci:f.)r Recruitment Rules (Amendment), 1990

Contd...
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notlﬁed on 25.2.90 promded the methmecrultment'

‘and quahflcatlon elearly stated regardmg desxrable

quallfleatlon was nil. ,
| A copy of the advertisement
dated 8.9.05 is annexed herewith

‘and merked as ANNEXURE - 1.

6. A:Th'at with regard to the statement made in

para 5 of the written statement filed by the vresp'ondent‘

no.4, the{ depoﬁe'nt through this reply of the written

etateineilﬁ categorically denied the correctness because

regarding %’Seleetion of two ca.ndidates Viz. Madhinanaﬁ A

i.e. the respondent No.5 and Balbir Singh Khati who were

" selected by the Staff Selection Céminission for the post of

Wﬂdhfe Inspectox and accordingly the resporident No. S Le.

Sri Madhm!anan A was appointed to the said post, which
has ﬂlegally selected the respondent no.o by the Staff'
Selectmn Comzmsslon through relaxmg educatmnal o
| quahflea.tlon | It s peltment to mention that Sr1

Mathanan ‘A possess h1gher quahfmatmn than

iequned So how can he be eelected by the Staff Seleetmn
Commlssmn ? So the actlon of the respondent no.4 1. e.

Staff Seieetlon Commission was acted not only 1llegaliy

‘but also injustice, arbitrary, unreasonable and malafide

“action.

Contd...



7. ‘, That With regard to the st ﬁ:_f%fﬁ“_'

para 6 of the_ Written statement the deponentwthrough this
reply categorically denied the correctness because though

the staff selection commission published an advertisement

made in 8.9.05 through inviting appiicaﬁon for appoint-

ment to thé post of Wildlife Inspector, as pér due procedure
the deponeﬁt-ﬁled an application but the said commissioﬁ
had alréddy rejected the applicatic;n due to lake of diplolmevl/
certificate ‘i:vn ‘\h\fﬂdﬁfe manageﬁient which was awarded by
the Wildlifé Ijnstitl_ite of India. It is pertinent to mention
that as per-adveftise,ment dated 8-.9.05, the deponent' is
illegible for the said post. Moreover the staff selection

commission has invoke the discriminatory power for

~ educational qualification. But from the receipt of applica-

tic}n‘it 18 Qléaf that most of the candidates having Iiigher

- qualification than requirement. But fhrough invoking the

discriminatory power by the staff selection commission Sri

‘Madhiganan A and also Balbir Singh Khati were select:ﬁd

illegally. 'It“is perﬁnent to mention that M.Sc. in Wildlife

Biology is higher than dipi,@ma in Wildlife Management.
So, the ”‘degree” is always higher than a diploma. But

management is a different aspect. Therefore as per

| advertisement the deponent is il].egib_le for the said post.

- Contd...
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8, REPLY OF THE FACTS OF THE CASB-tr
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8 o That m.th 1egaxd fe the statement made in
' .para 7.1 of the wrltten statement, the apphcant has no

any comment.

8.2, " That with regard to the statement made in para -

7.2 of 'th'e -'€m"it.téi1 statement filed by the res’pcndﬁnt‘na 4,

the depnnent of the uﬂtant apphcatlon thmugh 1eply1r1g
this, aategoneally df‘ﬂ}.ﬁd the corzefstness of the statement
Rﬁgardzng ﬂns advertisement and appomtment for the
post of Wﬂdhfe Inspector Wﬂdlﬁe preservation [Nmthezn
" Region), I\fhmstry_oi Environment and Forest, New Delhi
through t.hia ac’hféi‘tisement appiicatian were invited for the
N pcst. of Wﬂdﬁfe In'spectof by the Staff Selection Con’imis-
sion has z;equii'éd ESSent\ial q;laliﬁcaticn as. atatéd} in the

advertisement.

' As per recruitment rules of Wﬂdhfe Inapeotm
(Amendment) 1990, thﬂ 653@111:1&1 quahhc*atxon tm appoint-
ment to the said advertmed post of Wﬂdhfa Inspetor_ is

prescribed as follows --

~ ESSENTIAL QUALIFICATION :-

(i) Bachelor’s degree in Science with Bidngy as a

subject from a‘recognise University or equivalent.

Contd...
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(i) Diploma/ Cf}itlﬁf‘atﬁ‘ in Wildlife Ma?f’é"é‘é”fnéﬁt“

: awarded by the Wildlife Instltute of Inrha of equwalent
Fuxthex n pFrsua_nce of the ruie in the sald advertiaement
it was pr ovided that - |

“« Quahﬁcatmn are rélaxa.b'le at a discretion of

Staff Seleﬁtlen Gommmsmn in the case of Gandldatea

otherwise weli qualified.”

Aecm dmgly the petitioner was apphed for the
\ _'=:~:ald pc}st along with cther candidates. It is pmtment to
mention that regarding selection and appointment the
dépenent categorically denied the cm‘:ec:tneas and Submita
that as per'"due procedure the deponent ﬁled‘ an applica-
tion but the said cémmisaien had already rejected the
applicatigﬁ due to lake of di}ﬁlmna/certiﬁcate in _Wﬂdlife
Manageméﬁt which was awarded by the Wildlife Institute
of India. Itis pertinent to mention that as per advertiée-
ment d’atéd 9118,9!05.fhe deponent is illegible for the
said post. | Moreover, the Staff Selection Commission has
invoked the discriminaiﬁry power for 6ducationa1-
quéliﬁc:atig& ‘But from the receipt of application it is clear
that most of the candidates having higher ‘qualiﬁcatian’
th&ﬁ requ.i_.rement. But through involving dism_‘iminatmﬁ;
deerl::y 'S.taff Se}éction Commission SI‘I Madhinanan A

and Balbil; Singh Khati were selected illegally by the Staff

- Contd...
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'Selection”v_(..‘;ommission. It is pertment to me&rgzgnwth
M.Sc. is higiier than ‘Dlploma So, the degfee is E&ys

‘higher th;":m a diploma, But management is a different
aspect. | |

”i‘hat the deponent further submits that as
stated in :51113 written statement the second nominee
- having tiié»i‘&;c;_aisite qualification fulfill the criteria as per
advertiseiﬁénf which is not admiéaiﬁle and correct, becauzaﬁ:l
thé respﬂndéﬁt No.5 8r1 Madhinanan A is a graduate in"
Science mth Zgélogy and also M.Sc in Wildlife Binl{:)gy.
‘But as pe{r adVefti§5111__ellt he was not illegible for the said
post. In ti*_i& essential qualification No.2 specifically atatﬁ;d
as di}ﬁlanéa/ ceftiﬁeate in Wildlife M’inagement awarded
| by the Wzidhie Institute of Indla for the pogt of Wﬂdhie
Inspector. So, the %electmn and appmntment of the
respondent No.5 i 15 ot only illegal bL_J_t also unreasnnable, E

injustice and also malafide action of the respondent

aun thoritié}js. | |
A copy, of the application of
reject order dated 30.6.06 is
annexed herewith and marked
as ANNEXURE - 2.
S.HI. : IV’I‘I‘hat with regard to the statement made in para

7.3 of the written statement filed by the respondent'no'. 4,

Contd,.. -
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the ciepenent thmugh thlS reply categorlcally demé”fﬂle* KR

cerrectneas of the statement Because the respondent No 3
i.e. Sri Madhmanan who was the second nominee did not
posseas the d:i.plema /oertlfwate in the Wlldhfe
managemeént as per provision of recrmtment rules and as
mentioned in the advertisement. On the other hand it is
pertinent to mention that the respondent No.5 Sri.
Madhinanan A belongs to a schedule caste éommunity but
he was se_:‘léctéd from the unreserved quota which is not
- . only illegal but aiao maiaﬁdé action of the respondents
“as well as 'ggains{ the provision of recruitment rules and

against the principles of natural justice.

8IV.  That with regard to the statement made 'inlpara
’7 4 of the written statement filed by the reapendent no.4,

'the depenent gubmlts that the statement is not admissible
'becauae as %tated the statément in the apphc'atmn filed
| by the'a_pphcant all ﬂlE!SE are being matters of records of

the case.

9, Reply of the applicant against the written

statement’éts stated in the reply to the ground of the case :

9.1 Thﬁ deponent most respectfully and humbly
states and vsub'mits that the statement of the Written

statement in para 8.1 is not correct, because the entire

| - - - Contd...
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made by f@liowmg the recrmtment rules. Bﬁcauae the

rﬁspondent no.5 who was in illsglble had'alread}; -be_‘ex‘l

considéred( for ‘selection‘ and promotion to the said post.

The reéommendatioﬁ of the Staff Selection Cammissibn

had ;nat,'fi?iéﬁn' done fairly, bonafide 'and' without not

applicatim;i of mind to the felévant factor. Th_e }mpugned ‘

selection pmmotmn of the mapondent 1o, S for th.e }mst of

Wildlife Inspec'tor has already been paaaed by the respon- | |
dent authorztl_ea On the cthgr,hand without censlclerulg | |
the case nythe appiicént' who has fequisite qi.lalificatioh-

and expéxfieﬁce and long oontinluation of ATS service

und&rfhe" said estabiiahment for the post of technical

as*aratant W}m 15 deprived from gettmg promotion for the

post of Wﬂdhie Enspmtgr 18 rmt onhr bad in law ‘E}ut also

ultramrus, :

9.11. “That with regard to the statement made in para
8.2 of the;vf\ia"itt'e_iiatatement, the deponent begs to state
‘and submijtgthaf the respondent authorities have already

beén admitfed reigérding this statement.

9.II.  That with regard to the statement made in ]
 para 9 of the written statem ent categorically denied the

- correciness,

Ly ALY

Cohtd..
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Wl M .,

I Sr1 KlShOI'C Kumar Sarma C/o W11d11fe Sub
Regmnal Ofﬁce aged about 35 years, at presently Workmg
as techmcal assmtant Tarun Nagar Main Road, Dlspur in

the D1stzjlct of Kamrup, Assam so hereby venfy that the

contents’ of paragraph 5,2:2, . .,93,9u0uare true to my

knowledge and those made in paragraph 42,3, .4.,6,%,.¢1,8m,
are true to my inforniation and record and the rest are
my humble submission before this Hon’ble Tribunal

which I believe to be true and I had not Suppress any

‘material facts.

‘—.AndI-’sign this "verifioafi011 on this  day of

Décember, 2058 at Guwahati.

Date : o _Slgnature of the Apphoant
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-Ja.NR-(B)-1 : Chemist, Ministry of Consumer AHairs, Food & Public Distribution,
$387n. of Food & Public Distribution (Directorate of Vanaspati, Vegetable Oils & Fats),
. w Delhi.

JTFay Scale : Rs. 5500-175-9000/- (General Central Service Group ‘B’ Non Ministerial)
vacancy : 01-UR

Age : Not exceeding 30 years.

(Relaxable for Government servants upto five years in accordance with the instructions or
orders issued by the Central Govemment. However, this relaxation is admissible only to
Civilian Gowt. Servants and not to Armed Forces Personnel).

The crucial date for determining the age limit shall be the closing date fpr receipt of
applications from candidates in India(and not the closing date prescribed for those in
Assam, Meghalaya, Arunachal Pradesh, Mizoram, Manipur, Nagaland, Tripura, Sikkim,
Laddakh division of Jammu and Kashmir State, Lahaul and Spiti District and Pangi Sub-
division of Chamba district of Himachal Pradesh and Andaman and Nicobar Islands or
Lakshadweep). .

EQ: (a) Master's Degree in Chemislry or Applied Chemistry with specialization in Qils &
Fats or Degree in Qil Technology from a recognised University or Institute or equivalent;
OR

(b)(i} Degree in Science fotiowed by Diploma in Qi Technology of a recognized University
or [nstitite;” " :

(i) Two years® practical experience in the analysis of QOils and Fats and estimation of
Vitamins. :

DQ: NIL,

Note : Qualifications are relaxable al the discretion of the Staff Selection Commission in
case of candidates otherwise well qualified.

IP : New Delhi (with AISL). .

JR : The Chemist needs to work in setting up experiments and conducting various tests to
ascertain the physical, chemical and. other properties of sample$ collected under the
Vegetable Qils Product Regulatory Order and Solvent Extracted Qil, De-oiled Meal and

Edible Flour {Control) Order, 1967. The Chemists are engaged in analysis of Vanaspati _

and other edible oils by conventional methods of analysis and as well as by using modern
{ sophisticated instruments. Besides, performing work of routine character like preparation
of reagents, conducting standardized tests and calibration etc. and collection of scientific
information and making technical repofis, _ .

Cat. No. NR-(B)-2 : Assistant Chemist(Vanaspati), Ministry of Consumer Affairs, Food &
Public Distribution, Deptt. of Faod & Public Distribution {Directorate of Vanaspati, Vegetable
Oils & Fats), New Delhi. . : : ]

| Pay.Scale : Rs. 4500-125-7000/- (General Central Service Group ‘B’ Non Gazetted, Non
Ministerial) ) -
Vacancy : 01-UR

Age : Between 18-25 years. : :

(Relaxable for Government servants upto five years in accordance with the instructions or

Jssyued by the Central Govemment. However, this relaxation ls.gdmlsgnleie onlyta . ..

Civilian Gowti.Servants and not to Armed Farces Personnel). S
- The crucial.date for datermining the age limit shall be the closing date for receipt of
applications from candidates in India(other than those of Andaman and Nicobar Islands
& Lakshadweep). .
EQ : (i) Degree in Science with Chemisiry as one of the subjects.
{ii} About one year experience in the analysis of Qils & Fals.
0Q : Diplama in Oil Technology from a recognized institute.
Note : Qualifications are relaxable at the discretion of the Staff Selection Commission in

P P T Yo L% TRy T W PP S SR

Lae

APPLICATIONS ARE INVITED FO

& Ppreparation of bilingual, trilinguat and mutti4 dictions etc.
éo. NR+(B)-5 : Wildlife Inspector, Wildlife Presarvation (Northam Region), Ministry of

/{2) Diploma/Centificate in Wild Lite Managemen! awarded by, the Wildlife [nstitute of Ing

.0:1)1\::;3

A 1g 30 years.

(f ernment servants uplo five years in HAance with tructions
orders issued by the Central Govermnment, However memm u'mm on!yg

Civilian Govt. Servants and nol to Armed Forces Personnel), (Heﬁ able to OBC by 3

years).
The crucial date tor determining the age limit shall be the ¢ ; N $ate tor ot of

applications from candidates in India (and not the closing date prescribod for thase in

Lakshadweep).

EQ : 1. Masters’ Degree in Hindi or Sanskrit with Hindi as olective at Degree tevel
{rom a recognised Universily or equivalent and should he . ish as a
Compulsory/optional subject at Degree leval, 4 have studied Engl

DQ : Centificate/ Diploma from a recognised institution in Transiati . quistics
or functional Hindi. Tr tion o¢ Wlws

Note 1 : Qualifications are refaxable at the discretion of the Sta SGI‘ acllon1 Commission in
case of candidates otherwise well qualified. '

Note 2 : Selected candidates will have to complete a departimental tralning programme
during their probation, S . prog

IP: New Delhi: ' > R ]

JR : Implementation of Schemes relating to propagation and developmeni of Hingi,

nvironment & Forests, New Delhi. . L S
Pay Scale : Rs. 5500-175-9000/ (General Central Service Group ‘B’ Non Gazetted, Non
Mlnlstenal) — — . o . "_-_ B, -

Vacancy : 02 (UR) £ o T ‘
Age : Not exceeding 30 years. ,. ‘_,__?. I R
(Relaxable for Governmént servants upto five'years In accordance with the Instructions or
orders issued by the Central Govemment. However, this relaxation is admissible only to
Civilian Govt. Servants and not to Armed Forces Personna),

The crucial dale for determining the age limit shall be the closing date for receipt of
applications from candidates in India {and not the closing date prescribed lor those in
Assam, Meghalaya, Arunachal Pradesh, Mizoram, Manlput; Nagaland, Tripura, Sikkim,
Laddakh division of Jammu and Kashmir State, Lahaul ana Splti District and Pangi Sub-
division of Chamba district of Himachal Pradesh and Anduman ang Nicobar Islands of
Lakshadweep). |

b Y

university or equivalent. - TR p

EQ : (1) Bachelor's Degree in Science ‘Wwith Zool .'y 83 q subject from a recognised) £

or equivalent. ) ot
pa:NL . e 2o
Note : Qualifications are relaxabie.at the discretion of the Staif Setection
case of candidates otherwise well qualified.. " -

iP : New Delhi with AISL. O ) .
JAR : (1) Enforcements and implementation of provision: of CITES, |
EXIM Policy; PO
(2) Pre-shipmentpre-clearance; -, . -
(3) Detection & booking of offence ¢a5e8 under Wild Life (P) Act
Cat. Mo : NR:(B)- 6 : Library |nfogmat_i9n'ﬁ,§sism'::. Patent 01 A
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